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INTRODUCTION 

I, the Chairman of the Estimates Committee, having been autho.-
rised by the Committee to submit the Report on their behalf, present. 
this Thirty-Fifth Report on action taken by Government on the 
recommendatlons contained in the 99th Report of the Estimates 
Committee (Third Lok Sabha) on the Ministry of Food, Agriculture, 
Community Development and Co-operation (Department of Com-
munity Development) Part II-Programmes of Subject-matter 
Ministries. 

2. The 99th Report of the Estimates Committee was ,presented to 
the Lok Sabha on the 14th April, 1966. Government furnished replies 
indicating action taken on the recommendations contained in the 
Report on 27.12.1966 and 7.6.1967. Th·e Study Group 'E' of the Esti-
mates C'ommittee (1967-68) considered the replies received from. 
the Ministry at their sitting held on the 1st August, 1967. The draft 
Report was adopted by the Committee on the 19th January, 1968. 

3. The Report has been divided into the following Chapters:-

I. Report. 

n. Recommendations that have been accepted by Government •. 

ID. Recommendations which the Committee do not desire to 
pursue in view of Government's reply. 

4. An analysis of the action taken by Government on tile recom-
mendations contained in the 99th Report of the Estimates Committee' 
(Third Lok Sabha) is given in Appendix IX. It would be observed' 
therefrom that out of 81 recommendations made in the 99th Report 
'14 recommendations i.e. 91 per cent have been accepted by Govern-
ment. The Committee do not desire to pursue 7 recommendations. 
i.e. 9 per cent in view of Government's reply. 

NEW DELHI· , 
February 14, 1968. 
Magha 25th, 1889 (Sa.ka). 

(vii) 

P. VENKATASUBBAIAH, 

Chairman_ 
EBti1l14teB Com,mittee •. 

, 
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CHAPTER I 

REPORT 

The Est-imates Committee are glad to observe that the recom-
aendations contained in their Ninety-Ninth . Report (Third Lok 
Sabha) on the Ministry of Food, Agriculture, Community Develop-
lIlent and Cooperation (Department of Community Development) 
Part II-Programmes of Subject-matter Ministries have been gene-
rally accepted by Government. ' 

2. While noting the action taken by Government on certain re-
eommendations, the Committee desire that further information on 
tIae progress made in the implementation. of some of the recom-
lDendations (included in Chapter II) may be furnished to the 
Committee before the end of the financial year. .,. 

~;.f5 . .... 

3165 (Aii) LS-z 



CHAPTER D 

RECOMMENDATIONS THAT HAVE BEEN ACCEPtED BY 
GOVERNMENT 

Reeem .... tWioD (Serial No.1) Para. N ... 

SiftCt!. the aucce.s of the Intensive AgriculturcU Progr~ .. l. 
dependl '~ 'package of sert7ice8' besides the 'packGge of improv,' 
practted, the Committee urge that the Gooern.men.t ,hotcld eaavr. 
that 'the requisite Be.,tnces aTe made a.vailable to the cultit>ators in 
the .elected districts in time as well CIS in. required Q1UZft.tity, BO that 
quickm- results may accrue from the programme. 

I?, 1.'iew of the urgency for ~ food production, the Com. 
~e BUggen tha.t after an 4IIe&1m8ftt of the reaultB cachieDed itt 
ant&J coo.,-ed by Inte118iloe AgricuZtu741 District Programme, Gov-
ernment m4y d"aw up a pbQHcJ programme tor ~ of the 
scheme to other areas which can profitably be brought under it. It 
should. howet)er, be ensured that Qreas not C01'eTed by IflteuiH 
Agricultural District Programme are not deprit1ed of their normal 
supplies and facilities they are getting in the usual course. 

REPLy or GovatNMDT 

In the planning of Intensive Agricultural District Programme 
care has been taken to ensure that the 'Package of Services' re-
quired to build up 'Package of improved practices' and help in its 
adoption by farmers is fully provided in each distriet. For instanee, 
additional staff h&s been provided at the District and Block levels 
so as to strengthen the existing extens10n agency. This is nece&-
aary in order to provi.de adequate techniea1 guidance and assistance 
to the farmers in the adoption of improved teehnology as well as 
to ensure closer supervision over the USe of production supplies and 
ft.eld operation. Besides, the following services have also been pro-
vided in each IADP District~-

1. An improved agricultural implements workshop to under-
take manufacture of prototype and popularisation anti 
demonstration of implements. 

2. A district information unit to undertake dissemjnation of 
agricultural information on the package of praetiees. 

3. A soil-testing laboratory to undertake testing of 80iI 
samples collected from the cultivators' fields with a view 

2 
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to enswing a more efficient and scientific 'use of ferlt-
titers based on soil test results. 

4. A se'ed unit, having a Seed Development 0fAeer and t •• 
to three. Seed Developm'ent Inspeeters and seed deaniDl 
and processing equipments, has been set up in each dis-
trict to help in production and distribution of quality 
aeeds and exercise proper superviBion at diJferellt stagea 
of seed multiplication. ,1 

5. A ~ater use andmanagem.ents programme to 'demonstrate 
effective use of available irrigation potential ha~' bee-
·taken up in each district. Urtder this seheme reqUisite 
personnel consisting of water use specialists and: ather 
supporting staff have 'been provid~. 

8. Steps have been taken by each district to strengthentbe 
cooperative institutions at different levels so as make th~ 
effective instruments of serving the farmers with credit, 
supply and marketing services. Wherever cooperative an 
weak, the Government agency has stepped in to provide 
taccavi loans. 

The IADP experience has 'established the soundness and vaJidity 
·of the concept of. ~tratiOn of resources in potential areas wi'tJI 
·a view to achieving significant 'increase in agricultural production. 
The 'Package' a,pproach hats already been extended to additional 
areas in the country' and in the beginning of 1964-65 an Intensive 
Agricultural Areas Programme was mounted in 114 selected districts. 
·districts~ 

Another programme having immense potentialities of raisinc 
food producti~ to substantially higher levels than what has beell 
possible to achieve so far, is being taken up from the beginning 01. 
the Kharif season of 1966-67 in serected areas. This programme 
·enVisages the cultivation of high yielding varieties of paddy, wheat, 
maize, jowar and 'bajra over fairly large areas during the Fourth 
Plan. The ~ewly identified varieties are: Taichung Native-I, Tai·· 
-ehung-65, ,Tainan-3, ADT-27 of padd,y, Maxican varieties of wheat: 
Sonara 64, and Lerma Rojoand, the hybrids of maize, jowar and 
bajra etc. The overall target is to bring under cultivation of these 
varieties an area of 32.5 million acres by the end of Fourth Plan 
period. The target for the 1st year (1966-81) IS about 8 MiD-
.acres. This programme is being taken up mostly in the IADP and 
lAAP Districts. Arrangements have been made to meet the require-
ments of inputts of this programme in respeet of seed, tel Ulizers and 
p8lJticides •. An additional food production ~ 25.5 million tODDel .. ex-

.. pect1!d from 32.5 miHlcm aeres. 
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. While theae Intensive Agricultural Dtwtrict Programmes are 
~ng implemented in selected potential areas, care has been takeD 
to ensure that 'the agricultural production programmes in the other 
areas are implemented according to the plans drawn up and nor-
.. I supplies and facilities are made available. 

(lfini.st1-y of Food, AgricultuTe, Community D~lopment & Co-
opemtiOft (Deptt. of Commuftity l)et)elopment) O.M. No .. 

38/1/68-P.ltB. dated 27-12-1986J 

ReeOllUlNllld.tion (Serial No.2) Para No. 7 

The Committee gtlther from the table abooe thclt yield per hec­
"'''e of wrioua crops in the districts where Intemi"e Agricultu,-al' 
Dirtrict Programme u being implemented is not 14tiBfa,ctcwy. IA 
.ome dUtricta the yield of some crops Juu been going down, in 101M 
other, the yield MS been fluctuating from yea". to yea".. 

The Committee a"'e unhappy that even with concentration of in.-
puts in Iftt~ Agricultural District Programme areas, Gvoe,ta-· 
",em MW not been able to achieve the desired results . 

. , The Comm.ittee IUfIgest that couses Tesponsible for the u,,"tis· 
jaetorv 4ftCl uftlteady yield per hectare of different crop. ift tile 
_leeted c.treG8 mati be investiga.ted and neceaaary ,-em.ec!ial mean,. .. 
"'ken to improve the ritU4tiOft. , 

RBPL Y OF GovrarfMan' 

'nle recommendation of the Estimates Committee is being reter-
Nd to the Institute of Agricultural Research Statistics, New Delhi, 
who are concemed with the assessment of the IADP, requesting 
them to investigate the causes of low yields in the IADP areas. 

[)linin'1l of Food, Agricultu,-e, Community ~elopment" Co-
operadot\ (Deptt. of Commumtv l)et)elopment) O.M. No .. 
~ 11 /68-P.IrB. dated 2'7-12-19881 

Ftnrntat INPODIATION CAIJ_ FOIl BY THE CoMMlfiBB 

Pleaae It4te the preaent pofttiOft ill. the matte!-. . 
(Lok S4bha Sectet4ri4t O.M. No. 4/4(1)ECII/65 (Vol II) dGtecl the" 

25th JfatlJ 1181) 

I'uaTHIIl DPLY UCBIWD PROM GoVJ:ItNMGiT 

Tbe matter was referred to the Institute of AgricUltural Reaean:r. 
Statistics (who are coneerned With the IADP). 
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The trend of yield rates in certain distri~ had been vitiated ltV 

-seasonal fluctuations in crop :yields from year to year and vana-
1ions in seasons hay#! affected different areas differently. The.art .. 
-tions would narrow down if yields are adjusted for weather flue. 
-tuations. 

2. It may be ad'ded that the Second Evalu!ltion Report on IADP 
has recently b-een brought out by the Expert Committee on AsseM 
ment and Evaluation, set up by the Ministry of Food & Agricul .. 
ture, Community Development &- Co-operation. The report has stated 
very clearly, while analysing the causes for low yields as well .. 
fluctuations in yields from year to year in the IADP district, that 
the seasonal fluctuations have affected the trend of yield rates. Ia 
areas having assured inigation the fluctuations in yield rates haft 
been of much lower order than those in other areas. 

The yield rates of kharif crops, which ~na.inly depend on rainfd 
for their normal gro'W'th, particularly, in Northern India, haft 
shown much wider fluctuations. Thus seasonal faetor has been the 
-chief cause for crop yield in I~DP distrlt"ts also. 

COMMENTS OF THE COMMITtEE 

The Committee may be informed by tIle end of the year 1967--
of the average increase in the per acre productivity in IntensiVC 
Agricultural District Programme and Intensive Agricultural Are-
Programme districts. 

Recommendation (S. No.3) Para No.8 

The committee appreciate that farm planning ~ an extremel, 
useful extension te'chnique in. ensuring intimate personal contact 
between the Village Level WorkeT and individual farmer. Not 
only will it help the farmer in prepa~ng an . i1''tJentOTy of hM 
f'equiremen.ts of various agricultural supplies and in defining hu 
credit requirements, but it will also enable the Government to make 
an advance assessment of the demands of the people fOT agriculturcll 
.inputs etc. 

The Committee would urge that along with the preparaticm. of 
fa.rm plans Govemment should make arrange1T.,ents fo1' timel, 
mpplies 01' fertilizers, seeds, plant protection materials, improve' 
agricultuTal implements, CTedit, etc. to cultivators, tailin,g which 
the 1.1ery purpose of these plans will be lost and the confidence of 
.cultivatoT8 in the extension agencies seriously undermined. The 
Committee note that the supplies do not reach in time and, thus, 
the puTpOse is not served in full. They, therefore, suggen that tht! 
Extension agencies should ensttre that the farme-r, aTe pTomdeti 
with the essential inputs accOTding to an. agreed time-schedule 
synchronising with each phase of agricutttlTtll OT.JeratiMt. 
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REPLy OF GOVDKMBNT 

Since the beginning of the IADP, attempt has been made to malce-
avail_Ie all the inputs to the farmers in the quantities recommead-
eel in the farm production plans. Fertilizers is the moat important 
of the iDputs ancl requlftmeDts of the 1ADP districts in res-
pect 01. nitrogenous fertilizers have been met in full through special 
aDotD.euta from the Centre. The anIlual .notments made so far· 
are IDdlcated below: 

QulJlltity l1li«._ 
i",..,D! 

AfS 
( LaItIt lOn-
e. 

nes) 

196J-62 • • • • • • • • • • 0-71 

1961 63 • • • • • - - - • • 1-24 
1963-64 • • • • • - • - • • I· 10' 

1964-6s • • • • • - • • • - I-4° 
1965~ • • • • • • • • • • 3-91 

ShDIl.rIy ClWcltt .Ied Oft the farm plans is being extended to-
tDepu:tielpMing farmer. by the Cooperrative Societies. Wherever' 
the cooperative structure is weak. Taceavi loans are being advanced' 
to the farmer8by the Govemment. Every ctistrict has drawn up a 
tlme-achedule according to which the inputs are provided to the-
farmers and. various agricultural operations undertaken. A large 
D1rmber of Itorage goclowns have been set up both at the rail head, 
mandl lewl aDd village level and a net-work .of distribution points 
have beeD ~ted III the iIlterior with a view- to bringing the sup-
p1lea within easy reach of the farmers-

[If...", at Food, A,nc..ttu~, CommuRitll Development & CO-
opensttoa (DepU. of Community Development) O.M. No. 39/1/68-
PIdJ. ci4ted 21-12-1_] 

FuRTHBR INFORMATION CAY,BD FOR BY THE COl\ttMl"rrD! 

PleGae fv*Jt • statement .houJit&g tJae quantum of fertilizers 
~reclit uk_ tor ancl actually m.ade ~lable to lenn,eTs and oth~ 
fI9rieultwal operatioftl uNlttrtaken during each of the yea.rs 1"1-
ato 
[Lok Sobha Secreta Nt 0.11. No. 4/4(1)BClll65 (Vol. II) date4 

'&lee ... MCI!I) 1887]. 
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FuRTHER RBPLY' RECEIVED FROM GovIcRNMENT . I 

, ... ~_:SiDCe the beginning of the IADP, attempts have been made to 
make available all the inputs to the farmers in the quantities recom- . 
mended in the farm production plans. 

(i) Fertilisers: Nitrogenous fertilizers have been met in full 
through special cent~al allotments. IADP districts" requirements 
are re1lected in the farm plans prepared for them during every 
crop season. Supply of inpqts is based on such requirements~ 

Quantities of fertilisers distributed during 1961-66 are as under: 
Y un- Quantity in "akh 

tDmtBs 

1961-62 . . • . • • . •. 0 ~ 71 
1962-63 • . . . . . - .. t • 24 
]963-64 • . - . . . . .. I · 10 

196t-6s . - - . · . . .. 1· 40 
]965-'6 ..... .. 3· 91 

(ii) Credit: Cooperative credit, the quantum of loans advanced 
by the cooperatives to the farmers partiCipating in the programme 
is given below: 

1961-62 • • • • 

1962-63 • • • • 
1963-64 • • • • 
1964-65 • • • • 
1965-66 • • • • 

• • • 

• • • 

• • • 

• • • 
• • • 

-
• 
• 

• 

• 

• 

• 
• 

• 

• 

(Rs. in crores) 
16-58 
18-71 

19'33 
20- 14 

Information 
not yet avail-
able. 

The Ministry does not get information in regard to actual sup. 
plies of inputs against the actual demand's. 
[JlitWt'1l of Food, Agriculture, Community Dettelopmtmt &! Co­

operatiOn (Departm~nt of Community Development) O.M. 
No. 39/1/68-P & B, dated 7-6-1967]. 

Beeommeadation (Serial No.4) Para No. • 

The Committee feel that u'hile selecting bloc'<'~ fOT the imple-
mettta.tion of the programme, ~ttenti01t ShOltld be 1.)(1id in the initial 
stage only to those which otJet- scope Jor rapid agricultural ~­
~. Late,-, a phased programme shOuld be drawn up for ez-
tending the scheme to other ~rea::. F01 this pu,-nore, pr~(l.tQ1~ 
aT7'CLngements should be 'made fo; Drovi(lillg lpaLkage of se1'vic~b' 
e.g. soil c~tion, d-rainag!'. CO'lnJ)<lst: greenmanu-re, etc. SO 

that the~ 4f'ecu can also develop the potentiality fOT inCTeased 
agricultu"ol output. 



I 
The Committee empha.ri8e that. field ,to, ita these area .IIOMI# 

be givetl, aclequat. tnrimftg itt ,.ega,.. to 4pacJcc&ge of practiceI', pew-
flcul4rlJl ue of fertilizrrB. ;'.11 frt1ail""le eomm"a_tUm medi8 
tfaou1cl be made use ot few tfre distter,J,iMtifJft 01 lmotDlecIge abuaf 
'packtJge Of prcaetied. 

REPLY OF GovI!Iuoaln: 

The main criteria in selection of blocks for the implementa-
tion of Intensive Agricultural Programmes is the scope of the area 
for rapid agricultul'al development. ·!'he racto~ which are ~e­
rally t8:ken into account are that the areas should have assured 
inigatlon supply, should suffer from minimum natural hazards and 
8hould possess strong village institutions like cooperatives. Initial-
ly the programme is taken up over a small aree and gradually ex-
tended over larger areas according to a phased programme dra ... 
up by the State Governments. The intention behind the adoptiODll 
of such a procedure is that in the areas to be taken up il) the future 
years, aU prepar_ory arrangement should be started in time and 
completed before the field implementation of the programme. Sucla 
a procedure has b~en follOWed in the planning and implementatioa 
of the IADP as well as IAAP. 

Special attention has been paid under the IADP to the traininl 
of staff at different levels in regard to the package of practices. On-
the-job training is organised every year well before the commence-
ment of the crop season. The district staff are trained and they. 
in turn, organise training of the block level and field staff. 

In the educational proeess, all available communication media 
have been utilised for dissemination of knowledge about package 
of practices. One of the important media has been the organisatioa 
of field demonstrations mainly of a composite nature, intended to 
show the effects of the adoption of a package of practices on culti-
vators· fields. A large number of such demonstrations are organised 
in the lADP districts in every crop season and it has been found 
to be very effective in ereating an awareness among the farmers 
about the benellts of adoption of package of practices in stepPinl 
up crop yields. B"'~ides., other communication media such as ex-
tension leaflets, films. fUm strips and wall posters etc. have also 
been extensively used through the medium. of the District Infor-
mation Unit aet-up In each district. 

[Mini.stT1l of Food, AgricultuTe, Community Det'elopmem & Co-ope-
ratioft (Department of Commuftity Developmetat) OJ(" No. 
39/1/86-P " B, dated 27-12-1988]. 
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R«ommendation (Serial No.5) Para No. II 

The Committee are .~ to note that the ftumbe-r of demona" 
tratioft,S held lor educating the cultiwtors in adopting improved 
agricultural practices has gone down in the States of Bihar, Jamm" 
& Kashm.i1- and Madras ~uring 1964.-65 03 compared· to 1963-64. Simi­
larly, there ia CI decline in the "umber of dem.onstratiom in the 
Union Territories of TripuTll, NEFA and Pondicherry. The Com-
mittee further ftOte that the vrogreas of the scheme is quite uneutm 
in different Statu. They feel that for nlpid agricultural develop-
ment, the number of demonst,.4tiom should not only haue been 
increased from yeM' to lIea,. but these should have been held on a 
more or leBB unifonn #Clle in different States. 

The Committee would urge that regular demonstration p'ro~ 
gram'mes sit·; )·Jd be chalked out by the Bl:.»rJ~ af1pnc-?es and d.ue pub-
lictiy should be gi1'eft to the programmes so that maximum benefit, 
could be derived by the 1ril1age,-s. A periodical analysis of the 're-
sults of the de1llonstrations may also be conducted. 

RJ:pLY OF GOVERNMENT 

1. It is correct that the number of demonstrations had gone 
down in the States of Bihar, Jammu & Kashmir and Madras and 
also in the Union Territories of Tripura, NEFA and Pondicherry. 
The reasons for the same are being looked into. 

2. As regards unevenness of the numb'er of demonstrations ia 
different States, this Will depend mostly upon the more important 
crop's grown and the practices to be demonstrated. It is quality 
of the demonstration and the ability of the extension agent to con-
vince the farmers by the result of the demonstration that matterl. 

In earlier years, all types of demonstrations were being reported, 
but in the recent past, the emphasi~ is more on composite types of. 
demonstrations. 

3. Instructions had already b'een issued for conducting effective 
and purposeful demonstrations by the block extension agency. 
These are contained in the publication ent1tled "Effective and pur-
poseful De~onstration" issued by th'e Directorate of Extension (De-
partment of Agriculture) (~~ppendix I). It will be seen that the 
instructions cover all the points raised by the Committee, particu-
larly the need for due publicity of th'e demonstration programmes 
and" a periodical analysis of the results of the demonstrations con-
ducted. 
[Ministry of Food, Agriculture, Cmnmunity Development & Co-ope-

ration (Deptt. of Community Development) O.M. No. 
39/1j66-P & B, dated 27-12-1966]. 
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(Serial No. I) Para No. 11 

'1' he Committee are unhoPPJI to flOUt fMtn· t1te 11~ table that 
d/~lpit.e introduction of a net1DMk ot ert~ agencies fiU otJer the­
Cfnt1ltry and .evera! imenriw meuurft mJeen by the Government 
trw miring the agricultuml profiuctiOn duriftg the three P14n periods~ 
the Jjield per hect(lTe ot rice "tid wheat htIs gt1rte 'dOOm in some-
St4tes elM in .orne other., the increa.ae h4B been insignifican.t. 

The Commit'" have ooted in their 77th Repotat on tlte MiftVtry 
of Food ~ Agricul.tu.re (Deparlmeftt of Agricu,lt1IN): C~al Rice" 
Rnea.reh Imtitute, Cutt4ck that the avenage yUfkI of rice peT hec--
tAre in India iI the Z01DUt; it u onIJI ~ 30 per Cftt of the a:oer-
age yield in JApan. The Committee, in tRia ccmftection, would like' 
to refer to 'the ,.~tion made ift. pa.na 9 of the Report for 
coordiMted (1M concerted efforts to increca.re the y1eId of rice per" 
hectare by the 4pplicCltion. 01 the latest scientijie tecJa.ft.iqua. The· 
Committee hope that crooe, ,J,nwmt would give .~ COtLIifIerGtMm· 
to the problem Of low yield and take suitable remediCll measures Ofl 

an All-India baMs. 

~y OF GovDuoaIn' 
Government have already given serious consideration to the' 

problem of low yields. Intensive crop cultivation programmes 
have been undertaken in IADP areas where farm plans are pre-
pared and scientific agricultural practices are being ~ along 
wltb the provisions of agrieultural requisites atld technical know .. 
led8e. The saBle approach and technique has been ex:tended to· 
InteDaive Agricultural Areas. In this eonneetion, the Deptt. of Agri-
eulture has already replied to para 9 of the 77th Report of the Esti-
mates Committee indicating that the Govenunent have taken up 
the introduction of bighly fertilizer responsi\"e ,!arieties of paddy 
like Taicbung Native 1. Tainan and Taichung 65 from Taiwan in 
In.dia with considerable sUCcess.. It is proposed to cover 12.5 million 
acres by the end of the Fourth Five Year Plan with seeds of these' 
varieties which give an average yield of 5 .. 000 pounds per acre and" 
upto 7,000 pound, in some cues. 

[MiftistTy of Food~ Agricu.lture, Community ~'t'lopment It Co-
operatioR (l>epcrrtme7lt of Commuft,ity ~lopme1lt) O.M. 
110. 39/1/86-P &- B. daWd 27-12-1988]. 

COMMENTS OF THE COMMtTrU 

The improvements in average yield may be reported by the encf 
of 1.,-418. 
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BecOl"menUtion (Serial No.7) P .... No. 12 

The Committee regret to observe that the above figures tend to' 
lMicate that the land utilisation pattern in irrig4ted areas is by a1«1 
laTge the same as in unirrigated areas. The percenta.ge oj areu BOtOn 

more than once to total cultiVGted aTea even in the inigated areas 
is also very low and has rem.a.ined the SQ.-me during the last two' 
Plan petioda--even. The Comm.ittee Tegret to t'ecoTd that n.o serious 
4ttempt h& been made to encourage multiple cropping particularly 
ift mew of present unfaoour«ble matt-ltm4 ratio in India. They­
stress th4t with the increcsiftg 4ttention necessary for agricultural 
procluct1on, the rntereat of cultitXltors should be focussed on multi­
ple eropping mm-e pc&rticularly m the irrigated areas. 

REPLY OF GOvaNMENT 

Attempts have been made from time to time to eneourage multi-
ple cropping in the iITigated areas. Areas suitable for multiple 
cropping are known. In most cases, it is the difficulty of getting 
more than two crops with profit from the land on account of soil 
exhaustion and the inability of the farmer to invest on the various 
inputs. Also insufficient iITigation and danger from stray cattle 
prevents farmers from taking a crop during the period the available· 
area is allowed to remain idle. 

The extent to which the farmers accept new patterns, greatly de-
pends upon the availability of inPUts like fertilizers, pesticides, im-
proved implements etc. as well as as credit and the preference shown 
by the market. Therefore, the extent of acceptance by the farmers 
greatly varies. Some of the new rotations which are ftndings favour 
wltb the farmers, are e.g. hybrid maize followed by cowpea fodder 
(instead of Jowar fodder) fol1owed by wheat; paddy followed by 
groundnut in some parts of South India. 

Cropping patterns now followed by the fanners have been exa-
mined in relation to the suitability or otherwise of particular crops 
in different regions in relation of the areas and );eld of the crops. 
Attempts are being made to delimit the areas most suitable for 
particular crops and cropping patterns. Concerted efforts are 
being made to introduce multiple cropping programmes particular-
ly in tIle irrigated areas. 

[Mia_tTY of Food, Agriculture, Community Development & Co-
operatiott. (Depcu1ment of Community Dwelopm,ent) O.M. 
No. 39/1f66-PIzB. clated 27. 12.1S68]. 
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A progress report about the introduction of multiple croppiDI 
programme in irrigated areas may be furnished by the e~ of. 
1967-88. 

Beeommead." (Serial No.8) Pan. N .. U 

The Committee attach. greGi importance to the iaWoductioft 01 
improoed varieties oj pcuidll cmd. wheat to impn)ve the pe7' acre 
yield of theBe two staple foodgram crops. The Committee BUggat 
that the lOMk of multiplication 01 such. improved varieeiel aa ere 
expected to give at Ieaat 25. per cem e;ctrCl yield m41I beu-
and the economic, of thei,. culti1'CItion tDorked out. The Comm.ittee 
-a180 suggest that farmers should be educated about the benefits likelr 
to accrue fTom the cultiootion of improved 174Tieties and acquainted 
with the techniques of their cultimrtion. 

The Comm.ittee suggest tMt the cropping pattern detnsed bit 
wrious agriculturCll reaearch institute., e.g. Cen.trclI Rice Resean:J& 
Institute and Indi4n Agricultural Research Institute should be pr0-
pagated in th<e multiple-eropping a.reas. . 

REPLy or GovalNMBNT 

A programme of seed multiplication of the high-yieldingvarie-
ties of paddy, wheat, jowar, bajra and maize bas been undertakea 
in all States keeping in view the target of coverage under the High-
Yielding Varieties Programme by the end of the Fourth Plan period. 
The High-Yielding Varieties Programme has been launched from 
the current kharif season in all States and steps to work out the 
economics of their cultivation will now be initiated The informa-
tion and educational support to the programme has also been in-
tensified through intensive use of ditJerent communication media. 
l\. regular programme of training of farmers in the areas selected 
for the High.Yielding Varieties Programme has also been 'taken up 
from the current khanf season to educate them about the different 
aspects of the programme. 

The latest available recommendations about cropping pattern and 
various practices of cultivation made by Central Research Institu-
tions a.re taken into account by the subject-matter specialists and 
the extension workers at the time of preparation of farm production 
plans for individual farmers participating in the Intensive AgricUl-
tural Programmes. 

[Ministry of Food, Agriculture, CommuAity DeDelopmeft.t " Co-
'O'peTation (Department of Community Deoelopmem) 0.11. 
No. 39/1/66-P&B. dated 21.12.1D68]. ' 
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COMMENTS OF THE COMMITTEE 

IJ rogreis in implementation of the seed multiplication program--
~e may be reported by the end of the year 1967-68. 

Recommendation (Serial No.9) Para No. 14: 
The Committee would like to inmte the attention of the Gov-

ernment to the recommendation contained in para 12 of thei,. 77th 
Report on the Ministry of Food and Agriculture (Department oJ 
Agriculture)-Central Rice Research Institute, Cuttack. 

The Committee note that lists of recommended seeds are m,ain­
mined at the block level. They, however, feel that farmers aTe 
likely to get confused, if they are made to choose any one out of 
several varieties of seeds available. They also feel that it would be 
desirable, if a selected list of h-igh yielding and quick-maturing 
atTains suitable for the area is maintained 4tthe block level and 
propagated by the Block agency. The Block agency must ensure 
adequate supplies of the recommended seeds and persuade the far­
mers to adopt them. They should also render guidance and help to 
the farmeTs in sowing the recommended seeds. The Committee­
apprehend that in the first yea". the recommended seeds may 'not 
show the desired results and the farmers may feel discouraged to 
use them. Responsibility, therefore, lies on the Block authorities 
to sustain the interest of the farmers in the use of the recom.mend­
ed seeds. 

RBPI,v OJ' GovERNMENT 

The list of the recommended. seeds maintained at the Block level 
contains only those varieties which have been found suitable for 
extension after being tried by the Deparbnent of Agriculture and 
as far as possible, the number· is reduced to a minimum with a view 
not to confuse the farmers. It is the responsibility of the block ex-
tension agency to ensure adequate distribution of seeds to farmers 
which are being supplied by either through the departmental stores 
or cooperative stores. In certain eases, the seeds produced by the 
progressive farmers are being exchanged among the farmers in the 
villages. As recommended by the Estimates Committee, the block 
extension agency is already guiding the farmers in sowing the re-
commended seeds and sustaining their interest in the use of these 
seeds. This is particularly ensured. in IADP and lAA areas where 
additional staff has been provided to meet the situation. Instruc-
tions will again be issued to the State Governments reiterating the 
need for intensifying the same. 

[Ministry of Food, Agriculture, Community Deoe1opment " Co-
openaion (Depmtment of Community Deoelopment) O.M. 
No. 39/1f86-P&B. dated 27.12.1966]. 
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_elation (Serial No. 11) P .... No. IS 

Tke CO'J)lmittee Mte that several Stata ere l'ettitlg tap aeed 141"" 
*On Government Zancb to obtAin ~ commeRaUnate with it&puts. 
They suggest that in addition to Gooern1Reft.t Seed Fa""" of 25 to 30 
·acres in each Block, the posribilitll of setting up some bigger fGanAS 
·otl a regional baN may be ezplored. Concerted stepI.houId Also 
be takeR to encou,.age progressive tam&ers to use im,..,,-ooed seeds 
.few the purpose of mUltiplying them. 

RBPLY OF GoVlQllQ,UNT 
. 

The Government agree with the recommendation of the Estimate. 
-Committee. The suggestion relating to the setting up of bigger 
farms on a regional basis is already under consideration of the Gov-
4rnment. Progressive farmers are already engaged In seed multi-
plication programmes 8S 'registered growers'. 

[MinL(.;try of Food, Agriculture, Community Development " Co~ 
l!peT(1tioll (Depa,rt-rnent of Community Development) 0.)(. 
No. 39/1/66-.P&B. dated 27.12.1966]. 

ltecommendation (Serial No. 11) Para No. 16 

The Committee can.not over-emphaaise the importance of etfectit1e 
plan.t protection measures few prevet\ting losa of foodg,ain.s due to 
pats and diseases. They are unhappy that little has been done all 
these years to educate thecuitWotors in geR8ft11 about the im.p0rt4ftCe 
of pests and diseases cont"ol and to propagate among them. the 
metheods and devices to be adopted to secure better results. The 
COmmittee feel that in. each block 2 Village Lroel Workers should be 
fi"en special tTaift.iftg in plant protection end pat control work. They 
abo feel that each 'block sh.ould posse" adequate "umber of spraying 
4ftd other equipm..ents-as also adeq1U1te quatLtities of insecticides and 
chemicals for use by farmers. 

REPLy OF GoVERNMENT 

Plant protection is'8 State subtect., the Central DIrectorate of 
Plant Protection, Quarantine and Storage renders the technical ad-
vice to the States and assists the latter to proeure y,arious pestiddes 
and plant proteetiOll machinery to meet their requirements. States 
have realised the importance of imparting plant protection training 
to various categories of Bxtensioft staff ~d some States are orga-
nlstng such eounteL Tralning in plant proteetion is being imparted 
to the Village Level Workers as a part of refresher eour&e • . 

$0 far plantproU;etion equipment is coacemed, there. is DO dUll-. 
culty in getting manUally operated appliances ~d conventional power 
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:Sprayers, Quater&. They are freely available in the market. Ad. 
'9uate capJeity has also been lieeused to manufacture motortaed 

, ~ 

~P Sack sprayers locally in the country. 

Demands of pesticides of various States were compUed and ~ci~ 
-deB have been allotted to them to meet their demands practically ta 
full for the year 1966-67. 

[Ministry of Food, Agriculture., Community De1>elopmen.t & Co-
operation (Deptt. of Community Development) O.M. No. 39/1/66-
P&B, dated 27-12-1966]. ' 

Reecnnmendation (Serial No. 1Z) Para No. 17 

The Committee suggest that adequate stocks of -improved agri­
-cultural implements should be- maintained at the block le"el '/fW 
demoftltration a~ for hiTe purposes and, if fearible, fOT hire.pur~ 
,chase pu.'rposes as wen. 

\ 

The Block agency should persuade village artisans to avail of the 
training facilities and thereafter, help them in setting up repG'" 
workshops of their own. 

The Committee further S1Lggest that the Block agency should itl-
tensify the demonstration for the use of improved implements. 

REPLY OF GOVDlNMENT 
I 

The recommendation of the Estimates Committee already forms-
part of th~ instructions issued to the block extension agency for havtnc 
,adequate stock of improved agricultural implements for demonstra-
tion. The Fourth Plan proposals on agricultural implements enV'i8t 
age supply of power machines and'implemen1;9 to farm:e. on hire and 
hire-purchase system. Similarly, block extension agency sponsors 
village artisans to avail of training facilities, giving them stipends, 
tools and also assisting them in setting up their worksheds. In addi-
~ion, there is another scheme for training village artisans in th~ 
Workshop Wings attached to the Gram Sevak Training Centres .. The 
,Government a~ee that demonstration of improved agricultural in.l .. 
p1ements should 'be intensified. This has been emphasized in th'e p~ 
Annual Conferences on Community Development. The reeommend~-
U~n will, however, be reiterated. 
[lfiniat", of .'J Food, Agricult"''-e, Commu7Ltty Developm,en.t" eo-

operlltioR (Depet. of Commuftity Det1eloprr&.fmt) O.M. No. 39/1/6ft. 
PltB, dated 27-12-1966]. 

Recol1UJleDdatioD (Serial No. 13) Para No. 18 

. ~ ,The Com~jttee note that C01?,8Umption 01 nitroge1lOU8 .Ad other 
1~e,.. is .increGring. TIley CIllo Rote that the ~ndigetlOt4l ... 
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U iNJdequate to meet full requi,.enumts of such fertilise-rs and tha .. _pan. tire cdro i1l4deqU4t e due to foreign exch4nge ditfi.cu.lties. TM 
Committee hope that concerted efJorls will be made to augment the 
apply of nitrogenous ata.d other fertilisers during the Fourth Plan 
,.mod. The Committee feel tha.t it would be necessary to render 
fUidance to the farmeTs in the use of fertilisers and the applicatiott 
of the -requiTed do,e. of fertilisers 1M oorious crops under different 
IOil-climate cOflditiona. . 

REPLy OF GOVERNMENT 

The Fertiliser Committee set up by the Government in 1965 to 
undertake detailed study of all aspects of fertiliser production, supply 
and cosumption had recommended that the target of cosumption 
I»y 1970-71 (i.e. end of the Fourth Plan) should be 2· 4 million tonnes 
of nitrogen, 1 million tonnes of Pbosphorous Pentoxide (P 205) and 
0.7 million tonnes of K20. These targets have been accepted by the 
Government for the Fourth Plan and it has also been agreed to 
make every attempt to make up the shortfall in internal production 
and requirements by imports according fertiliser the highest prio-
rity after defence. Every effort is also being made to step up indi-
genous production by Sf!tting up more factories and thus reduce im-
ports. 

Each State Government has approved the schedules of fertilisers 
use cropwise which is being followed by the extension agel)CY. The 
.arne are being demonstrated on farmers' ftelds to convince them of 
the eftlcacy of balanced use of fertilisers. 

(Jliniat", of Food, A gricultuTe, Commun.ity Development" Co-
opercdtoft (DepCt. of Commuftity Deuelopment) O.M. No. 39f1166-
PO, dated 27-12-1966]. 

Ree __ datioa (Serial No.1') P.a No. II 

The Com.mittee are unhappy to lea"" that no I'UnJey has so fa,. ben 
eosducted to ene.a the ftumbe7- of f4milia in a village who hcue 
eetu4lty compo,t pits and how mtlft.!I of them are doing it in Cl BCie.ti-
~ ~ Although the programme of cempost has been mentiofted 
ita all the PImu. They suggest tMt CI survey in this Tegard may be 
__ at 4ft .,.111 d4te. 1ft the tne4fttime, the utenaiDn *' 
aJaoulcl mteftaihl tAd,- campaign for educcting the tllT'merl ift the pre-
JXIftltioft cmd praerocRioR of compost m CI scientific ftI4ft~ so that 
ita production per pit mall be eM4nced. 

RzlaLYOF~ 

The Village Level Workers who look after compost work in the 
...ma.- under the lUidance of CoIopost IDapeetors and/or Bde.moa 
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()fJicers (Agri~ture) are in the know of the compost pits maintained 
by individuaIfamilies in a village and they advise the farmers with 
regard to the conservation and utilisation of local manurial resources 
for compost production on SCientific lines. 

To ensure proper implementation of the programme in villages the 
State Governments have been asked to intensify training in the tech. 

-niques of compost to farmers and also to arrange demonstrations so 
. that compost could be prepared in a way that the plant nutrients are 
not lost and the farm wastes are utilised as efficiently as possible. 
Further, to ensure collection of fairly accurate estimates of compost 
production, a Pilot Sample Survey Scheme for estimating manure 
production in rural areas prepared by the Statistical Adviser, Indian 
Council of Agricultural Research, was recommend'ed to the state 
Governments for implementation and excepting a few States all 
others have taken up or propose to take up the scheme. Senior om· 
-cers of the State Agriculture Departments during their field inspec-
tions study the implementation of the rural compos~'programme and 
also conduct test checks of the compost production data reported by' 
'the field staff. 
'[Ministry of Food, Agriculture, Community Development & Cr·~ 

operation (Deptt. 01 Community Development) O.M. No. 39/1/66.. 
P&B, dated 27-12-1966] 

Recommendation (Serial No. 15) Para. No. 20 

The Committee feel that despite wide ,.ecognition of the merit~ 
'of green manuring, it has not been genera.lly adopted by farmeTB due 
to lack of information on the suitability of different leguminom C'rops 
for the va,,-ying agro-climat~c conditions and the inadequate produc-
-tion and supply of ,.eliable seed material for BUCh crops. 

The Committee suggest that Gooemment Seed Farnu ahotlld. 
'maintain adequate stocks of seeds of tnlrioua ZegumitwuB cropa mit­
able tor the area and these should be made available to farmers Oft 
'payment baN in times of need. The Block Agency should also 
conduct educational campaigns among the fanners to popularile 
-the use of green mQ.nu"u. 

REPLY OF GoVERNMENT 

The Village level Workers, Compost Inspectors and Agricultural 
"Officers disseminate the requisite know-how about various green 
manure crops suitable for diJferent agro-climatic conditions to the 
farmers and persuade them to take the green manuring on an inten-
sive scale.. Training is also imparted to Gram Sahayaks (progressive 
farmers) in this regard at the traininl camPs organised in the 
:Blocks. By the end of the Third Plan, it is estimated that 21· 5 mil-
.165 O\ii) LS-3 r 
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fav&tora illhibitinl the spraci of green manuring practices are (i) 
iJl8dequate supply of green manuring seeds at the sowing time at. 
reasonable price and (ti) irrigation facility for sowiDg green manur-
ing crops. So far as (i) is concerned, the States deficit in green. 
manure seeds have been advised to intensify efforts to become self .. -
StJfficient locally and in this direction the Government of India also-
extend all possible help tD them in the procurenlent of these seeds· 
from surplus States and Central Mechanised Farm, Suratgarh. It 
has further been suggested to the States that all the Governmen't 
Farms should be self-sufficient with regard to their organic manurial 
requirements. The Government of India also extend a subsidy of 
Ra. 2 per maund of the green manure seeds to the State Govern-
ments without insisting on a matching subsidy from them for creat-
ing favourable conditions for cultivators for the production and mul-
tiplication of green manure seeds. As regards supply of irrigation 
water for sowing green manure crops, particularly for paddy, the 
Sta1Jes have been advised to make necessary arrangements for ensur--
ing release of water supplies in April and May, even if it involves 
adjustment in the programmes for cl08W'e of canals for repairs. It 
has further been suggested to them that water should be made 
available to the farmers free of cost or at concessional rates for -
growing green manure crops. 

[Minut", of Food, Agriculture, Community Development & Co-
opet'tJtiOt\ (Deptt. of Community Development) O.M. No. 39/] l 
6~P & B, dated 27-12-1966]. 

BeeommeadatiOD (Serial No. 18) Para No. 21 
The Committee in their 75th Report on the Ministry of FOOd and' 

Agriculture-Indian Council of Agricultural Research have already 
".,en-ed to the need for cstJOiMftCe of clupUctztioft Of" tmerlappmg of 
,. ... Mch egorta ett~ in the Centnll or State gpheres and to the lack 
of proper COOf'dift4tion bettDee. C.,..~e &ftt1 States aM between Stet., aM Statu in the ',.e.eMch Fognz,mme'. The Committe.-: 
haue noted tMt Re.etlrth Boords have ftOt been: set up in all the 
St4tes. The Committee would like to reitnate thei,. earlier ,.ecom--
mendation. that Reaearch Boards aMuld be set up in. all the Sto~ 
so G8 to eliminate duplication and overlapping in re,earch progTtlmme .. 
The Committee also feel that if the ,.esutts of raean:hea conducted 
ttl. ~he t)mioua Agrievltun11 Resesreh IMtitutes a"e to be put to o"y· 
ef1ectitJe uae, the ateuioft fJfJTIOftMl .hould be wen COft~4ftt not-0ftI" with the la-tea t-aearches but also with the problems of the CtLl­

ttvutor. 80 that fIaetI Cflft paiS the-rn on to the 1'esea,-ch imtitutes for 
aOl~ TM Cotfttn.lttee f'eg,et ~t this ttoo-tDay tnfflic bettDeeft-
tPte eutthHltora 4ftd • Resem-da lutitutes tlmug" the medium af~ 
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cdeudon ~ken _ not Jlet ben ~lI.ieved. Tkc C~'e, can-
JlDt ow.r~Aasiae ~he Meci jor effecting closeT contacts betwee3 
the Cea~41 Ruea,.ch Inst~utes ~ State RueaTch l.wtea, U Glao 
between e.rtenBion personnel and cultivators and the TeseMch insti-
tutes. 

REPLY OF GoVERNMENT 

The necessity of maintaining close contacts between the Central 
Research Institutes and State Researeh Institutes is recognised and 
the Government had with that purpose appointed the Research 
Review Team, to find out the extent of the problem and to devise 
ways and means of solving it. As a result of the recommendations 
made by th-e Team, the Indian Council of Agricultural Research is 
being currently reorganised so as to consolidate the Central Agri-
cultural Research programme and to ensure adequate coordination. 
The various Central Research Institutions till recently controlled 
by the Department of Agriculture and the Commodities Committees 
have been functionally and administratively integrated with the 
Indian Council of Agricultural Research w.e.f. 1st April, 1966. The 
research institutes in the field of sugar-cane and fisheries, at present 
under the administrative control of the Department of Food, will 
similarly be integrated with the Indian Council of Agricultural 
Research shortly. The constitution and rules of the reAR have also 
been revised so as to make it functionally and technically competent 
and fully autonomous organisation to enable it to develop and 
demonstrate national programme of agriculture research commen-
surate with the country's needs. The governing body of the leAR 
has been reconstituted making it pre-eminently a body of scientists 
and those with interest and knowledge of agriculture. A Cabin:t 
Committe'e for Agriculture Research has also been set up under the 
Chairmanship of the Minister for Food & Agriculture to gIve proper 
guidance and to ensure coordination. It is also proposed to £et up 
a Central Board of Agriculture and Animal Husbandry consisting 
of State Ministers for Food and Agriculture in order that there may 
be consultations with States on various matters relating to agricul-
tural research, education and development. The States have also 
been encouraged to set up Research Boards to coordinate agricul-
tural research. The State Governments of Bihar, West Bengal, 
Madhya Pradesh, Madras, Maharashtra, Kerala, Mysore, Uttar Pra-
desh, Orissa, Rajasthan, Assam and Punjab have already set up 
Research Boards/Committees. The Governments of Gujarat and 
Himachal Pradesh have also agreed to do so. The Andhra Pradesh 
Agricultural University has already requested the Andhra Pradesh 
Government to transfer all research programmes to it for coordi-
nation. 
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2. The Agriculture Departments in most of the States organise 
six monthly or annual meetings for the review of the programmes of 
agricultural research and the suitability of result of research for 
a-rticular areas of the States. These meetings bring together the 
Heads of Research Sections and the Regional Deputy Directors and 
the' Extension Oftlcers incharge of particular commodities. There 
.is also a practice of the extension personnel of the district level 
visiting the main research sections of the agricultural departments 
for refresher training in order to help the District Agricultural 
Ofticers to get the latest information available from research 
completed or underway. These contacts between the two groups 
representing research and extension have not, however, been suffi-
ciently close and this defect is being remedied through the establish-
ment of Agricultural Universities which have to accomplish the 
avowed object of integrating teaching and research with extension. 

\. 

Such Universities have already been established in 8 of the Sta~ .. 

3. The association of Extension personnel with the cultivators 
has, of late, been strengthened through the programme of demons-
trations. The Intensive Agricultural District Programme and the 
Programme of Intensive Cultivation taken up in selected districts 
and blocks during the Third Plan period have greatly helped in 
bringing the extension personnel and the cultivators together. A 
IlUl1lber of training programmes for the farmers, detailed below, 
have been initiated in the last two or three years to qring close COD-
tacts between the extension personnel and cultiva-tors:-

(I) Specialised ffaini,..g of selected ~es'i"e fa.,.mers 
agricultural and allied fields. 

. 
111 

This programme has been accepted in principle practically by 
aU the State Governments and it has already been taken 
up in 83 Gram Sevak Training Centres, Agricultural Col-
leges, Research Stations, Agriculture Farms and Agricul-
ture Schools. 

(il) Training of progreaaive fa.rmers in the Intensive Agricul­
tu.nIl District Programmes and Intensive Agriculture 
Area Blocks. 

This has been taken up in aU the Intensive Agricultural Dist-
rict Programme and Intensive Agricultural Areas and 
Traininr is imparted to a limited number of willing far-
mers in specified jobs which they have tD perfonu. 
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(iii)" Traifting of farmers in the non-intensive Agricultural 
District Programme and non-intensive Agricultural Area. 
Blocks. 

This is being implemented on a phased basis, as there ant 
about 4,000 blocks which are nat covered by the intensive 
programme so far. 

(iv) Exc'hange of farm leaders within the countTy. 
This scheme envisages provision of an opportunity to inter-

ested farmers to visit the farms of outstanding fanners" 
stay with them for a fortnight as their guests, observe farm. 
p1anning and farm operations carried out and acquite 
skills in specified items being practised in the farm of the 
host families. 

(v) Training of farm women in agriCUltural production. 
Under this programme selected farm women are being train-

ed in agricultural production. 
(vi) Inoolvement of the manufacturers, importers and di.c:tri-

butors for agricultural inputs i'n the training prog'ra.1111n.e 
of farmers. 

Under this programme emphasis will be laid on the handling 
of agricultural implements, plant production materials 
and equipments and on the judiCious use of fertiliRers. 

(vii) Associating selected progressive farmers with the Agri­
cultural Production Committee at Panchayat block, 
District and State levels jlnd in the training pTogrwrn111e6 
being OTganised at the GTamse1,ak Training Centres etc • 

. Close contacts between the cultivators and the Research Institut-
es have been effected through field days organised by different 
Research Institutes and experiment stations for the cultivators of 
the areas living close to the Institute or the station. In these field 
days the cultivators are taken round the difterent fields demo~.o:.­
trating new varieties of crops and improved' practices .and are also 
explained the results of researches which are considered of use and 
of interest to them. In order to enable th'e ReSP.arCh Institutes and 
experimenting stations to play a bigger part in directly bringing 
the cultivators into closer contact with the result of research being 
conducted at these centres, many of them have been developing, 
programmes of training of the fanners nominated by thtj block 
agency. These fanners are then expected to carry th,e knowltdge 
back to the village and disseminate it qmong otbter farmers. 
[Ministry of Food, Agriculture, COmtrnc£fty Development & Co. 

operation (Deptt. of Community Development) O.M. No. 39/1/ 
66-P & B, dated 27-12-19661- ' 
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BeeoI ... tendation (Serial Ne. 11) Para Ke. ZZ 

While noting the measures taken fOT imparting training to the 
lillers and the sons of tillers, the Committee feel that an orienta­
tion jew the adoption of new techniques of agricultural development 
should be gi'Oen to them so as to make them receptive to netv ideas. 
In this connection the Committee would like to invite the attention 
of the Government to the recommendation, contained in para 71 of 
theiT 75th Report on the MiniBtTY of' Food and Agricu.ltuTe (Depatt­
ment of Agricu,Zture)-Indian Council of AgricultuTal Research. 
The C~mi:ttee feet that there should. be 4 follow up oj training. 

! 
impaTted to the tillerB with a view to see to what extent they are 
benefited by the tTaini1lf1 programme. 

REPLY OF GOVERNMENT 

In order to carry improved methods and techniques for increas-
ing agricultural production to the fanners and to enable them to 
acquire the skills necessary to handle agricultural inputs, the pro-
gramme of fanners' training was taken up during the Third Plan 
period. 'l'hia CODSiata of discussions, field visits and practical demons. 
trations. At present there are 65 farmers training centres and it is 
p.Iq)Osed to .. bUsh 200 such farmers training centres by the end 
()f the Fourth Five Year ·Plan. Each training ct"ntre will organise 
10 courses per year to train 400 fanners every year. 

2. For the sons of farmers actually engaged in farming and those 
who are eager to go back to improVe their farming methods and 
techniques 106 training wings are proposed to be established. These 
will provide short and long duration training rourses. 

3. It is also proposed to organise separate training courses for 
farm women. Gram Sevika training centres in the high-yieldi~g 
Variety Programme areas and other appropriate institutions in each 
State will be encouraged to organise short courses for about 30 iarm 
women each lasting between 7 to 10 days. Training will include 
those agricultural activities which are generally performed by ·farm 
women together with the information and training on nutrition, im-
proved cooking, home management and child care. Separate courses 
will be organised for literate and illiterate women. 

So far as the follow-up of training programme is concerned, the 
staff of the training centres regularly evaluate the programme amd 
follow-up the tTai'ning in order to make it more effective from the 
agricultural production point of vie91. 

{M'ftistrtl 01 FOOfi., AgricuUuy-e, C017trn,unity l)evelopnumt & Co-
openlliOft (Department of Commu'Ility Development) 0.1f" 
No. 38/1/66-P IrB, elated 2'1-12-1966]. 



Beeemmendation (Serial No. 18) Para Ne. 24 

The Committee attach great importance to the grading of cattle 
~y selective breeding and use of artificial insemination techniques 
Ilwith a uiew to raising the milk yield of local COWB which is alrecuiJi 
~very low. The Committee in their 81st report on the Ministry 'ofl 
.Food & Agriculture (Department of Agriculture) National Dairy 
.Research Institute, Kamal, has already referred to the need for tack-
ling the question of grading of cattle on a coo,-dinated basis with the 
help of the resources oj State Government farm,s and military dairy 

,farms and also to the qu.estion Of Popularisation of artificial 'inse. 
~inatiOn techniques on a wider scale a.mOngst the farmers. TJl,e 

lCom.mittee hope that GoveT'nment would take conc,erted measures 
. for providing increase facilities tOT 41'ti;/icial insemination to cattle 
durVng the 4th Plan period. 

The Committee also suggest that there should be an arrangement 
.()1 ~r rupplyoj injorm.atio!t regarding tJr~' insemination 
'pe,jortned in t~ States ·to the CentrAl Gooernment em quat¢eTtY' 
. baN. 

REPLY OF GoVERNMENT 

(i) The Ministry of Food, Agriculture, Community Development 
~and Cooperation (Department of Agriculture) have already initiated 
'vari.ous live-stock development schemes which have a di~ bearing 
von .milk proouction and·also provid.e for increased facilities for arti-
~Acia1 insemination to the cattle. Some of the important schemes 
.8re:-

(a) Key Village Scheme. 
(b) Cross Breeding Sche~e. 
(c) ~ntensive cattle development scheme. 

It is proposed to intensify the work under these schemes during 
'the Fourth Plan by opening more artificial insemination rentres, l:ey 
village blocks, central semen banks, intensive cattle developnlent 
projects etc., so as to provide increased artificial insemination faci-
litiesto the farmers. 

(ii) It has been made obligatory on the part of the State Govern-
ments to send quartely progress reports on the working of these 

-schemes to this Ministry indicating the wGrk done on each item of 
the technical ·programme of these schemes which also includes num-
'her of artificial inseminations perfonned under each scheme. 

:[M'ift.istry of Food, Agriculture, Community D~lopmel1t &- Co-
~ (Department of Community Dwelopmetttl O.M. 
No. St/l/fI&.P & B, dated 27-12-19661. 
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BeeealmeDdatioD (Serial No. 11) Para No. 25 

While noting the .tepa taken up bJl Gooemme1lt fM augmenti., 
milk production by adoption of NriouI scheme. referred to in Fa 
25 of the 'report, the Committee tOOUld like to reiterate the rec0m-
mendation made by them in para 13 of the B1st Teport on the Mim.-
try of Food and Agriculture, National Da.i:ry Research Institute" 
Karnal, where they have refen-ed to the need for " crash pTogrammt 
/01' cattle and dairy de~ 

TJt,e Committee would furthe1- urge that block agencies should help 
the fa.rmers ift modena.irin.g the stok farming, adopting the best pro--
duction ,cheme, and forming milk cooperative!. They suggeft that 
th-e farmer. should be pr~ided with adequate credit f4C\lities fOT 

mIlage. on milch anima1a, cattle feed, ee, .. 
REPLY OJ' GoV'&BNMBN'l 

The Ministry of Food, Agriculture, Community Development aDd 
Cooperation (Department of Agriculture) have Initiated intensive 
cattle development scheme under the crash programme under which 
intensive cattle development blocks have been set up in the milk 
shed areas of the milk supply scheme. The programme included' 
under this scheme provides for all the necessary inputs required for 
increasing milk production through adoption of better production 
techniques, formation of milk cooperatives, provision of credit, .. faCi-
lities for milch animals, cattle feed etc. 19 intensive cattle develop-
ment blocks have been set up in various States under the programme. 

[Ministry of Food, Agriculture, Community Development & Co-
• operation (Department of Community Development) O.M .. 

No. 39/1.J66-P & B, dated 27-12-1966]. 

Recommendation (Serial No. %8) Para No. 26 

The Committee a.re unhaPPt/ to note that the area u.nder fodder 
cultiuation has remained more or less stationery during the yeats' 
1959-60 to 1961-62.. They GTe surprised that the Ministr1/ have not 

• 
taken tJt.e care of collecting the up-to-date statistics in this regani. 
In view of the fact that productivity of the livestock depends upon 
the supply of nutritit'e fodder, the Committee feel that strenuous 
efforts should have been m.ade by Government not only to increase 
the acreage under fodder cultivation but also evolve nutritious cattle 
feeds which could be supplied to fanners at economic rates. The 
Cl)ft\mitte~ would like to invite the att~tion of the Governmeflt to 
the ,.eeommendation made by them in their 80th Report On the 
I\finistT-y ot Food and Agriculture (Department of Agriculture): 
radiAn. GTassland and Fod.der Research. Institute, Ihansiand hope th!!t 



.eftergetic .e.ps would be taken to increase the fodder resources top" 
feeding animals, particularly the milch cattle, after conducting an all, 
India survey. 

(ii) The Committee feel that fodder. crops should be included as: 
part of the normal CT'opping pattern of the count"" particu14rly i,., 
milk-shed areas. Government should also consider the question of' 
developing convnon grazing lands in each village and of resemng­
pasture lands in those block fanns which aTe about 100 acre, OT 10 ift 
.ue. 

REPLY OJ' GoVERNMENT 

This Ministry have set up a Central Grassland and Fodder Re-
search Institute at Jhansi. . This Institute as well as the Agricul-
tural University and other Central Institutes have taken up research 
work connected with the evolving of high yielding and nutritious 
species of grasses and fodder crops. As a result of these researches, 
certain high yielding species of fodder crops like Tetraploid berseem. 
hybrid Napier, hybrid Anjan haVe been evolved which are being 
popularised for cultivation amongst the farmers. 

The Feed and Fodder Development Scheme initiated by this 
Ministry, since the middle of Second Plan, provides for the establish-
ment of pasture demonstration plots, supply of seeds and planting-
materials of fodder crops to cultivators at subsidised rates, conduc1-
ing demonstration of fodder cultivation or cultivator's field etc. In 
addition, an intensive programme CJf feed and fodder development 
forms an integral part of the Intensive Cattle Development scheme-
which is being implemented in the milk shed areas of milk supply 
scheme. 

(ti) This has been noted. The Government agree with the rec.-om-
mendation and hav~ intimated to States/Union Territories to deve-
lop common grazing land in each village and reserve pasture landa 
in those blocks farms which are about 100 acre or so in size. 

[~inistry of Food, Agriculture, Community Development & Co-
operation (Department of Community Development) O.M. 
No. 39/1/66-P & B, dated 27-12-1966]. 

COMMENTS OF THE COMMl'rra 

A progress report about developing comrl!on grazing lalld may bE!" 
communicated by the end of the year 1967-68. 



,-
Becommeadatiolt (8erW No. Zl) P .... No. !7 

The Commt.ttee Clre glad to note that tile mortality rate in 
.cattle is going down from year to year due to large BCale vaccination, 
,against Tinder pest and other cattle disease,. The Committee would 
however, Like to stress the need for educative progra.mme in regard 
to the importance of Fevention and of prophylactic measures ago.inst 
the spread 01 infection and out-break of seasonal .diseases. Wi1.il0. 
the Committee noted that there is no derth of vaccines as such, they 
,have received reports that preventive work in the spread of cattle 
diseases has been hampered in BOme blocks due to inadequate supply 
of vaccines. The Committee suggest that the procedure of distri-
bution of vaccines to the blocks should be .,.ev~etDed a~d, if any 
4efecu o,,.e noted, they Bho~ld be rectified. 

REPLy OF GoVJ:RNMJ:NT 

i 'l1he propaga.r¥ia emphaSising ttJhe· #DPO~ ~ prevention and 
prophylactic measures against the spread of infection and out-break 
,of seasonal diseases is already being carried out through publicity in 
rural areas and by way of film shows, distribution of pamphlets in 
regional centres and by various publications issued by Indian COUD-
cil of Agricultural Research, ExtlEmSion DiTeCtorate a:ru! the Depart-
ment of Community Development. : 

(ii) The supply of various vaccines to the blocks is cont.11>Ued 
by State Directors of Animal Husbandry,. The deDland of vaccibes 
is on the increase which at times might be more than the productive 
capacit~ of various lbiological p~cts. laborattories functioning at 
Indian Veterinary Research Institute and in various States. Efforts 
are being made to strengthen the existinf! laboratories and to estab-
lish new units in the State of Gujarat during the 4th Plan. 

tMi'Ailt'1l of Food, Agrieultu,.e, Commuftit1J Development cl Co-
operatiOn (Depe,-t",eftt of CofI"".-" ~) O.M 
No. 3t/l/fI&..P IrD, dated 2'1-12-1_]. 

ReeammeDdatioa (Serial No. ZZ) Para No. Z8 

The Committee feel that each block tafciag up mterLrioe fiMerie. 
prog' amme, ~hould ha1,)e adequate ~ of 4 mmery tMrSClring 
fish fingerli"'1s of the beat qU4lity tM its stocking progrmnme. The 
size of the "u,-sny cOuld be _ Oft the basis of the preaent 
requi~ cmd the G.ftticipate(l future dem4nds. The Committef! 
fu'ft'ltAw 1U9!1e8t that such 01 the block CIS have taken up ifttensWe 
1IaheN· programma ahoul4 h4w adequate teehtriecJl ~ 01 



Fishery experts. If neceSS41'Y, th'e question Of appointTrl,tent Of :Ez­
tension 'Officers (Fishery) in such BLocks may be con,sidered. 

The Committee suggest tlhat the fishermen should be assisted ~n 
getting fishing leases of natural waters like rit;ers, reservoirs, jheeZl 
and back-wa.ters so that they could in due courSe replace the con­
tractors and form their ow.n cooperatives. 

REPLY OF' GoVERNMENT 

The recommendations have been accepted and-

All the Sta·:es· have been addressed (a) t~ draw up schemes lor 
setting up seed farms, one for each C.D. block or to cover a few 
blocks, taking the overall seed: requirements into consideration, (b) 
the post Extension Ofticers(Fisheries) iln all the CD. blocks sO far 
brought under the intensive fish prod~on programme, (c) to 
arrange for an officer of the rank of a DeputY. DiT'eCtor of Fisheries 
to be exclusively in charge of the fish'eries development work in C.D. 
blocks. 

All the States have been addressed to give preference to fisheries 
cooperatives in granting fisheries leases on a long term basis i.e. fOT 
a period of five years at a time. 

[Ministry of Food, Agriculture, 'ComMtUftittl Development & Co-
operation (Department of Community DeoeZopment) O.M. 

'_ No. 39jl/66-P&B, dated 27-12-1_]. 

COMMENTS OF THE COMMIrl'EE 

A progress report on the seed farms for fisheries established may 
be sent by the end of the year 1967-68. 

Recommemlation (Serial No. 23) 'Para No. '. 

The Committee would urge that the suroet/ of \Nter aretJ3 should 
be completed at an early 'date so thAt neceBI4111 prOvision few the 
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inteMve d~1op1nent of fisheries in suitable blocks could be 1J14de 
Oft (I realistic bam in, the Fourth Plan period. . 

The Committee hope that fish-rearing in village tanks will b~ 
iftteMfied in other Sta.tes also so as to prooide (I aubsidiary pTOtec­
~ve food to the tnllageTB at " cheaper cost. 

The recommendation has been accepted and all the States 
have been addressed to undertake the survey of all water areas in 
C.D. blocks and select the blocks for extending the programme on 
the basis of priorities for which certain criteria have also been ~­
munieated to serve as guide-lines. 

, 
Fish rearing in village tanks will be intensified in States other 

than Andhra Pradesh and Orissa also 80 as to provide subsidiary 
protective food to the vtllagers at a cheaper cost. The States have 
been addressed to undertake this work on the basis of the results 
of the survey fA. water areas in C.D. blocks. 

[Ministry of Food, Agriculture, Community De11elopm.en.t &: Co-
operation (Deptt. of Comm.unity Development) O.M. No. 39/1/66-
P&B. dated ?7-12-1AMl 

A progress report about the survey of water areas and fish rear-: 
ing in village tana mAV be furnished by the end of 196'7-88. 

Re~omm~ndAtiAn (Serial No. 24) Para. No. 38 

The Committee t'Meratand that the poult", owner, are facing 
many problems due to high m.ortality of birds-particularly of pedi­
gree birds in the initial stages and the del4y in replacing of dead 
'bin1s. Another difficulty faced by the poultry units is in ,.espect of 
the price of poultry feed which has gone up 80 much that poultry 
keeping has become relatively unconpm.ic and ttnprofitable. 

The Committee suggest that reseaTChes sh.ould be inteMji.ed to 
evolve a cheap nutritious teed 80 that more people can. take up poul-
tf11 keeping as subsidia1"y occupatiOn. Researches shOUld also be in-
tensijied to control high mortality of bi,.ds in. the initial stages. In 
onJe7t that fanneT~ aye encouraged to take poultry keeping, it may 
be necesmTy to provide them with technical advice, feeds and 1X1C-

cines for birds. The Block agency should take speci41 care to ensure 
t)eterinary ~. particulaTly m the case of outbTeak of epidemic 
and also in thft ,.n,..lt.eting of birds to the poult'TI keepen. The 
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CommUtee wo~ld also suggest that for smctll size rural poultrr 
un.its, Government should try to improoe egg lay~ng capacity of the 
country birds by cross-breeding and -better feeds. 

The Committee suggest that the desirability of introducing peri-
patetic training courses to the prospective poultry farmers may -be 
considered. The CC1mmittee would also consider the need for 
.strengthening the regional and the State poultry farms in order to 
ensure adequate sUTYflZy of ,birds to the poultry otOners. 

REPLY OF GOVERNMENT 

(i) Re'Searches have been taken up at Indian Veterinary Research 
Institute and Agricultural Universities to 'evolve cheap pOUltry 
rations. The price has been .brought down by incorporation of agri-
cultural and industrial by-products to control mortality of birds at 
initial stages of .breeding, vaccine against Ranikhet disease has been 
made available, from th'e I.V.R.I. Control measures against Salmo-
nella are also being intensified. Effective drugs against CoccjdiosiB 
are also available. In view of the above, it is noW possible to mini-
mise motality by providing proper feeding, management and disease 
control meawres. -. (ti) The State Governments are being addressed about the desir-
ability of introducing peripatetic training course for the prospective 
poultry farmers. 

(ill) The regional and State Poultry Farms were strengthened 
during the 3rd Five Year Plan. Further strengthening of th'ese 
farms will be taken up during the 4th Five Year Plan wherever 
necessary. , 
.,.", 

[Ministry of Food, AgricultuTe, Community DweZopmen,t & Co-
operation (Deptt. of Community Deoelopment) O.M. No. 39/1/66-
PIEB. dated 27-12-1966] 

Recommendation (Serial No. 25) Para. No. 31 

The Committee aTe unhappy to note that no steps have so fa" beeft 
taken to develop poultry in the crreas wheTe the agricultuTe is preca­
rious OT unstable although they should have ,-eceived priority over 
other agricu1tunU a,.ea.s. 

The Committee urge that suitable poultry development schemes 
should be framed fcm det1eIoping poultry as a subsidiary SOUTce of 
income for the trrea where the agriculture is unstable. 

The Committee feel that in the context of the present sh&rtage of 
joodgraiu in the count'1/, there ia a.n imperative need for providing 
subsidiary protective foods to the people. TJI,ey .,ould, therefcwe, 
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uTge t~t " comprehenlive progTa.mmes ahould be drawn up joT the 
deuelopfnent oj milk a.nd milk products, fishery, poultry, etc . • 0 t~ 

nutritioul food mctv be tnade Cl114ilclble to the people. 
The Committee would also suggest that an educational campaign. 

,Roald 'be carried out so as to effect a change in the food habits of the 
people and obNte too much dependeftce on foodgrains. 

REPLy OF GovI:RNMENT 
1. The recommendation of the Estimates Committee for develop-

ing poultry as a subsidiary source of income for the areas where the 
agriculture 18 unstable is being brought to the notice of the State 
Government.. 

2. A comprehensive development programme has already been 
initiated for increasing production of subsidiary foods like milk, 
milk products, meat, fish, eggs, fruitE and vegetables, etc. in different 
states and Union Territories. Under this programme, intensive pr0-
duction of vegetables and quick growing fruits, food production 
in specially selected areas having good potentiality for d'eve-
lopment, production of certified potatoes and other projects have 
been taken up. Schemes have also been sanctioned for the inten-
sive poultry development blocks, expansion of the State poultry 
farms, establishment of poultry dressing plants and grant of loan 
and subsidy to poultry breeders. Measures have also been 
initiated for increasing the availability of subsidiary foods, 
by preventing losses that occur due to deterioration, by the appli-
cation of scientific techniques of fruit preservation. TecllRological 
aids are allO beiDa sought, such as in the production of protein from 
groundnuts, f~ fncreaaina the availability and improving the nutri-
tive quality C1l toodgrains. '!be increased comrumption of subsidiary 
foods is being promoted through systematic campaigns organised 
by mobile food and nutrition extension vans and by the institutes 
of catering technology and applied nutritt·on, and the normal chan-
nels of. publicity such as publication of leaflets and pam phtets, 
films, participation in exhibitions, newspapers and magazines etc. 

3. The implementation of the Applied Nutrition Programme is 
also a step in th1a direction. These programmes will be further 
extended during the Fourth Plan. 
[Mifl.ilt71l of Food, Agrieultu-re, Commumty De'Oelopment & co. 

openItioft '(Deptt. of Comm.uftitt/ Developril.eKf) O.M. No. 39/1/81-
PU. dAted 2'l-U-1868] 

Reea •• lIHIDdatioD (Serial N.. a) Para. INt. ;a 
The Committee wou.ld like to s&Tau th« importafICe of minor 

inigation program.me, as it is quick-yielding a1td not capital­
mtetLSive. The Committee hope that the Government will ~ 
eMrge~ ~fort...~ to achieve the ttlf"get of this progrctm.TM. 
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RBPLY OF GoVEllHMUT 

The Third Plan target under the minor irrigation programme" 
I 

under G.M.F. and C.D. Sector, was of the order of 12-8 million acres. 
As per latest estimates, the actual achievement during the first four 
years of the Third Plan i.e. 1961-65, is reported as about 9- 26 million· 
acres. The achievement during 1965-66 is expected to be 3.83 mil-
lion acres. Thus, by the end of the Third Five Year Plan, the' 
achievement would be of the order of 13- 09 million acres, thereby 
exc22ding the original Plan target. 

The implementation of minor irrigation programmes received· 
special attention during 1965-66. Initially, an outlay of Rs. 61' 08· 
crores was approved for these programmes. This provision was 
subsequently supplemented by additional allocations of Rs. 7· 5 
crores in May, 1965 and Rs. 4· 25 crores in September, 1965. Further 
acceleration was provided to minor irrigation under the Emergency 
Food Production Drive. Additional allocations of Rs. 2· 60 crores, 
and Rs. 1 crore were sanctioned to the promising States, and a new 
scheme for the installation of emergent lift irrigation units on rivers 
and streams was also initiated during the year for which an alloca-
tion of Rs. 50 lakhs was made to some of the States. Thus, against 
an expenditure of about Rs. 66'14 crores during 1964-65 the total 
allocation for the year under report i.e. 1965-66 come to Rs. 76.93' 
crores which is expected to be utilised fully. The pattern of finan-
cial asistanee for minor irrigation schemes was also liberalised, 
bringing all lift irrigation schemes under the purview of the subsidy 
programme. 

A target of 17 million acres has been set for minor irrigation 
programme on the basis of Annual Plan discussions' for the 4th Five" 
Year Plan which is under consideration of the Planning Commission. 
For the current financial year i.e. 1966-67 a target of additional 3.43' 
million acres to be brought under minor irrigation was originally 
aimed at. Since the outlays recommended by the Working Group 
were not approved in full by the Planning Commission, Department 
of Agriculture have addressed the States to furnish information 
about target etc. in the light of reduced allocations, which is awaited. 

During the current financial year, an outlay of Rs. 85 crores has' 
already been approved for minor irrigation programme as against 
the expected expendit:!re of about Rs. 77 crores during 1965-66. It 
Is proPOSed that during the next two months, Central Teams would' 
further make a special examination of the possibilities for expansion 
of the programme during the current year. Based on the recommen-· 
elations of the Team, further outlays may be sanctioned to the pro--
mising States. 
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Under the accelerated programmes, priority is being given to 

-those minor irrigation schemes which are expected to be completed 
-within a short period and yield quicker results. Alongwith imple-
mentation of such schemes in compact areas, arrangements to ensure 
-supply of other necessary developmental inputs like fertilizers, 
improved varieties of seeds, credit facilities etc. are being made to 
maximise the production benefits under the minor irrigation pro-
grammes. For providing supplemental irrigation facilities during 
-the period of keen demands, new wells and private tube-wells are 
being constructed in the command areas of existing major and 
medium irrigation projects. For ground water surveys and investi-
"lations, a Centrally-sponsored scheme bas been initiated. Other 
programmes of minor irrigation include training of technical staff 
and effective arrangements for maintenance of existing minor irri-
-gatioD works. 

"[Ministry of Food, Agriculture, Com.munity Development & Co­
operation (Deptt. of Community Development) O.M. No. 39/1/66-
P & B. dated 27-12-1966]. 

Beeommendation (Serial No. 28) Para No. 35 

T'he Committee feel that with a triew to enabling the Panchayats 
10 discharge thei,. responsibilities efficiently in regard to the main­
tenance of community tanks etc., arrangements should be made to 
JWOt1ide necessary technical assistance to them fOT the purpose. The 
'Committee also feel th4t as an incenti!'e to the fanners, adequate 
104m should be provided for re-eXC4vation and renovation of old or 
.lilted individually owned irrigation works. 

REPLY OF GoV'BRN'MD1T 

The Department of Agriculture has already emphasised on the 
~States the need to provide technical assistance to the Panchayats 
for maintenance of minor irrigation works. Some States, like 
'Madras, Orissa, have already taken aetiOll in this regard. The State 
-Govts. have been requested to send proposals for loans to farmers 
for the re-exeavation or renovation of old or silted individ11a11y 
owned irrigation works. 

tMinist", of Food, Agriculture, Community Development '"' Co-
openatiot& (Deptt. 01 Community Developmm.t) O.M .No. 39/1/66-
P & B. dated 21-12-1168]. 

CoMMENTS or THE COMYOlfiD 

A progress report about providing technical asistance and loaDS 
"10 fanners may be furnished by the end of 1967-88. 
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_ A, eeOlDUllleat18tiOD (Serial No. zt). Para No. 37 
-t= --: 

The Committee feel that under-utilisation Of aistiftr __ or 1m.. 
~ facilities is ane of -the m4;or causes for sJaotttoU -in. e&gried-
tural production. The Committee Tegret that no efective 'tepa w.e 
taken by Gol1emrrl£nt to set up proper machine'1l to ensure the 
-ma..rimum utilWtion of the aooi14ble irrigation facilities. Thew 
-would suggest that along with taking up new schem,es far ezpensioa 
:of minor irrigation works, Gouernment should t4ke effective ,t. 
if' euure that there is no under-utilisation of the ezilti"9 iniga"-
. potential. 

As far as utilisation of inigation potential is concerned, thil 
Ministry has already formulated a Centrally sponsored programme 
for Ayacut Development and sent it fo the State Governments. 
"They have been requested to formulate necessary schemes under 
-this programme. 

As regards the minor inigation schemes, there is a degree of. 
under and sub-standard utilisation on schemes such as State tube-
wells and tanks and diversion schemes of sizeable magnitude. In 
view of this, the need for undertaking urgently measures for effective 
improvement has been emphasised on the States. A DOte giving COIl-
<:rete technical suggestions for taking various measures has also be .. 
sent to the State Governments . 

.£Ministry of Food, Agriculture, Community Development & C .. 
operation (Deptt. of Community Development) O.M. No. 39/t/A 
P & B. dated 27-12-1966]. 

Recommendation (Serial No. 30) Para No. 38 

The Committee feel that soil conservation is essentially a people'. 
·programme and soil conservation measures cannot be B1J,Ccea6'fKI 
unless the peopZe are made conscious about the evils of Boil erosiotl 
and benefits of soil conservatiol1. The Committee suggest that aft 
educational campaign may be conducted in the blocks to enable the 
fanners to adopt soil conservation practices for improving agricul-
taral pToduction. 

The Committee feel that continued 'research in mil ~~atiota 
and soil eroliofl is necessary for the succeuful impZ~tation of 
the soil C0n8erDation programme. They comider thGt the 're.ult, of 
-rea!aTch should be disseminated for the benefit 01 the fa:rrnera. I. 
this connection, the Committee 1DOUld like to ~trite the attention of 
31'S (Ail) L5-4 



M 

the Gover.tRent to the reeom- made by them in para 38 
., thei,. 1OtJ& Report Oft, the Jfinilt'1l of Food & AgrieultuTe (Depart-
••• of Agricu1tu1'e): Soil Conaervation Reaearch, • 
.,., Tr4i1dt&g entre •. 

RJ:PL Y OF GovI:RNM.EHT 

The need for educational campaign among the farmers, to 
aacourage them to adopt soil conservation measures on extensive-
_Ie is fully recognised by 'the Ministry. The Central Soil Conser-
ftUon Board has taken the following steps: 

(1) During the 2nd and 3rd Five Year Plans, 44 dry farming" 
demonstration projects were taken up on catchment 
basis, each covering about an area of 1,000 acres as a 
demonstrational programme so as to educate the farmers 
OD the hazards of soil erosion and the benefits aecuring 
from the soil and water conservation measures, for 
increasing agricultural production; 

(ii) The Working Group on Soil Conservation for 4th Five 
Year Plan has emphasised the need for strengthening the 
information and educational units both at the State and 
Central levels 80 as to bring out adequate educational and" 
information material for distribution by the extension 
agencies among the farmers. 

(iii) To enable the extension agencies, e.g. the Block Develop-
ment OfIlcers, Agriculture Extension OfJlcers and Village 
Level Workers, to function effectively in educating the 
farmers on the soil conservation needs, the Working 
Group on Soil Conservation for 4th Five Year Plan has 
emphasiaed the need for the training of extension staff. 
The syllabus for training of VLWs has been strengthened 
in soU and water conservation field both on theoretical as 
well as practical aspects. Whenever there was request 
from State Government facUities for training were pr0-
vided to BDOs and Extension Staff. 

(Iv) Some soil and water conservation programmes are 818ft 
implemented in difterent blocks from the funds available" 
in the blocks' budget 'ntis serves as an education pro-
If&DlIDeS for the farmers. · 

(v) At the Soil Conservation Research, Demonstration and 
Training Centres, of the Central Government, annual 
farm_ day is organised as an educational programme 

1 for the beDeflt of the f811L&iS of the neighbouring arML 



III addition, these Centres alSo undertake demonstraUOD 
projects, in their areas as an educational programme. 

(vi) The Central Soil Conservation Board has brought out a 
number of pamphlets, posters and filmS relating to soil 
and water conservation programme mainly in regional 
languages. 

lMinistTy of Food, Agriculture, Community Development & Co-
operation. (Deptt. of Community ne"elopment) O.M. No. 39/1/81-
P. Ie B. dated 27-12-1966]. 

Recommendation (Serial No. 31) Para No. 39 

The Committee recommend that Government should examine 
aNI formulate the pattern of soil conservation organisation in Stat. 
au persuade such of the' States as have not enabled legislation Oft 
.oil cmuervation to do SO expeditiously. 

REPLY OF GoVERNMENT 

Soil and water conservation is a highly technical programme. 
It needs effective and coordinated application of principles of various 
scientific disCiplines, e.g. agronomy, soil science, engineering, hydro-
logy, geology and forestry. Therefore, the need for proper organi-
sation that would be technically competent and numerically ade-
quate to ensure effective planning and implementation has been 
fully recognised. Recommendation has already been made to the 
States on the pattern of organisation that would be necessary to~ 
soil conservation programme. 

A draft model bill on soil conservation was circulated to the 
States some time in 1955 for their guidance to prepare suitable legis-
lation. Andhra Pradesh, Mysore, Jammu & Kashmir, Kerala, 
lIaharashtra, Madras, Mysore, Punjab, Rajasthan, Uttar Pradesh, 
Himachal Pradesh, Andama'n & Nicobar Islands and Manipur have 
already enacted such legislation. 

The State Governments of Bihar, West Bengal, Orissa and Tri-
para are taking necessary steps for early enactlilent of the Jegisla-
tion. 

The position regarding others is as follows: 

Asaam: The State Government have informed that so far as the 
distriets in the plains are concerned, they have already got the neee.. 
sary powers, under the Assam Acquisition for Flood Control and 
Pre'lelltion of Erosion Act, 1955 to take effective soil conservatiOD 
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___ whenever DeCeI.ary. the question of eaacting sue" 
JegJ,lation for the Hill District. is engaging their attention. 

Delhi: It is Dot necessary to have a soil conservation legislatiOD. 
as there is not much agricultural land in this territory. 

N CIf1la.nd and N EF A: Due to disturbed conditions, soil conserva-
tion legislation has not yet been enacted for these areas. 

PcmcUeMnv: '!be question of extending the Madras Act to 
Pondieherry has been postponed in deference to the wishes of the 
Council of Government and the Representative Assembly. 

IMinilt'1l of Food, Agriculture, Community Deve1opmeft.t & Co-
. operation (DepU. of Community Development) O.M. No. :te/ll 
. 88-P. It B. dated 27-12-1966]. 

BeeommendatiOlll (Serial Mo.. 3Z" 33) Para Nos .• " 41 

The Committee note that 25- 6 lakh acre, of land have beeR 
Ioeuted CIS suitable fM c1iatribution to the laft4less agricu.ltural work-
en. They feel that such lcmd should be distributed without much, 
delay 1ft OCCMPnce with the scheme cofttemplated few the pu,-pose. 

The Committee woWd .tress the need few undertaking intensWe 
atudia Oft ftGture and c1cuaificati<m of Boils in ,.elation to soil let-ti-
lutl, soU erosion, 80~ loues etc. Agricultural 'reseaTch and BOil B1'''­

vey must "be quickly integr4ted, if full benefits are to be rea1iae4 
frr,n, the 14114. The Committee 8U{Igut that the fa.rrn,ers should be 
~d for getting the fertility of the soil tested by soil $Urt'Ie1J 
ezperts. 

41. The Committee note from the above table that the prDgrUI 
pI ,.ecl4matiOn of land is very poor in certain States viz. Assam,. 
auju4t, Oriasa, UP. etc. They suggest that the n!CI3OTU Jew poor 
progrus should be investigated 4ftd 'remedial m.ea.sures taken. 

RI:PL Y OF GOVERNMENT 

. As the survey of land ~lamation and distribution of waste land 
to landless labourers under the centrally sponsored scheme is under-
taken by the State Governments concerned, they haVe been re-
queeted to take necessary action, in regard to the above recommen-
tiona. 

l_iniat'1l Of Food, Agriculture, Community Developmeftt &. Co-
. OperatUm (Dep~. of Community De"elopmen.t) O.M. No. 3911/ 

68-P & B d4ted 2'1-12-1966]. 
f ~ .. " 



CoMMKNTS OF THE COWMITrU 

A progress report regarding smyey of reclamation of waste land. 
aDd t:beir dt*ibution may be furnished by the end of 1987.&8. 

BecommeadatioD (Serial No. 34) Para No. 43 

The Committee 4p))Teciate that due to unaooid4ble hcmcliecap 
lib shartG.ge of tTained personnel, 14ck of jifIG1&CeJ delay in the acqt&i-
~ of land etc. -the atafmber- of primary heAlth. cen.tres Bet up fAlL.;; 
ahort 01 the nu.mber of blocks 'in the count",. As non,.fuZjUment oJ 
the target is t1pt to create 4 sense of frust?ra.tion a'lRORg the people .; 
the Committee felt th4t before fb:ing a. target, Gcwemment should 
JaAve made a Tealistic MSeurnen.t of the requisites therejOT. The 
Committee note that about 700 PrimaTJI Health CentTes CITe without 
any docterrs Clad mGfty othet-s CITe ina.clequatelll*l1ed. 

The Committee cannot emphasise the need for properly eqWp--
piAg ad mcmaiAg (1 meciical cmtTe, set up at conside1-BbIe COBt,' lor 
HtUlet "'9' .fective senrice to tl1£ ~uple. They Mpe that 
• f'.e"iaD of the UJOrking of the prima", health centres will be m4de 
at an early da.te and dejicieacie8 noted therein made up_ 

REPLY OF GOVERNMENT 

The target fixed was 10 have at least one Primary Health Centre 
.iD each of the development blocks by the end of the Third Five Year 
Plan. As the allocation of the development blocks was to be 
eoDtpleted by October, 1963 and it takes about 12-15 months to 
establish a Primary Health Centre, the target fixed was not high. 
A statement showing the number of blocks, number of Primary 
Health Centres functioning on 31st March, 1966, and reasons for 
the shortfall as reported by various States/Union Telritories is at Ap-
pendix 11. Again.st 5,126 ;blocks, 4,780 Primary Health Centres were _g in the country on 31st March, 1966. It will be observ-· 
ed from the statement that (he shortfall was mainly in the Stat. 
of Assam, Madhya Pradesh, Madras, Orissa, Uttar Pradesh 
and West Bengal. In West Bengal again~"t 341 blocks 200 primary 
healUl centres were functioning together with 494 subsidiary centres. 
Even, subsidiary centres (in West Bengal) have 2 nondieted beds, 
a dispensary wi1h a nurse, auxiliary nurse midwife, a health assist-
ant, a Qlwified medical officer and class IV workers. The shortfall 
was primaril)' due to the slowing down of the construction pro-
gramme during the emergency period and shortage of technical 
personnel, particularly doctors, lady health visitors and sanitary 
inBDeCtors. a. 
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The Central Government and State Governments are fully aware 
of the urgent need for properly equipping and manning the prb'lBJ7 

· be81th ~tres. The State Governm'ents/ Administrations were re-
ques1ed to ensure quick and proper development of the programme 
and to achieve the target by the specified date. Every year during 
the discussion of the Annual Plan outlays, an assessment is made of 
~he Dumber of primary health centres that could!be established 
~ the year. The programme is reviewed at the annual and 
apecial meetings of the Central Council of Health also. In this con-
nection an extract from resolution No. 13 passed by the Central 
Council of Health at its 12th meeting held at Srinagar in October,. 
1964 is reproduced below for ready reference:-

"The Central Council of Health, recognising that primary 
health centres provide -the basic frame-work for mass 
implementation of Family Planning programme, effective 
conduct and taking over responsibility for the mainte-
nance phase of malaria and of other mass communicable 
diseases, eradication and control programmes, and for 
strengthening general health activities, noting that the 
rate of development of primary health centres bas lagged 
behind and that there a~ hundreds of primary health 
centres without doctors and buildings urged the State 
Governments to take vigorous and effective measures to 
strengthen and expand the Primary Health Centres. The 
Council recommends: 

<a> that State Governments must strive to reach target of 
at least one primary health centre in each Develop-
ment Block by the end of the Third Five Year Plan. 

(b) that steps should be taken for early and maximum 
utilisation of assistance offered by the UNICEI'. 

(c) that the staff sanctioned under the re-organised fam i )" 
planning programme be appointed and additional sub-
centres established as early as possible. 

Since 19M, when the NMEP started achieving its objective of 
eradication, the rural health serviees have been greatly strengthen-
ed to undertake malaria maintenance activities and also basic health 
eervieea on a phased basis starting from areas from whieh malaria 
baa been eradicated. By the end of 1965-88, the IDtegIated patte~ 
was working in 1444 primary health centres. Apart from these, 
MCH and family planning activities have patty been strengthened 
over the whole of the eountry. 



The Sta~ Govell,ments/ AdministratiODS have, taken a num_ 
of steps to meet tbeshortage of doctors, etc. by offering them better 
scales of pay and allowances, providing them, free accommodatioll 
or house rent allowances, employment of retired medical omcers~ 
increasing the number of medical colleges and training schools, etc. 
The shortage is due to overall derth of q11alified candi~tes and 
reluctance of those who are avaDable, to go to rural 'areas. 

The working of a primary health centre, in its multiple facts, ia 
being revived from time to time and advantage is being taken of 
the findings of the various reviews and studies~ etc. The list of 
G.rugs, stores and equipment, etc, that should be in ~ primary health 
centre was reviewed in 1962 and is now again under revision. 

{Ministry of Food, Agriculture, C01nmunity Development & Ca.; 
operation (Deptt. of Community Development) O.M. No. 39/11 
66-P & B dated 27-12-1966] . 

. Recommendation (Serial No. 35) Para No. M 
The Committee note ·with satisfaction the consjdenlble df-.c._ 

in death rate of infafttB au of mothers during at- a,fter c"UcI birth. 
• . I 

RI!PL Y 0., GoVJtRNM1!!NT 

This has been noted. 
[Ministry of Food, Agriculture, Community Developmet&t " Co-

operation (Deptt. of Community De1'elopmeftt) -O.M. No. 39/1( 
66-P & B dated 27-12-1966]. 

RecotnmeadatioD (Serial No. 38) Para No. G 

The Committee commend the .cheme of multipu?pOle cIomici 
1ia'1l health ,eroicn. They hope that ,.ealistic progrtl"'tne 1DiU be 
drawn up for the utenaiOn of the Scheme on a phued baN fM the 
whole country. The Committee dso hope that a pr~mn will be 
made few adequate supply of mediLines and equipmmt nece.BG'lI 
few the .ertneea. 

REPLy OF GoVE.ItNMI!NT 

A programme is being drawn up on a realistic baJds for the as-
tenml)n of the sche!ne of multi-purpose domiciliary beahh serviaea 
OIl a phased basis for the whole country. Adequate funds are befn, 
provided-in the Fourth Plan for supply of medfdnes and equiplnent OIl 
an increased rate for multi-purpose domieiliary health services. 
[MinUtry Of Food, Agriculture, Community Development &- Co-

operation (Deptt. of Community Det,elop7neft.t) O.M. No. 39/11 
66-P & B dated 27-12-1966]. 
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____ talM. (Serial N8. 37) Para"' .... 

The Com~ee av,ggest that the block ~ should t~ step. 
to eclucc&te the ~8 about the impcwtAftCe" of emti~f 
.&ftit4tion au C1WIte in. them an. cnoareness of the fGCilities that crre-
Iteiftg created for impro1)ing ru.Tal aclftit4tion. Greater em.pMN . 
.-..zd be IcIiI ~ . digging of 8~ pitB~ COfl$tnAd:ion. of ~; 
ftiu, latritlb, de., CL8 these 'lOiU go 4 Ioftg way in, imprcwiftg the' 
Jllllblie hal_ ift tM TUnal ATeas. 

R&PLY OF GoYaKMCNT 

'!be foIlowin& steps have been and are being taken to educa" 
... villi,.. about the importance of environmental sanitation:-

<a) Health Eclueation is one of the fuactions of the Primary" 
Health CeDtrea in the CoJUIIIllnity Development 1Uoeks. Health( 
SaaMary have ~ JUde r e.p IMibie for health educa· 
UoD work UDder the SI" vision of the Blodt Media&l OJftcer. 1.'he 
ae.r st.tr members e.g •• Health Visitor, 4u;ri·Jiary Nurse Mi~ves,. 
Gtam Lakshraies ete. have allO been made responsible to ecIueate-
Comm~I~ DevelapDeDt WOlken ute VLWs, Gram Sevikas and: 
the rural pubUe OIl the environmental salUtation problems. 

(b) The Ceatnl aDd State Health _ BunwIS provide-
_raid matllla)' aDd utiJ_ other ohaDneJs of conmLUftieations ;in 
rural education services. 

(c) At catain places like Luckno\\\ Poonama) lee, Sinpr, 
NajlfllFh, Aetiaa al.erreh Project8 em ea.virOlUDlrdal smitatlon .\'8 ,..mcs_1I a vast eqerieDce of extensiGb JecJmiques for moti-
vatInI naral papulation to aceept sanitary types of facilities. 

(d) Syllabi have been developed by the Central H .. Jth Eduea-
cation Bureau in conauJtation with the Central and State _ 
fd Bclucation for sehooI-going children of age group 6-11, 11-14-
aDd 14--17 as well as for teachers.. 'nlese syllabi contain adequate 
lefereDtS to envimDmeDtal sanitation and will in8uence COII.mu-
~ adtoa WWards acceptance 01. the modern saai,tary conveniences· 
&ucl p:actices.. Major improvemeDt in enviroDmefttal sanitation 01. 
vl;Qaprs will also result from orpDiaed e<JIItmUDity etfol1L The 
PaDchayats and Panehayat Samitia (Union) are respaDSible fOl"-
praanotiDg and supporting projects of environmental sanitation. 

<e) ~e are proposals now to have Extension Educators at block 
I, vel and District Health/Extension Educators at the district level 
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by the eDd of the Fourth Plan. The Educators will be able to UDder .. · 
take activities to ecklcate the rural masees on various health 
matten iDdudiDg environmental sanitation. They will abo guide 
and help other heaJth and allied workers to integrate metbods aDd. 
techniques of extension ed~tion to motivate the people ettective-
ly for the desired results. 

Diggiag of BeUHIge pits, COftItruction of pucct1 d.,.t.rines, latriw.a etc. 

Construction of latrines and rural disposal wUts like .. lease-
pits are u.ndertakenby the Sta~ with 50 per cent grant from the 
Centre UDder the National Water Supply aDd SaDitatiQJ\ Pro-
paJ;DlDe. Emphasis is being laid on the pro~on of rural excreta-
eIi.aa) fadllties as part of the integlated environmental SalUta-
tion programme. 

TIE reeOJumendation has also been brought to the' notice of 
State Gcwemments. 

[Mimst", 01 Food, A gricultu.re , Community Development" Co-· 
ope,ation (Deptt. of Commun.ity Development) O.M. No. 39/1/ 
68-P & B dated 21-12-1188]. 

B«omll'IDdatioD (s.w No. 31) Para No. 47 

While the Committee a.re g1a.d. to note that death rate due to 
pre., •• 1Jt4IbIe cU.ea... like cholera 4Ut! sm&U poz has been. going 
ciG .. , tJ&erl eoruicier that the, e iB scope for t-f'tIt.er imprOoenw,. tft,. t_ .atter leaditlfl almost to total _ Of deathB due to til ... · 
clUeues. 

REPLy or GOVDtN"MBNT 

Following steps have been taken to prevent the threat of-
ehoJera: 

(i) Central Orpnjsation with thn!e Regional Organ.i8ations, 
in the States of Maharaahtra, Orisaa and West BeDpJ 
have been sanctianed for proper coordination and guid-
ance in the implementation of the cholera eoatrol 
measures. 

(ii) A provision of RB. 7 crores has been made in the pr0po-
sals for the Fourth Five Year Plan to l'Ontrol cholera. A 
sum of Rs. 11 1a.khS bas been provided during the 1986-67 
for the Cholera Control scheme. Out of this amount Rs. 1 
lath have beeD provided for the Central Organisation and 
three Regional Organisations; the balance would be uti':' 
Used for giving central assistance to the State Govern.-
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ments for seUing ~ EpidemiologicaJ Cella, field mobile 
units and appointment of Special Cholera Workers :ill 
Bihar, .Madras, Mabarashtra, Mysore, U.P., Andhra Pm-

. desh, Orissa and West Bengal. 

.. 2. As regards small pox, deficiencies in primary vaccination and 
revaccination and delay in the vaccination of new borns have been 
found to be the main causes leading to the continuance of small pox 
incidence. All attempt. are, therefore, -being made to ensure, that 
there is no missed primary vaccination and backlogs of primary 
vaccination are cleared and all new borns vaccinated before they 
are 3-6 months of age. Similar attempts to clear· backlogs in re-
vaccinations are also being made. Further Coordination of all p0s-
sible agencies is being sought, so as to ensure immediate reporting 
of small pox cases, should they occur, and to carry out mass vacci-
nation even in remate localities and thereby ~est the spread of the 
-disease. A sum of Rs. 3 crores has been provided for this pr0-
gramme during the Fourth Plan period . 

. 
{Ministry Of Food, Agriculture, Community Development & Co-

operation (Deptt. of Community Development) O.M. No. 39/11 
66-P & B dated 27-12-1966]. 

RecommeDClatioa (Serial No. 38) Para No. C8 

The Committee are glad to note tMe facilities for tcamily pia". 
·ftitag are being provided in the rural Clf'ecu OR em iftCn!ClBing acale attd 
that the reorgon.ised progrAmme laying conaiderclble emphasis Oft pr0-
viding family planning education and service, in the ",ral areas is ct 
variOus ,tage, of implementation. The Committee feel tha.t the,-e 
is need jor the setting up of a Fam.ily Pla",,"ng Centre with proper 
personnel and equipment in efICh Block. In the opinion of the Cmn­
mittee1 family planning should primarily be considered 4S a social 
problem and therefoTe, greatett em.phaaia should be laid on the tOe1-
fa.re of the family as Go umt of~. There is need for crea~ng 
among the ",Tal popu,latioft a motivatiOft 1M ha"ing tJ small family 
and CI high.,- ataftda.,-d of liviftg. The Committee suggest tha.t ClVtlil-

able mediG of mas, commuftiea.tioft should be utilized few the rapid 
df.semifUltion of iftformatioft and education Oft family pltmtUftg. The 
Social Education Orga:r&izrrs/MukhYG 5mb ,hould be activel, 

~ ... od4ted with the propagatioft 01 the familV plan., p'ogmmme. 

Tbe worJdng of the family plannmg programme has recently 
been reviewed by a Special Committee set up by the Central Family 



PJaDDing CQUDcil. The recommendations of the Committee which, 
_teT~icI, incluqe suggestions for strengthening the set-up of the 
Rural Family Welfare Planning Centres are at present under COD..i 
aideration of the Government. The Committee has recommended 
the appointment of an additional Lady Health Visitor and two 
Field Workers in the Rural Family Planning Organisation. 

Family Planning is primarily considered and taekled as a soclai 
problem. The Family Planning propaganda lays emphasis on the 
welfare of the family, resulting from its smaller size. 

With a view to creating in the' rural population the motivation for 
having a' small family and a higher standard of living, the Special 
Committee have laid stress on the strengthening' of education and 
publicity effort. More extensive and effective use of the various 
forms of mass media, in a much more sustained manner tbhan hither-
to, supplemented by the use of special media which are most suit-
able in different areas and regions and groups of people, has ~ 
suggested. The use of voluntary agencies and the local leadership 
on the largest possible scale has also been recommended for the 
success of the programme. 

Detailed proposals for the implementation of the recommenda-
tions of the Special Committee are being worked out in consultation 
with the Ministries of Information and Broadcasting and the Depart-
ment of Community Development. 

The Social Education Organiser /Mukbya Sevika have been now 
given specific duties under the Family Planning Programme. In fact, 
the entire Block staff is going to throw its full weight behind the 
Family Planning Programme. 

[Minist'1l of Food, Agriculture, Community Development & Co-
operation (Deptt. of Community De1'elopmen.t) O.M. No. 3~/11 
66-P & B dated 27-12-1968]. 

Beeommeadatioll (Serial No. 40) Para No ... 

While the Committee apJWeciate the neeeaity of gil1lftg tftltning 
to trillagenm 1mn,ily pkmtdtlg metl.oeb, they trre ftOt tu,-e wMthet' 
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&J&ia objectit>e is adeq1UJtely fulfiUed by the Hcmora.ry E~ 
LeacIe,,' Scheme under which edUCClted 1DOmen tlre.em to rand tPeas 
.,.,. fieit&g CTCIiniag in ftrmily planfting. The Committee suggat that 
.. appnai.11 ..., be ft'IGde about the UJOTkitt.g of the BCheme ~ it 
iI iatroclt&CeCI in other ctreGS. 

RIcPL Y OF GOVERNIdlft' 

The GovemmeDt have already made an appraisal of the worldnl 
of the Eclueation L'eaders Scheme. A note on the appraisal made is: 
&lven below: 

As recommended in tile 4th meetiDg of the Central Family PlaD-
Dine Board, the Scheme of Bony. r8mUy Plannizlg Edueation Le8dera-
.. me into existeDce in 1810. The obj"eet of the lCbea.e was to exten-. 
sively educate the people in the way. of family plaDDiQg aDd seek 
their aet1ve particlpatioD In the programme. Under tire seblme, 
experienced people in public life, who exercise bold over the peoplet -

aDd em bell> in ereatiq the requisite baek-exvund of acceptance by 
~linl wide COIltaeta dlleUllion JrOUPI aDd participation of pe0-
ple, are aetively broqlrt into the pt'OIIamme. To achieve the objec-
ttve, .. 1ecti0il of the.-tural GraapL •• " Irs baa been mae murder 
to we them as ehanDels of commUDleation. Number of Bony. FamDy 
PlID.Dlr'I Education Leacleni appointed 10 far is as foDoW8: ..... _ ........... _. _____________ a_ .. _________ . ____ . 

CtIUfOIY ojthllMlMr 
-. ~,,- . . 

I • • • • • J 

2 • • • • • • 8 
3 • • • • • • S 
4 • • • • • • 15 
5 • • • • • • • ISS 

--- ---
Leaders at Block.[VWage _evel have not 10 far been appointed. In· 

Gae mearatime, the DIstrict Leaders, who are also CODDeCted. with 
.. ay rural welfare activities, have been entrusted with the task of 
eclucaUng people in the rural areas. 

The Leaders, since their appointment, have been working ~teadily 
to seek eoopentlOD of the CODCeined nllcJals aDd nOD-OfBeials ill the 
area. With the belp of the above agencies, they plan meetings of 
cUetent groups of people and afle.ge group _ helping 
them to feel that It is their own prop.mme aeceptaDce of whieh will 
make their lives healthier and happier. One of the most useful 
media of information has been the bolding of orieotatioD traiDing 
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eampa which help the village' leaders aDd Mukbyu to kIlow about 
family pJaDDing. Such camps are followed by sterilization/IUCD 
C8Dape 80 that the persons motivated can avail of the services without 
any loss of tilDe. The total number of meetings etc. eondueted by 
the Leaders during 1963-65 along with the detailed statement is shown 
in the appendix. (Appendix m) 

There are, in all, 181 Honorary Family Planning Education liead-
·ers in different categories. They contacted, in all, 8.5 laths people 
for family planning education during the last 2 years. Out of these, 
85,000 persons were actually motivated to adopt various fady 
planning methods. This can be considered quite a fonnidable contri-
bution in the family planning programme of the country. 

ReeommendatiOD (Serial No. 41) Para No. 50 

The Cmnmittee note that as against 5,223 blocks, there are only 
5,000 depot holders fOT selling contraceptiws which work out at one 
,depot for more than one block. They feel that the 11.um'ber of depot. 
in. villages should be doubled so that the contraceptives beco1'71e easily 
GtHlilable to more people. They further suggest that where'DeT eo-
opeTa.tives are 1m. exister&ce, they should be made to SenJe depot 
.holders for the sale of con.traceptives. 

REPLy OF GoVERNMENT 

The Government have noted the recommendation of the Com-
'mittee that the number of depots for stocking contraceptives in the 
rural areas be doubled so that these could be easily available to the 
people. The question of increasing the number of depot holders ~s 
'Under consideration. 

As for distribution of contraceptives through Cooperatives, 250 
wholesale consumer cooperative stores and their primary branches 
·have been advised to undertake sale of contraceptives. The Coope-
rative Stores will retain l/3rd of the said proceeds as their profit on 
the transactions. 

;[Ministry of Food, Agriculture, Com.munity Development & Co-
operation (Deptt. of Community De»elopm.ent) O.M. No. 39/1/88-
PIeB. cI4W Z'1-12-18] 

RecommeadatiOD (Serial No. 44> Para No. 54 

The Committee would like to .-tress the need few imparting 411 
Ggricu1tu,-ol biu in the cu1Ticulum of tlw! BCIIic SchDob, in the ",,-q! 
4TefU. They suggest th4t tDith a mew to making adequate la_, 
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~ ClM other tGCiUtia 4VCliiAble to the atudeatI in agricuItt&-
ftIl achooll, ReCI'-bs/ Government 1-"" or teed fa,rm.I ahould be at-
tached to IUCh .:IJoola tor thil J*fPOae. The Committee further 
"'Wm that the multipu,-poae IChooll ift the ",nil areas ,houId take' 
"P the task of impctrting agricultural education to students. 

RBPLy CYI GoVJ:lDOlOENY . 
During the Third Plan a Centrally Sponsored Scheme for the 

strengthening of the Multipurpose Secondary Schools was under-
taken during 1962-63. The Scheme consisted of the follOwing pro-
sramme:-

.,. 

(1) Development of Experimental Multipurpose Secondary 
Schools. 

(ii) Supply of Reference Books to Libraries of Multipurpose 
Schools. 

Yet under another programme called 'Improvement of Secondary 
Education (Crab Programme)', it was contemplated during 1965-88 
to strengthen agriculture courses in Multipurpose Schools in all the 
States except Jammu" Kashmir and Nagaland and Post Basic 
Sehools in the States of Andhra Pradesh, Gujarat, Kerala, Madras 
and Maharashtra. However, most 01. the Multipurpose and Post 
Basic Schools could not come up to expectations because of several 
handicaps. 

During the Fourth Plan, a new Centrally sponsored scheme called 
'Strengthening of Diversified Courses' in the existing Multipurpose 
Schools especially Agriculture Steam is proposed to be undertaken 
on a systematic basis. A note which traces the origin of this pro-
gramme and its organisation during the Fourth Plan with year-wise 
break-up of the financial outlay is attached (Appendix IV). It will be 
IeeD that strengthening of Agriculture courses will receive top prio-
rity under this programme during thE' Fourth Plan. The State 
Govts. will be entitled to 200 per cent Central assistance. All Mul-
tipurpose Schools-High or Higher ~dary, Technical, Vocational 
aDd Post Basic will be p.Ugible for assistance. 

Sometime back the Ministry of Food and Agriculture had sug--
aested that with a view to enabUng yonng men passing Higher Be-
eondary Examination to take to farming as a career, Agriculture 
Ibould be introduced as an optional subject for Highet SecondarY 
Schools, particularly in nual areas. Th1s was considered by the All 
lDdla CoUDcll for Secondary Education which recommended that 
wherever poasib1e, tDere •• ed facilities should he provided to eMble-
IDIh Sehoola ill the States to offer Agriculture as a subject. At:-
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eordiIigly, State Governments were addressed vide letter No. F. 18-
31/82-SE. 1 dated 22-1-1963 at Appendix V. The replies received 
frolll State Governments may please be 'SeeD at Appendix VI. 

Beeommeaclation (Serial No. G) Para No. 55 

The Ccm&.mittee realise that Community Development pro-
grammes are expected to bring about a social change in the rural' 
community through the effective functiOning of the rural institu­
tions, development of the rural economy and the cooperative effoTts 
of the officials and the Community. The Committee feel that it 
1DOUld be a retrograde step if the Commun.ity Development aspect is 
'relegated to the background due to the o1'er-riding em,~'hasis now' 
laid on increasing agricultural production. 

The Committee feel that the Social Education Organisation should 
ha1'e been treated as the kingpin of the Community Development 
Programme. The Committee, howeuer, Tegret to note that out of 
all the functionaries of the Block, the Social Education Organiser 
has so long 'been relegated to a position of least importance. The 
Committee would suggest that Government may consider whethe1', 
in. mew of the over-riding importance now given to agriculture, the-re 
should not a separate department or agency f01" the development Of 
Comm.unity sense of which the Social Education Organiser should 
be an _important functionary. 

REPLy OF GoVERNMENT 

Government are in agreement with the view 'expressed by the 
r.timates Committee that the community development aspect should 
not recede into the background in the context of the emphasis OD 
increasing agricultural production. It is recognised that Community 
Development represents a str&tegy of balanced human and ~ateriaJ 
development. Thus, in the new statement of C.D. policy, as endorsed 
at the last Conferencee of State Ministers of Community Develop-
ment and Panchayati Raj, it bas been made clear that stimUlation 
and promotion of local initiative, self-reliance and community action 
would continue to be among, the basic premises on which the Com-
munity Development programm'e rested. Even though, in the pre-
sent context, primacy of attention would have to be given to agri-
cultural and allied programmes, the basic concept of integrated 
development in full partnership with the local communities would' 
remain in the forefront. 

There is already a separate Department of Community Develop-
ment at the Centre. This Department and its counterparts in the 
States will, as before, be the coordinating agencies for the different 
?lpeets of the Community Development programme. Development 



vof the community aenae, aa borne out by experience, however, eM-not be tbe exclusive nspousibility of a lingle set of functioDlri. 
in the field; it has to be realised that the task of ~ the c0m-
munity for economic and social change and stimulating community 
consciousness would have to be shared by all th'e extension workers 
in the block. A ·team approach to the programme of integrated deve-
lopment of the community has, consequently, been emphasised frOm 
the outset, for the programme would have its full impact only if 
the different specialists working as extension otftcers in the block 
act in unison as equal partners in the developmental effort. While 
any given functionary may not thus be accorded special promi-
nence, it follows that the status and the prestige of the Social Edu-
cation Organiser remains, as always, the same as-and not less than 
that of his peers in the block extension team.. 

[Ministry of Food, Agriculture, Community Development" Ce-
operation (Deptt. of Community Development) O.M. No. 39/1/ 
66-P&B. da.ted 27-12-]966J. 

ReeommeDdatloD (Serial No. 46) Para No. 56 

While the Committee apprecitae the uaefulneBS of Audio-Visual 
Aida Q8 a medium of mass communication, they feel that the Block 
·agncv should oUo utilise the mobilepu,bl1city oom in a greater 
meaaure. 

REPLY or GoVI:.Uf'MENT 

The audio-visual aids are used, to the maximum extent possible, 
for promoting mass communication, by the Central Field Publicity 
Orgpntsation, subject to limitations of resources. Such Audio-visual 
aids Ulclude exbibition of films, use of posters, broadsheets. organis-
ing cultural programmes involving use of songs, drama, traditional 
cultural media like folk plays. folk songs, etc., and public meetings, 
group discussions, seminars. sympoSia, debates and talks. 

'nle Field Publicity van h; used for publicity work in a Block 
area when publicity is organised in such area. It is not possible to 
make the services of the Field vehicle available to the Block autho-
rities as a Field Publicity Unit bas several districts within its juris-
diction and it is continuously mobile. 
[Ministry of Food, AgricultuTe, Community Development & Co-

opemticm (Deptt. of Communif11 Develo~) O.M. No. 39/1/ 
68-P&B. da.ted 27-12-1966]. 

BeamuDeaciatie. (Serial No. C8) Para No. 58 
Sitaee ciMftICI ia em efectioe cham&el of mass commu"icatioa, u.e 
~ ..,..ttJaat Cl programme 01 preptlriwg doeunw.taria 
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~ community liJe and community development projects ahould be 
£drG1Dn up on a.n annual bas,is in consultation with State Govern-
-ments. Care should, however) be taken that there is no duplicatiora 
r.Of efforts as between the Central and State field publicity units. 

REPLY OF GoVERNMENT 

At present the State Governments are given an opportunity to 
. suggest sub]ects for inclusion in the Films Division's production 
programmes. Their suggestions are taken into consideration while 
finalising the programme of the Films Division. Ministry of Infor-
rilation and Broadcasting do not receive copies of the production pro-

,grammes of the Stare Governments. At the recent meeting of the 
State Directors of Information, the Films Division suggested that the 
'State Governments should send their production programmes and 
release schedules to the Films Division in order to avoid duplication 
:and ensure smooth release of films. 

So far as the Department of Community Development and Co-
~operation is concerned, it sponsors every year ~bjects for inclusion 
in the production programme. It would also be desirable for that 
'Department to consult the State Governments before making their 
recommendations in the matter. 

To avoid duplication of effort in Field Programmes, a coordina-
-.tion machinery h.ai been set up consisting of the following:-

(a) State Level Coordination Committee with the Minister of 
Information of the State Government as the Chairman 
and the Director of Information as Convener. This Com-
mittee which includes the Regional OfHcer of the Direc-
torate of Field Publicity, Heads of their Media tlnits of 
the Ministry of Information and Broadcasting in the State 
capital and representatives of the State and the Centtral 
Government agencies which have field functions, provides 
the necessary guidance and coordination in field publicity 
activities. 

(b) An Implementation Committee consisting of the Direc-
tor of Information, the Regional OfD.cer and the Heads ot 
Media Units of the Ministry of Information and BrOad-
casting looks after the implementation of all programmes 
on a planned basis. 

(c) In addition, personal liaison is also maintained by the 
Regional Ofticers/Field Publicity Oftlcers of the Direct0-
rate with their counterparts in the States. 

tlfit&im-y of Food, Agriculture, Community DeoeZopment" Co-
openItion (Deptt. of Community Development) O.M. No. 39/1/66-
P&B, dated 27-12-1966]. 
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ReeommendatioD (SerIal No. 58) Para No. GO. 

<I : The Committee 4re diattes,edto note that 30-40 per cent. of tbe" 
eomtmmity liltening gets remain out of order. The Committee feels 
tMtm4i1lteMnce of the Bets already installed is as important ~ the 
instGlla.tioR 01 tJu! new ones, 48 othen»ise this would result in infruc-­
tuou.s ezpenditure and their purpose 1Dould be defeated. The Com .. 
m.Utee suggest that GotH!mment may uamine the question of proper 
~RCe of the commu1\Uy listening I8U in c_ with the 
StGtc Gooernmnta. 

RIPL Y OF Govr.ItNMan' I 

In aceordanee with the conditions laid down in the subsidy' 
acheme, the installation and maintenance of community llstenin,. 
aets is the sole responsi.bil1ty of the State Governments and the' 
Union Territories. The Community listening sets under the above-
!Cherne are of a special design and different from the normal domes-
tie type of receivers sold in the market. In order to assist the States 
tor the malntenanee of eommunity listening sets, a model selene was 
drawn up and circulated to the State Governments in 1957. A num-· 
ber of States have set up maintenance organisations of their own on-
the lines of the model scheme. The actual pattern and staff and 
other facilities, however, vary from State to S~. A number of 
States are doing very well in regard to the maintenance of sets in-
stalled by them. However, the position in other States is rather un-
satisfactory. FroUl the information received from the various States, 
it has been observed that the maintenance organisations in the Sta-
tes have not been suitably augmented to keep pace with the installa-
tion of additional sets during the ~st years" Inadequate number of 
centres and other facilities have resulted in a larger number of sets' 
being entrusted to various units resulting in ineftlcient maintenan~ 
of the set&. The various difficulties experienced by the States in th~ 
proper maintenance of sets could be categorised as fonows: 

1. Inadequate ftnances for runDting the Seheme. 

2. Poor ftnaneial reaourees of the _/pocbayats who flna 
It dimeu1t to replace the batteries and compcments in time. 

3. Lack of transport faeiUties. 

4. tft.adequate Itaff. 

B. Low pay lCal. leadiDa tp recruitmeat of tec1m.ieaJ atatr or low. 
<*Ibre. 
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Due to the meagre resources, a suggestion had been made by the 
State Governments that the Government of India should bear a 
portion of ·the expenditure for the maintenance of the sets. This 
question was discussed in detail in the Planning Commission in June, 
1965 and it was felt that (a) such a subsidy would not serve an,.. 
useful purpose, (b) the problem is essentially of setting up efficient .. 
organisations to look after the maintenance of sets, (c) a few States 
have already set up efficient organisations and hence ways alld means 
may be found for strengthening such organisations and making 
them more efficient in the other States. This question has again been 
discussed in the Planning Commission in a meeting held on 22~ 
when it was mentioned that it might not be easy to administer a 
scheme for the Central Government. On the other hand, it might 
lead to delays and hesitation on the part of State Governments to' 
strengthen their maintenance organisations. It was suggested that, 
in order to make the maintenance organisations arrangements more 
effective, it would be examined whether at least the supply of essen-
tial materials for the maintenance of sets could be subsidised by the 
Central Government. This question would be examined in the con-
text of the provision for community listening in the draft Fourth 
Plan which is yet to be finalised. 

On the basis of the provision suggested in the model scheme, the 
cost of maintenance of the existing sets supplied under the Ministry 
of Infonnation and Broadcasting scheme is estimated at about Rs. 200 
iakbs per year. 

In a number of States, the responsibility for replacement of 
batteries is with the custodians and they make the replacements 
whenever convenient to them and as and when money for this is 
available. As a result of this, the sets remain idle for want of 
requisite funds for replacements of batteries. 

Most of the ills of the present system can be remedied only, if 
additional funds are provided for the maintenance of the __ a 

[M'inVt1"Y of Food, Agriculture, Community Development & Co­
operation (Deptt. of Community ~loptnent) O .. M. No. 39/1/66-
P&:B, dated 27-12-1988) 

COMMEN'fS OF THE COMMrrl'lZ 

A progIess report about the maintenance of old Community lis-
tening sets and the installation ot new ones may be furnished by the 
end of the year 1987-88. 
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8eeommeadatioa (Serial No. 51) Para No. 81 

The Committee noted that 10,000 Radio RUM' Forums hatH! been 
establilhed to maintain contcICta with the villagers. They tDOUld 
m.ggest that (1ft a.ppra.i8G1 of the working of the Foru,m.a may be 
undertaken along with expa.tUion of the programme in the Fourth 
P14n period. 

REPLy OF GOVERNMENT 

It is proposed to undertake surveys of the impact of Radio Rural 
Forums programmes in four areas, namely, Jullundur, Ludhiana 
(AIR Jullundur), West Godawari, Krishna (AIR Vijayawada), 

Cuttack, Puri (AIR, Cuttack), Lucknow, Barabanki (AIR Lucknow) 
in due course during the Fourth Plan period. 

(M4niBtry of Food, Agriculture, Community Deuelopment" Co-
operation (Deptt. of Com.munity De1'elopm.ent) O.M. No. 39/1/66-
P&B, dated 27-12-1986J. 

CoMMENTS OF 'ftIE CoMMI'rl'EE 

Progress report regarding survey of impact of Radio Rural Forums 
Programme may be furnished by the end of 1967-68. 

RecommeadatioD (Serial No. 52) Para No. 63 

The Committee note that the membership of Primary Agricul­
tural Credit Societies h& increased from 4· 41 million in 1950-51 to 
23- 73 miUioft in 1963-64. The Third Plan envisaged th4t the member-
ship of Primary Coopertttit>e Societies would increase to about 37 
million. cooering about 64 per cent of the 4gricu.ltuml popu.lCltioB. 
The Committee do not think that this target would 'be reached by 
the end of the Plan period. The Committee a1ao note th4t the depo-
sits of Prima'1l Agricultural C1'edit Societies Jwu increased from 
42·8 million in 1950-51 to 260:6 million in 1963-64. The Committee 
ftOte th4t thU f41la shart of the target of 420 million by the e7Id of 
the Third F~ve Year Plan period. 

The Committee suggest tMt the villager, should be educated by 
the block agencies about tM ftlCi1ities 400ilable for loons under 
differe·nt incentive schemes end per8U4de 'them to become the mem-
bers of coopen&tioe societies. Etforta.houZd be made to cover CI ltJ,,.g-
er percentage of agricultural families btl the end of the Fourth PImL 

RBP!.YOP_ 

The membership of primary societies increased to 24 mil]ions in 
1I8S-64 and to 28 miJlion in 1881 65. This is expected to have gcme 
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upto 29 millions by the end of 196&-66. The target from the Third 
Plan has not been achieved. The introduction of the production .. 
oriented Crop Loan System of finance in large parts of the country 
from 1966-67 would encourage cultivators to join the cooperativtt 
fold. 

Villagers are educated in the cooperative programme through the 
member-education programme which was initiated in 1957. The 
programme includes education of: 

(1) Secretaries and managers of cooperative societies; 
(ii) Managing committee members and ofBce-bearers and pros-

pective committee members; and 
(iii) Ordinary members and prospective members. 

Classes for the managing committee members are organised by 
peripetatie instructors with the help of the Block Staff (of whom 
there are 617 in the country) at the headquarters of the village IP.Ve1 
worker and for the secretaries at the Block headquarters. A few 
selected non-oftlcial cooperative workers of the area are also admit-
ted to these classes. The trained secretaries and managers of the 
respective societies in their turn and the willing non-offtcial workers 
volunteering to teach, assisted by the village level worker to conduct 
classes for the members and villagers (potential members), which 
takes the fonn of study circles meeting periodically to dlScu.ss prob-
lems in relation to activities of the cooperative and these relating to 
improving agricultural production, where the facilities available for 
loans and different incentives schemes of the Government are ex-
plained. Suitable educational material in the form of discussion 
sheets etc. is utilised in the conduct of the study circles. Recently 
a special member-education programme for 1.A.D.P. areas has been 
sanctioned. : : ~~ Iy~ 

Meetings of the societies and meeting convened for preparation 
of village production plans are also utilised by the officers and the 
village level workers for imparting education to the ~embers and 
prospective members. 

The tentative programme for the Fourth Plan envisages that 
membership of primary societies will increase to 45 millions by the 
end of the Fourth Plan. 

As a step for increasing the deposits of cooperatives. State Gov-
ernments have been requested to introduce a special thrift deposit 
scheme for collection of deposits by primary societies. This scheme 
has already been introduced in some parts of the country and ia 
expected to be extended soon to ather parts. The tentgtive target, 
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IUd toJ; ·.depqsita in primary aoeieties in the last 'yeat of the l'ourGa 
~ 'is a..- 1180 milliona of which Rs. 735 millioDa would ·be in tM 
. ~ of iJpecl81 thrift deposita. 

.,' 

(Minilt'll of Food, Agricultu.Te, Community Development It .eo.. 
~r~ (Deptt. of Community Development) O.M. No. 39/1/86-
~B,_ dated 2'7-12-1968] 

BeeODameadatioa (SeriU He. II) Pan )I .. M 
The C~ttee Jeel tluJt ~ rClte of iCtriflg UP.·Lata4 Ifortgage 

~~~ ..at c&,trict/tcUuka, level" ftOt 14ti1f1lCtMJl. 'l.'1uttI .", that CI 
'large,- n.umber of c1iB~ wiU be COl)erecl c1aringtU next Pl'cm 
period. , 

RBPt,Y or GoVJ:RNMBNT 

, No speciJIc ~ w .. fixed far orpnisatioD of primary 'land 
~ baDke durin, the Third Five Year Plan period. However, 
.-0111 are beiq made to extend the coverage of the land mortgage,' 
4ewlopment banking .tructure to the diltriet level immediatt'ly and 
\lltimatly u.pto the block/taluka level during the Fourth Phua 
period. It is propoeed to financial assist 500 primary land mortp,. 
banks during the fourth plan period in this regard. Tn Madras, 
Andhra Pradesh, and parts of Maharaahtra primary land mortgal!e 
banks fWlction at the taluka level In other States the programme 
is for the opening of branches of primary land mortgage banks at the 
sub-diviaiona! or taluka level in a phased manner. 
(MinistTJI of Food, Agriculture, Community D~lopmen.t & Co-' 

operation (Deptt. of CommuftitJj Development) O.M. No. 39/1/66-. 
PltB, dated 2'7-12-1966] 

Becommeadation (Serial No. 54) Para No. 65 
The Committee heype that an early decision. wil: tbe taken on th·c 
p~ to let up agricultural ~edit corporations in the States of 
Anam, Bih4,-, Orissa and RajOBthan, We~t Bengal, etc., where th(J 
credit structure is weak., 80 that the agTlculture productil)fl, d:>es not 
ftfftr in theBe StGtes fCYr an indefin.ite period. 

REPLY OF GovERNMENT 

The matter is under consideration of the Government. 
{Ministrtl 01 Food, Agriculture, Community Development &- Co-

operation (DepU. 01 Community Deuelopm.ent) O.M. No. 39/1/66-
P&B, dated 2:1-12-1966] 

FtTR1.1fER INFORMATION CAIJeD FOR BY THE CoMMl'rru. 

Please state the present position in the m4tteT. 
(Lok Sabha Sectt. O.M. No. 414; (1) EClll6S (Vol. II) dated 25-5-67] 
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; .... Declsion has been taken b,. spQ~r legislation to· ·enable 'Je.ttma 
IIlp' of, Agricultural Credit COrp()~.tions.N~-MtahUIli le~~.·. 
:tiOn will.be placed befo~ the Earliament shortly. . 

.- . .. . 

;I!rfitUnry 01 Food, Agriculture., : CommuRiiy ~t Ie Co..' 
operation (DepU. 0/ ,eo.rn."n;tll~· . ) O.M. No. 38/1/fIJ. 
P&B, dated 7~1967]. 

'" \.... '. ' . ..'" ~ . 

The Committee feel that despite the lars1&. faciUties pt'OVided by 
-the Reseroe Ba.ak; onl.' BIMII perce.~ (~ i '- a per cem) of 
-a~ Mve _ been cooere4 u.nder the tGovem~ P~tion 
.Se~. 

fli,e C~~ "9~' ,1wJt fljotriB·.hot.,14 be tRade ~ oovn·. 
",'IeI'tWMbe7 of ~~. under this scheme bv .,.. N oJ U&e Foun" 
~Pl,on. 

RIPL y OJ' Gov1auorD:In' 
The scheme of Government participation in the share capital of 

primary societies has not made.much progreu as the programme of 
rationalisation of the credit structure at the primary level bas not 

-made sufficient progress. On the basis of the recommendation of the 
-conference of State Ministers of Cooperation held in Ju~, 1864, mo!t 
'State Governments have carried out viability survey and identified 
Viable/potentially viable societies. The potentially viable societies 
.are to be assisted with managerial subsidy and share capital partici-
pation. It is hoped that there will be increased share participAtion 
,on the basis of the viability programme. 
[MinistTY of Food, Agricuiture, Community DevelapmeA,t" Co-

~ation O.M. No. 39/1/66-P. Ie B. dated 27-12-1966] 
ReeOllUll.eDciatioD (Serial No. 57) Para No .• 

The Committee feel that with the wide,- lind fuller implementation 
-of the Icrop loan~ system, which has been accepted as tM polictJ in 
,every State ia the Uut Ccmjerence of Ministers of Cooperation held 
in Bombay the agriculturists would be getting moTe of thei,- cred1t 
'requirements thTough the cooperative cha11,ne18. The Committee 
theTefore, suggest that the need for the early implementaticm of the 
scrop loan' aystem throughout the country should -be emphtuized on 
·all the Sta;tei Governments. 

REPLY OF GoVERNMENT 

The crop loan system is being introduced in all the States during 
"kharif 1966 and rabi 1966-67. A comprehensive Crop Loan Manual 
-has been circulated laying down detailed operational steps involved 
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in the implementation of the system. State level Conferences oa 
crop loan system have already been held in the States of Madhya-
Pradesh, Punjab, Rajasthan, Uttar Pradesh, Andhra Pradesh, West. 
Bengal, Bihar, Mabarashtra, Gujarat, Kerala and the Union Tetri--
tory of Delhi. In the remaining States such conferences are being. 
arranged. These conferences would be followed by district confe--
renees of field workers to familiarise them with the operational st.-
involved in the techniques of the erop loan sy8tem. 
[Miniltr1/ of Food, Agriculture, Community Developmeftt aM C0-

operation (Deptt of CommutUtt/ Developmen.t) O.M. No. ~9/11 
66-P. " B. d4ted 27-12-1966]. 

aee.."meadatioD (Serial No. 58) Para No. 81 
The Committee sugge.t that these outright grants to pri~ 

,ocieties and central ba.nka CIS specicJl bad debt n!I~ .hould be 
directly related to the aaNta.nce prOtrided btl them to the tOf!tIJcer 
sectiona, and not merely Oft the prfteftt baN of total inc7'eaae in the-
loans granted. These grants should be speoifico.Uy earmarked to· 
cover tM risks of the primary lOCietiea (1M central banks in lend-· 
iRg to the weaker ,ections only- ' 

REPLy OF GovEam.uNT 
A Working Group appointed by the National Cooperativ~ Deve--

lopment -Corporation has gone into this and recommended continu-
ance of the scheme, subject to certain modifications, including the-
direct relation of the assistance to be provided to the weaker sections. 
with enhanced rates of grants to both the central co-operative banks 
and primary societies. The recommendations of the Working Group-
are under examination in consultation with the State Governments-
whose views are awaited. 
[Ministry of Food, Agriculture, Community Development and Co-· 

operation (Deptt of Com.munity DeueIopmeft.t) O.M. No. 39/1/ 
66-P. & B. dated 27-12-1966]. 

FOllTiiEk INFORMATION CAll.zo PO. BY 'l'HJ: COMMl'rl'EE 

Please state the present position in the m4teT'. 

[Lok Sabha Secretariat O.M. No. 414(1) EClII65, Vol. II, dt. 25-5-67] •. 
-- Ft.TRTlIBIl Rl:PLY OF GovEam.uNT 

It has been decided to continue the scheme in the Fourth P1an~ 
and further, the outright grants will be related only to loans issued 
for agricultural. production to the weaker aectioos.. A copy of the-
drcular issued in this connection is enclosed. (Appendix Vm. 
[Miftistry of Food, Agriculture, Community Development aM Co-

operation (Deptt of COm11IUmty .Development) O.M. No. 39/1/" 
68-P. &: B. dtlted '1-6-196'1]. 
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Becoemneadatioa (Serial No. 59) Para No. 70 
The Committee .hDpe that the working details of the Rural Pilot" 

Ceatres Scheme will be completed early a.nd some Pilot Ce,,,trea. 
opened in the very near future. 

The Committee, in this connection would like to strea that thcr 
fa.rmers are accustOfJ\ed to obtain credit in an informal 'way. It may 
be examined whether some of the procedures for supplying credit 
ccm be simplified and credit made available to the farmers in a .-
formal manner. 

REPLy OF Govi:RNMJ:NT 

The recommendations of the Committee have been remitted to. 
the State Bank of India for necessary action. 
[Ministry of Food, Agriculture, Community Development and Co-

operation (Deptt of Com,munity Development) O.M. No. ~/11 
66-P. & B. dated 27-12-1966]. 

Reeommendation (Serial No. 60) Para No. 71 

While conceding that cooperation is a good way to render ser.­
mce to the fanners, the Com,mittee feel that to the extent possible 
the participation of other institut~01141 sources of credit also JOT fil-
Zing the 'gaps' and inadequacies of the existing credit str1l.cture, 
should be encouraged. 

The Committee feel that it may be desirable to encourage com-· 
mercial banks also in the field of agricultural credit. Their field of 
activities could be specified. They may confine to such types of 
credit w1uich the cooperat'i,ves do not provide. This will eliminate­
the chances of wasteful competition between the two ageucies. 

The Committee suggest that the various facilities offered by the 
Reserve Bank to the cooperative banks may be extended to the com­
meTcial banks to the extent that such banks finance agriculture. 

REPLY OF Govi:RNMJ:NT , 
The Government have accepted the multi-agency approach in 

regard to agricultural credit, although the cooperative are regarded 
as the major institutional agency for this purpose. The Commit-
tee's recommendation in regard to the role of commercial banks in 
the field of agricultural credit has been noted. Though no impedi-
ments have been placed in the way of their taking an active interest, 
these commercial banks have so far shown little interest or enthu-
siasm in this field Only tlle Syndicate Bank Ltd., bas shown some 
limited interest and State Governments have been requested tc> 
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~nder necessary technical advice requ.iracl by the Bank ill the _tter. 
The ':11GGestion .~t -varJ,oQs faciUti. offered- by tile Reee&ve ·B=U 
10 the cooperative banks may be extended to the eospmercial . baMa 
-to the extent that such bfmks finance agriculture is a matter for the 
.l\eserve Bank to consider and it has been brought to their ~ 

i'~i~tTJI oj Food, Agriculture, CommunUy .l)eroe~t cmcI Co-
operation (Depet of ComfmUl.itli 1>eHJopment) ~·'O.M. No. 39/1/ 
86-P. & B. dated 27-12-1966]. 

. The action taken by the :ReIIerw BaH with reprd to offering 
facilities to the comm~l banks for flnanciJ1g agrieultural opera-
tiona may be intimated. 

8eecMDlneadatl_ (Serial No. 11) Para No. 72 
T~ Committee reiterate their recommendation and further S'U.g-

.gert th4t me.ti. CU'IIl aAibitioM Mould be orgclft.i8ed for iftCUICClt-
ing the benefit, of thrift and for avoiding wasteful e.rpmdiiures. 
TM1-e ,Muld aZao be campaigns for BmGll savings tbll the Block. 
DetJelopme?lt Officers with the a.BBiBtance of District Sa~ga 

.()fice1*, · 
The Committee feel that besides the gainful inuestment of sav­

ings on improved agricultural practice investments can be made in 
cooperAtive ahara, postal S(1vings, banks deposits, National BO'r.4s, 
and imunmce of all sorts os these will not only encourage savings 
habit and pTotnde incentive to eam more but they will also affoTd a 
guarantee and .ecurity for Iocz.n.s and. CldooftCes with the cultivator 

• 
needs few some of hit seasonal requi.,ements for ZcrrgeT, agrictlltttral 
~;nput8. 

RBPLY OF GoYBlUOftNT 

The Ministry accepts the suggestion in regard to holding meet-
ings and exhibitions and launching campaigns for small savings in 
the blocks. Recognising that the Community Devplopment move-
ment bas a positive role in the promotion of small savin~ which is 
designed both to inculcate the habit of thrift and to contribute to-
wards the resources required for implementation of Five Year Plans, 
the State Govemmenta were addreS&ed as early as October, 1_ 
t'mpha..~zing that the Block staff and the elected members of Pan-
chnyats and Panchayat Samitis should play an active part in edu-
cating the ~illage people in the. virtues of thrift and advantages of 
small sa\t1ngs and encouraging them to save and invest in National 
Savings. While the Block staff are not to act as agents for canvas-
sing and actually collecting individual contributions. it has bee~ 
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stressed that they should be fully associated with camPu.gns for 
proJDQUng small savings. The Village Panchayats ean and should 
act as agents for small aaviDp' co1lectioni as well as l1iral life 
iDsuraDce, and a scheme prepared for the purpose in' coDSUltation' 
With the Life lmurance Corporation has alSo been ekeulated to the 
&ates. The present obserVations of the Estimates Committee have 
11 leD brougbt to the attention of the State Governments and they 
have been requested once again to ensure Chat the Bloek organisa-
tion provides its due share of backing to the programmes for amall 
savings and me~sures designed to further thrift and avoidance of 
wasteful expenditure. 

2.. In the 'action programme' for cooperative credit circulated by 
~ Central Government to the State Governments in March, 1964. 
~ue emphasis has been lai~ on the cooperatives building ~p their 
resources. Important steps suggested in this regard are:-

(a) A member should, to start with, take up shares of the 
order of 10 per cent of his borrowing and in the subse-. 
qu~t two years, shares of an additional 5 per cent each 
year, raising the total to 20 per cent. 

(b) There is no special merit in continuing ~ccumulation of 
share capital beyond the limit of 20 per cent. However, 
savings should continue to be collected as thrift deposits 
at 5 per cent of the borrowings each year. This may be 
done, if necessary, with some element of compulsion. 

(c) The members thrift deposits should be equally divided 
into two categories (i) fixed deposits for production and 
(ii) provident deposits for emergencies. 

(d) The fixed deposits should be used as resources far finan-
cing medium-term loans for repl~nishment of production 
assets. The provident deposit should be earmarked fer 
making medium-term loans to members for emergency 
expenditure of a non-productive kind such as on serious 
illness, marriage, funeral and so on, subject to a common 
ceiling for all m'embers. 

[Ministry of Food, Agriculture, Community Development" Co-
" operation (Deptt. of C(}mmunity Development) O.M. No. 39/11 

56-P. & B., dated 27-12-1966]. 
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Beeommeadatioa (Serial No. 8%) Para No. 73 

The Committee "ppreNte the necessity of ",rger loam to far-
mer. for betm agriculture pTociuction, but at the BClme time, they 
tl,f'e not au,.. whethe7- the indebtedness of the f",rmers or thei,. depend-
ence Oft, the village monll-letader ha deer-eGad to tJ,"'y COftBide1-able 
ea:teAt. The Committee feel that it would be deli,.",ble to conduct 
limited atuciia, Oft, a TegioNU baN, at .hone,- in.terv41a to ga.uge the 
e%teAt of ",rca indebted,..., «tid dependence of the farmers, Oft 
village mcmev-1et&cIn,. 

RI:PL Y OF GOVl!llNMENT 

The Committee of Direction of the All India Rural Credit Sur-
vey, 1951-52 had similarly recommended the need for a constant. 
review of the main features of the credit situation in the rural sec-
tor. In pursuance of this recommendation, the Reserve Bank of 
India has been conducting "Follow-up Surveys" in selected rural 
areas. So far six "Follow-up Surveys" have been completed. In 
addition, the Bank conducted the All India Rural Debt and Invest-
ment Survey 1961-62. One of the objectives of this survey was to 
arrive at reliable estimates of debt, borrowing and repayments, and 
investment and capital formation in the rural house-hold sector. 
Further, the Bank has just completed an ad hoc study of "medium-
term credit needs. of the cultivators and the sources for meeting 
them.'· 

2. The Reserve Bank has recently appointed an All Illdia Rural 
Credit Review Committee for reviewing the supply of rural credit 
in the context of the Fourth Five Year Plan in general and the re-
quirements of the I.A.D. Programme in particular. 

S. It will be thus seen that the studies of the nature sugges~ 
by the Committee are being conducted. 

[Ministry of Food, Agricultu7'e, Community Development &: Co-
operation (Deptt. of Community Dev.elopm.en.t) O.M. No. 39111 

66-P. It B., dClted 27-12-1966]. 
Beeo ........ tioa (Serial No. 83) Pan No. It 

The Committee feel that the coonlin4tion between oorious deve­
lopment departments .hould not be merely in the limited sense of 
administrative coonliftCltion but it should extend to the actual imple-
mntc&tioft. at the base of 411 aspects of eztension work, eg., improtJ-
cd agrieultuNl methods including supply cmd distribution of aeeup 

jet1Uizen, implemeftta, -credit, etc. 
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In view pi the fact that overall re8pOft8ibility /Of' the implemeta­
taboo of the Community Deuelopment Program'me at the Bloc-k­
level is that of the Block Development Officer, the COf)~mittee are 
of the view that the minimum qualification for recruitment to this 
post should be a university degree plus an adequate trai'ling in the 
ideology of the Community Development. FOT promotions, how­
·euer, relaxation. in academic qualifications m,ay be allowed which 
,the Committee expect would be more than made up by practical ex-
perienc. .. .. 

Since the fundmnental idea underlYing C01nmunity development 
is that block organisation should be the common agent of all deve­
lopment activities in the block area, the Committee consider it im­
perative that the Block Development Officer should prot'ide coorc1i­
nation and initiative in unifying and promoting the activities of dif­
ferent development departments thTougl." the extensiOft. otJiceT8 con­
cerned. This is a necessary corollary to a"/1 integrated approach to 
development. 

REPLY OF GOVERNMENT 

The Government accept th'e importance of effective coordination 
between different development departments working in the field. 
Indeed, one of th'e basic premises of Community Development is an 
integrated approach to comprehensive rural development. The block 
agency, comprising the block extension team headed by th'e 
Block Development Officer, is already the common agent for 
all development work in the area. The work is coordinated 
by the Block Development Officer. He also serves as the 
executive officer or Secretary of the Panchayat Samiti or Block 
Development Committee, a3 the case may be, and thus brings about 
'coordination between the official and the non-official agencies. The 
policy on Community Development as worked out at the last annual 
Conference, while conceding the desirability of a m*easure of flexi-
bility in other arrangements to suit local reqUirements, bas re-
affirmed the need for the block level organisation as the integrated 
primary unit for Community Development and for integration of 
the different field services into a unified staff structure, headed by 
its own coordinator. Tire Block Development Ofticer, as re-
commended by Dr. Ram Subhag Singh's Working Group on Inter-
Departmental and Institutional Coordination, also acts as the Secre-
tary of the Block Agricultural Production Committee and is respon-
sible for coordinated implementation of the agficu1tural program-
mes; h~ coordinates the arrangements for indenting, procurement 
and distribution of the available inputs, mz., seeds, fertilisers, imp]e-
ments, pesticides, credit etc. This matter also was considered by 
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the last Annual Conferenc-e, and it was stressed that firm indication 
of the key inputs to be made available to the area should be given in 
advanee by the authorities concerned, so that production could be 
-planned aecordingly by the Panchayats and the block agency. 

The Government also accept the recommendation that the mini-
mum educational qlJa1ifteation of direct recruits to the post of Block 
Development Oftlcer should be a University degree. All the direct 
recruits to the rank of B.D.Os. are, in fact, graduates as also most 
of those on deputation from different development departments. 
Promotions a~ made on the basis of record of work and practical 
experience. Orientation of Block Development Officers to the ideo-
logy of Community Development Is a regular part of their training 
programme. 

[Miftiltry 01 Food, AgrictUture, Community ~elopment & Co-
opendioft (Dqtt. of Community l)e1)e1opment) O.M. No. 39/1/ 
68-P. , B., clcltecI 2'7 -12-1986] . 

Beeommendation (Serial No. 84) Para No. 85 

The Committee find from the statement furnished by the Minis-
t11I that not a Bingle cadre of extendon staff (including Block Deve-
lopment Of/icer) is fully m4nned. The shortage varies from, 2.2 per 
cent in reapect of Block Development Otflcers 35.1 per cent in the 
case of Mukhya Sevikas who are expected to undertake tl1e work of 
orgaftiritLg the ntra1 women folk. 

The Committee would strongly urge that energetic efforts should 
be made to fill all the vaca.nt sanctioned posts of extension staff 10 

thtlt the implementation of various runll development program.mes 
does not BUffet- on this account. If necessary, leave TeSeTVes should 
be <-recited. 

'!be Government agree with the observations of the Committee as 
to the need for 81ling up vacant sanctioned posts of the extensiOft 
staff. The sanctioned strength and shortages in the various cate-
gories of Extension. persoDDel are continuoualy reviewed and the 
State Governments urged regularly to take adequate steps to make 
JOOd the shortages to ensure effective implementation of the program-
me. 'lbere was some improvement in the manning of sanctiODed 
posts as on 1st March, 1966. in comparison to the position over the 
previous year. The recommendations of the Committee for filling up' 
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the vacant posts and for creation' of l"eave reserves, whert!ver neces--
~, ha~ siDee also been .~rought to the attention of the Stat~ Gov-
ernments for early necessary -action. 

[Ministry of Food, Agriculture, Community Deuelopment & Ca. 
Operation (Deptt. of C0111munitll Development) O.M. No. 39/1/ 
66-P&B. dated 27-1~1966]. 

ReeomDlClldation (Serial No. 65) Para No. 86 

The Committee 4rt! unhappy to nOte th4t untrained staff is in posi.­
tUm. in all the ead,.es, the nu.mber b~ng particularly high in case Of' 
J("Je"fl4 SecikaB (19.4 pet' cent) and Socia.l Education Organ~Cfer I Ex-
teft.rioft, Officer! (Panchay4ts) (19.3 peT cent). The Com'".littee have 
cIlHady ftOted earlier the shortfall in the utilisation. of the capacity in 
the tHlrious tr4ining centres. In. view of this, the Committee cannot 
help concluding that effective steps aTe not being taken to provfde' 
training to the untrained extension staff. They would urge that con­
certed Iteps be taken in coordination 'U1.ith the Stclite Governments 
for deputation of extension staff on the basis of a phased programm,e 
few troining in the various centres run by the Department. 

REPLY OF GoVERNMENT 

Government recognise the need to maintain trained staff in the> 
Community Development Blocks. The proportion of untrained staff 
at any given point of time depends, among other things, on the turn-
over arising from promotion, resignation, reversion of deputationists, 
etc. It is only in a few categories that the proportion of untrained 
staff is in excess of 10 per cent. Even in respect of Mukhya Sevikas· 
and Social Education Organisers/Extension Officers (Panchayats) t 
the percentage of untrained staff had already come down to 16.2 and 
12.0 respectively as on 31-3-1966. While there had DO doubt been 
some shortfall in the utilisation of training capacity in th~ exi~ting 
institutions, the reasons therefor have been manifold, including pres-
sure of field programmes and lack of training reserves in the States; 
a large proportion of the training programme is in th'e nature of in-· 
service training, not directly linked to the immediate service pros.. 
peets of the officials concerned. The problems ha'~e been analysed, 
and, to the extent possible corrective applied, in full eoordination 
with the State Governments; the progress of training has been re-
viewed regularly with the representatives of the State Governments. 
The whole question was again gone into recently at the last Annual 
Ccm:tereftce on Community Development aDd Panchayati Raj and th~ 
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tConference of State Ministers of Community Development and Pan-
~hayati Raj. It was agreed that, in order to involve the State Gov-
ermJ).ents even more squarely in the intermediate level training pro-
gramme, 80 that the training could be further correlated with the 
local requirements, and at the same to readjust the training capacity 
in conformity with current needs, the net-work and organisational 
arrangements for middle level training institutions should be modified 
substantially. Accordingly, composite training centres managed one 
each by the State Governments concerned are to be set up with effect 
from next year, to take care of the various training requirements of 
intennediate level personnel in the States. Central assistance will 
'"Continue to be provided during the current Plan period for the run-
ning of the composite training institutions. These changes, it is ex-
'pected, would result in better utilisation of training capacity and, 
IcoIIespondingly, in accelerating the training of different categories of 
persoDS. 

[Ministry of Food, AgricultuTe, Commun.ity Developm.ent & Co-
operation (Deptt. of Community Development) O.M. No. 39/1/66-
P.&B. dated 27-12-1966]. 

The Committee hope that screening committees would be ~et up 
.8OOft in those States which do not Mve such committees and that all 
.categorie. of Blocks Sta:ff would be brought under the punnew of 
.. theBe ,creen.ing committee •. 

REPLY OF GoVERNMENT 

The question of evolving a systematic procedure for assessing the 
'performance of block personnel at different levels with a view to eli-
minating unsuitable staff has been pursued with the State Govern-
ments since 1955 onwards. Setting up of Screening Committees for 
this purpose was suggested to the States and some of them have 
already taken acton in this regard. In Madras, Mysore, Uttar Pra-
.desh, Madhya Pradesh, Himachal Pradesh, Delhi and Andaman It 
Nicobar Islands, regular Sereening Committees have been constitut-
ed for the purpose. The matter is being pursued with the other 
.States. 

[Miniat", of Food, AgricultuTe, Cmnmunity Developtneat &: Co-
-opercltion. (Dept,. of Commt£;tdty Deve1opmeRt), O.lf. No. 39/1/f1&-
P.&B. dated 2'1-12-1966]. 
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ReCommendation (Serial No. 67) Para No. 88 

The Committee regret to note that the Social Education Organiaer, 
WM is expected to play a useful Tole in promoting community com-
friou.m,es8, has of late been saddled with extraneous junctions with 
the result that he has become a composite functionary without any 
clear cut ob;ectives or re$pOn8ibilities. 

The Committee feel that the Community Developm,ent is a social 
problem involving application of social techniques by social scientists 
or personnel oriented in social science techniques. The Committee 
also feel that for Community Development work there has to be a 
class of persons who are community developm,ent oriented and who 
can create com1nunity consciousness, which aspect, the Committee 
think, should have received due attention. The Committee, there­
fOTe, suggest that the functions of the Socia! Education Organiser 
should be clearly defined and his workload determined in the con­
text of these functions, so that he can discharge the very important 
functions that he is expected to. 

REPLY OF GOVERNMENT 

Government agree that as the process of socio-economic change 
in the community touches complex human problems, full advan-
tage should be taken, in implementing the Community Development 
programme .. of the connected findings of social science. The insights 
of social scientists are fully utilised in formulating policies and prog-
rammes, also in training extension workers to equip them with skills 
and methods of working with individuals, groups and communities. 
Requisite orientation to these techniques is imparted to the Social 
Education Organisers as well as other categories of extension workers. 
This is because community organisation and development of the com-
munity sense cannot be the exclusive concern of a single class of 
functionaries, but are best undertaken as common endeavour. Gov-
ernment recognise, at the same time, that there has to be a clear de-
finition of the functions of the different functionaries. So far as the 
Social Education Organisers are concerned, their job charts have 
been prepared in all the States. Even after the principle of redistribu. 
tion of work between the Social Education Organisers, Panchayat 
Extension Officers and personnel of the education cadres at the block 
level was accepted, model job charts relating separately to (a) pan-
ehayat extension work, (b) promotion of group and Community or-
ganisations and (c) educational, recreational, cultural and social 
activities, were conveyed to the States for apportioning the entire 
work to the block staff in position, depending on the work-load and 
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the workers available. Even where the Social Education Organiser 
has been given a compoSite role, it has been emphasised that his 
principal talk relating to social education is not to suffer; the training 
prescribed for the purpose takes care of this. 

[Ministry of Food, Agriculture, Community DeveLopment & Co-
operation (Deptt., of Community Development) O. M. No. 39/1/66-
P&B. dated 27.12.1966]. 

Keeommendatioo (Serial No. 87) Para No. 8t 

The Committee feel that the successful implementation of the 
agricultural programmes does not merely depend on the adequate 
,upply of v:Iri-ous inp,.tts but also on the dissemination oj techniques 
of improved cultivation and the supervision of the application of im-
proved agricultuTal practices propagated by the extension agency_ 

The Committee also feel that the quality of supervision and the 
tempo of extension effort have not as yet borne the desired fruits and 
have to be accelerated to keep pace with the scientific and technologi­
cal knowledge propagated among cultivators failing which a situation 
17141/ arise leading to the failure of the programmes and the conse­
quent disappointment among cultivators. 

The Committee are glad to note that action is bein.g taken to senA 
the ezistrng u'ltrained Extension Officcws (Agriculture) few higher 
training leading to degree courses in agriculture. They would, how­
ft'eT, urge that the minimum qualijicatioft fOT direct recntit-ment to 
the post ,of Extension Officer (Agriculture) should be a degree in 
Agriculture. In the case of department.al caftdidates, it should be en-
sured that they possess the necessa.ry competence and practical ex­
perieft.ce to enable them to fUnction electively 4s an Extension 
Officer. 

REPLY OF GoVDlOlDlT 

The Department of Agriculture agrees with the recommendation 
of the Estimates Committee. 

The minimum qualifica.tion tor direct recruitment of the A.gricul-
tural Extension Oftlcer at Block levd is a clesree in Agriculture. In 
certain States. due to speedy coverage under CommlUlity Develop-
ment PrOJramme. ~ome uNler-iladua~ were appointed to fill tlle 
posts. This hJd ~n oruya temporary ph'$e and will be soon over 
with the large turnover ofagriculturallfaduates.. Various in~servjce 
trainini programmes have been undertaken aDd "'ill be continued in 
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future to giveneceasary technical competence to these workers. The 
Department also agrees that the departmental candidates who have 
to be promoted as Extension Officers (Agriculture) should possess 
the necessary competence and practical experience to enable them to 
function effectively as Extension Officers. In fact, only those depart-
mental candidates who have been found suitable for implementing the 
.agricultural programmes in block areas are recruited by Agriculture 
.Ertension Officers. 

[Ministry of FO()d, 4priculture, Com~aity Development & Co­
operation (Deptt., of Community peuelopment) O. M. No. 39/1/66-
P&B. dated 27.12.1966]. 

~~mJll~D4.tUm (Seria,l N9-. Ot) P~a No. 90 

The Committee note that 2334 Ezteasion PtfiCeTS (Industries) are 
.,.ained out of the actual strftlgth of 28&9 Extension Oficus (Indus. 
tries) in the Blocks. The Committee canflot rooer-empha!ise th.e im-
portance of providing training to the re'mammg Extension OfficeTS 
-(Industries) in oTder to put the 'MLrttl industries })T0gramme on a fit~m. 
footing. The Committee hope that steps will &e taken to fill up the 
vacant posts in' the cad~e of Extension 0fficer,8 (Industries). 

RBPLY 'QF ·GoVUNMENT 

Government agree with the recommendation of the Estimates 
-Committee cC~1tQin€d in para 90 of its 99th Report that it is essential 
to provide training to all ~xtension ~cers (Ind~trj~). While the 
·progress in trainill-g SO far can be .re,arded as generally sati4factory • 
.considering that training of Industries ~tension Officers w~ taken 
~p subsequent to that of othe~ block workers, fu.rther steps have been 
taken to reduce the backlog of untrained Extensjon Ofticers. It h;as 
been tl'e accepted policy that the size of tl?e conw.Jement of ~~t.en,­
sian Officers (Industriea) should 'be clearly rel~ted to reqUirements 
based Qn ~ope for setting u.p new industries of a local character. 
While this may be so. Government agree that vacancies with~1) the 
sanctioned cad~e should be filled quickly. The State Govern~~ts 
have been .adressed suitably. 

[MinistTy 0/ Food, AgricuUul'e, Community Development & Co­
-operation (Deptt .. of Community Development) O. M. No. 39/1/68-
.P&B. dated 27.12.1966]. 

aeeoJDlllea4Jtt_ (SerW Jio. 71) P_a No. tz 
• 

The Comfnittee note that the Villa~e Level W()Tk~T (gram ~ev~k) 
~tands at the ba.se of the whole deuetOpment set-up. With the grq1J' 
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.eoak firmly establiahed in the villages t·he demancb on his time aRef 
cnerl11l hQ,vebeen increasing. On the one hand,. the mllager appro a-
eM, kim for the ,olution of his ditllcultieB to an increasing erten.t 
and, on the other the Departmefttt· through thei,. district flnd group 
level specialists pres, for the realisation of higher and higher target$­
in project work and for increasing volume of infonootion and reports 
from, the field. 

Even a cursor!l examination of the illustrative list of priorities' .how, that the. work load of VLW is heavy enough. When the a'rea 
of nil oper4tion, the distance he has to trovel, the daily contacts he 
hAl to m4ke and the reports a.nd returns he has to jUt in and also all: 
other BUn.d11l itenlS of work like relief, reuenue etc. lire taken into 
c_n, the Committee feel it i, not humanly possible fOT this 
functioft411l to diacMTge his duty e:/1ectWely. The Committee recom-
mend that the junctiom a,M work load of the VL W s (gram sevaks) 
and his other 4BBOCiGte worker, at the base level should be reviewed' 
and norms of work load laid down.. Now that the VLW is expected 
to engAge Ja.i:m,aelf mainly in wOTk relating to agricultural production, 
the Committee suggest that the question of creating an alte1"nate' 
fu1lCtiOfla~ to take care of non-agricultu,ral functions as was pre'; 
vioualy recommended by he Committee on Inter-departmental and 
Institutional Coordination .. may be considered. 

REPLY TO GoVI!BNMENT 

(i) The importance of the VLW in the field of agriculture has: 
been increasingly recognised with the passage of time. As early 
as 1982 it was decided that he be entrusted with only one set of 
tasks mz. agricultural production. This was endorsed by the Com-
mittee on Inter-departtDental and Institutional Coordination which 
also suggested that to enable the Panchayats to deal with amenities,. 
social services and other functions, a separate functionary should be-
provided as an employee of the Panchayats. In order to enable 
the VLWs to devote all their time to agriculture and allied produc-· 
tion programmes, the States of Andhra Pradesh, Bihar, Gujarat, 
Madras, Maharashtra, Mysore, Orissa, Punjab and UP. have pro-
vided assistance to the VLWs in the sbape of a separate functionary 
at tile Panchayat level to attend to amenities programme. 

(U) Realising that the work-load of VLWs is heavy, it was dis-
euaaed during dle fortlU1Tation of the 4th Plan that their number 
ahould be inere&8l!d to 20 in a block. As a result of this directive 

~ 

ihe number of Vl.Ws in IADP blocks· has already been doubled and 
in bloeb coveretl: by IAA programme it has gone up to 15 and iD 



~ StAtes even to -20. The area of operation has thereby been 
zeduced in about 1345 blocks out of 5222 blocks. 

The list of priorities to regulate the work of VLWs drawn up by 
~~e erstwhile Ministry of Community Development and Cooperation 
is only illustrative and for the guidance of the State Governmenta 
job charts and priorities would, however, have to be determined by 
the State Governments in relation to the production programme. 
being lJDdertaken by them and they have already been requested 
-to revise them so as to bring them in line with the programme. 

(iii) As mentioned in para (i) a separate functionary has already 
'been provided to take care of non-agricultural functions in 9 Statei. 
There is also a proposal during the 4th Plan to have Panchayat Se­
cretaries provided to relieve the VLWs of their nOD-agricultural 
duties. The recommendation of the Committee on Inter-depart-
mental and Institutional Coordination which has been endorsed by 
1he Estimates Committee for creating an alternative functionary, 
has thus been already implemented. 

[Ministry of Food, Agriculture.. Community Developmen.t &- Co­
.operation (Department of Community Development) O.M. No. 
,39jl/66-P&B. dated 27-12-1966] 

Recommendation (Serial No. 72) Para No. 93 

The Committee feet th4t no a.gricultuT41 improvement can b. 
effected if the Block functionaries are transferred from one place to 
4nother much too frequently. They, therefore, suggest that the State 
Governments may be adtnsed that transfer of essential ,block tunc­
trionaries should not normally ta.ke place earlier than a period of 
thTee year, from, their first posting and ,hould not ge,nerally be de-
,Jayed mOTe than 5 year. in one Block. 

REPLy OF THE GOVERNMENT 

The Government accept the recommendation of the Committee. 
In fact, the need. for avoiding frequent transfers has been repeatedly 
stI:essed to the State Governments. The Annual Conference OD 
Community Development and Panchayati Raj held in 1963, not only 
reiterated the general view that, except broadly on promotion or for 
dlscip]inary reasons, the staff in Community Development Blocks 
should not be transferred within a period ot three years, but also 
..recommended that it was desirable for the iextension personnel te 
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remain in the same Blodt for a period of five years. The recom-
mendation has been accepted in principle by. the States. The posi-
tion will, however, be continuously reviewed with a view to avoiding 
departures in practice. ~. 

[MitnistTY of Food, AgTicu.lture, Community Development & Co-­
operation (Department of Community Development) O.M. No .. 
39/1/66-P&8. dated 27-12-19661 

RftommendatiOa (Serial No. 73) para Pl •. M 

The· Com.mittee aTe constrained to note toot despite positive re­
commendations made by the Annual ConfeTences of Community· 
Devetopment and PancM'lIati Ra.; and alBo Conferences of State Minia­
ters of Community Development and PancluJ:ya:ti Ra,; tOT makiftgl 
such of the Block Extension stag, as fUlfil certain conditions, perma­
nent, (J large number of such staff continues to be temporary in moat 
of the Statal the Committee suggest that the matter mall be taken 
up with the concerned State Government, a.nd the question of ?nak .. 
ing some of the staff quasi-pe1'm4nent may be considered. 

REPLY OF '!HE GoVERNMENT 

Pursuant to the recommendations made by the Annual Conferen-
ces on Community Development and Panchayati Raj held in the 
previous years, it has been repeatedly urged on the Sta~ Govern-
ments to make the posts in the Blocks, as in the Stage II pattern. 
permanent. While a number of posts of various categories of Ex--
tension personnel have been made permanent by the States the actual 
percentages of permanency vary. The recommendation of the Com-
mit tee regarding conferment of quasi-pennanency has since been 
brought to the at"tention of the State Governments for early imple-
mentation. 

[MiftWt'll Of F~ Agriculture, Com.muftity l)e,)elopment & Co-
operation (Department of COn\munity~) O.M. No. 
39/1/66-P&B. dated 27-12-1966] 

Beeommeil4a1lon (serial No. 71) Para No. 7'1 

Tt,e Committee leet t7a4t the suecas 0' any FOframme o~ rUral 
indUltrialbtrtUm c!epends em the,election of iftdultrie, whiCh (Ire-
tocattOft4UlI mable or which. are eapcWle of acJoph", improved techno­
togy progres.it1tly. 

TJrey further feel ,_ nmd i~_iAtiotl afIcMdd be pIo".C 
on G ~ baM, as it wiU Wad to gte&tel iftteJ'-ae",*,ac!e fMt-. 
WeeR. a,ricuJttue &tid iRdutTy i"the ,Val .• eel. 
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The Committee feel that rural industrialisation has not been 
gitJen due cbnSidemtWn in terms of local fteeds. There should be • 
group of industries, not one in.dustry, in the ruTal areas. Then onl31 
-industries can grow. The Committee also feel that there should be 
a clear distinction between what is called small scale tindustries and 
the rural industries. Rural industries should be treated as a sepa·}·ate 
class and there should be some proonotionalscheme at Governntent 
level JOT their development. 

In cOftftection with the setting up of 'GrCYUJth Centres' during the 
Forth Plan, the Committee suggest th,ta a. quick Burney I7n4Y be c0n-
ducted right now through the State Governments concerned fOT 
identification of areas vis-a-vis theiT industrial potentiality for locat­
ing these centres. 

REPLY OF GoVERNMENT 

The recommendations of the Estimates Committee relating to 
planning of rural industrialisation on a regional basiS, setting up of a 
group of industries as distinct from one industry in rural areas; and 
selection of locationally viable industries or where improved techno-
logy can be effectively applied, are acceptable. In fact, these fonn 
some of the specific recommendations of the Fourth Plan Working 
Group on Small Scale Industries on the selection and development of 
Gro\\rth Centres. The surveys suggested by the Estimates Committee 
will be taken up as soon as the shape and size of the Fourth Five-Year 
Plan are known finally. All recommendations of the Estimates Com-
mittee in this regard will be borne in mind while drawing up this 
prograMme for the 4th Plan period. 

As regards the Committ.ae's suggestion that instead of promoting 
individual industries in the rural areas, a group of industries, or 
rather groups ·of industries should be promoted, it may be emphasiaed 
that the suecess of the programme requires that a suitable cluster-of 
industries whi~h will promote inter-firm transactions and geDf!rate 
external eeonomies sboul4 be established to make the grc:tWth se1f-
sustaining. But, the suggestion that rural industries should be treat-
ed, as a separate class and shoulcl be clearly distinguished from smaB 
scale industries may not be practicable as it wID banfty be possfbte 
to promote industrialisation in rural areas by encouraging only rural 
or village type industries. In fact, the succeaful incitJft-ialisation of 
rural areas dependsoa the growth of modern, sophisticated manu· 
facturing iDdl1.stries using power and lllMhiDe tools aftd OIl the dJ8. 
semmation of impcoved technology In sueb areas. It is necessary to 

take an integrated view of the entire process of industrialisation and 
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to plan for the growth of industries in rural areas through the estab-
lishment of all types of industries large, medilun, smal 1 and vil-
lage depending on the viability of the areas for such industries. 

In order to induce entrepreneurs to go to rural areas, a special 
promotional programme including incentives will be necessary. A 
committee has been appointed by the Planning Commission to speD 
out special concessions I incentives required for development of small 
scale industries in rural areas. The recommendations of this Com-
mittee will fonn the basis of promotion of rural industrialisation. 

[MiniBtry of Food, Agriculture, Community Development and Co-
operatimt (Deptt. of Community Deuelopment) O.M. No. 39/1!ff6-
PltB., dated 27-12--1966]. 

COMMENTS OF THE CoMMrrra: 

The recommendations made by the Committee appointed by the 
Planning Commission may be furnished. 

~om.menciatiOD (Serial No. 75) Para No. 78 

The Committee are distreued to note that there ha.s been hecJVY 
ahortfa,ll in the utilisation of work sheds in Rur41 Industri41 Estata, 
'0 much '0 thclt on.ll1 31 per cent and 42 per cent of the completec1 
.hedB ha1>e 80 faT been allotted in, the rural and ,em,-",ral industricll 
e8tates, reapecnve11l. 

The Committee are further conItTained to note that theae eatata 
have been constTucted indiscrimiMtely without prior assessment of 
the industri4l potemi41 and availability of other requisite facilitia 
in those area. The whole scheme h4I been processed in (I most Uft.-
realistic mtlnur, leading to the 1D4ate of public lunda. They aug-
gest tha.t attempt .hould be fRCIde to utiliae the tHlCdnt .heels either 
by removing the handicaps and providing ~ faci1itie& or by find-
ing Altemative UNa of the sheds. The Committee would also like te 
auggeat thc1t in future, the Rural If&duatri4l Estate, ahould be aet up 
only after ccmducting CI thorough ~ of the prospective area, VW-
a-vis thei,. potefttiality. 

The Committee toou.Id urge tha.t ccmcerted step. should be takeft 
to nImOt'e the bottleneeka which haDe bem ~ in the setting 
t,p of ",ral induatrial estate.. The Committee tDouId further augge.t 
that in order tn a...+tr4Ct amon entrepreneurs in·nmJ1 areas; the GoD-
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emment shou~ create necessary facilities aM conditions by provid. 
ing electricity, tDat~ supply, preferential allotment of raw materi4la, 
adequate marketing facilities etc. 

REPLY OF GoVERNMENT 

The programme of rural industrial estates was intended purely as 
a promotional measure for development of industries in rural areas. 
In view of the inherent difficulties of rural industrialisation, the 
programme did not achieve the desired degree of success and 31 per 
cent and 42 per cent of the completed sheds only could respectively 
be allotted so far in the rural and semi-urban industrial estates. The 
position, however, is continuously improving and more and more 
sheds are being allotted. 

The' Industrial Estates Programme being the specific responsibility 
of State Governments, decision on the location of industrial estates 
is entirely a matter of choice for the State Governments. After 
initial enthusiastic spurt in the setting up of industrial estates, the 
State Governments have realised that they should go slow with the 
programme and take into consideration the industrial potentialities 
of the area dtc. The States have also been advised to conduct, in 
their own interest, tecbno-economic surveys and put up those reports 
to SIS! Advisory Committee for final approval before selection of the 
site. These are now being observed and it is hoped that the position 
would materially improve. 

The Committee's suggestion that steps should be taken to remove 
the bottle-necks in the setting up of rural industrial estates, is entire-
ly acceptable. The infra-structure facilities in the shape of electricity 
water supply, etc., and additional facilities by way of preferential 
allotment of raw material, marketing etc. will greatly facilitate the 
growth of industries in the rural industrial estates. 

The recommendations of the Estimates Committee will be bome 
in mind in deciding the policy for setting up rural industrial estates 
during the Forth Five-Year Plan. 

{Ministry of Food, Agriculture, Community Development &: CoopeTa-
tion (Deptt. of Community Development) D.M. No. ,39/1/66-
P&.B. dated 27.12.1966]. 
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Beeommeadation (Belial No. 71) Pata No. 71 

The Committee 8uggest that the pragre." 01 Panchayat Indus-­
tries in Orissa, U.P. and Mahara8htra may be examined by a StudV 
Team and the results of their study communicated to other Statf! 
Governments who may be persuaded to orgdnise Panchayat Indus-
tries in their respective areas. 

REPLY OF GoftRNMENT 

As reeomm'ended by the Estimates Committee, a Study Team 
has been appointed to go into the working of industrial units run by 
Panchayats and Panchayati Raj Institutions in the States of Orissa. 
Gujarat, Maharashtra and U.P. with the following terms of refer-
ence: 

(i) Ways and means to strengthen the existing units; 
, 

(ii) The pattern which may be adopte~ for industrial units to 
be established by Panchayats in other States; · 

(iii) Type of industries that can be set up by the P811chayati 
Raj institutions. 

Further action as per the reco.mm.endation of the Estimates COln-
mittee will be taken on receipt of the report of the Study Team . 

• 
[Mtfl.itu" of Food, Agriculture, Community Development & Co-

operation (Deptt. '()f COfnmuftitti Development) O. M. No. 39/1/86-
P&B. daNd 21.12.1*.] · 

_dation (Serial No. 77) Pan No. at 
The Committee aTe constrained to note that the programme of 

rural industriclliBation ha notbetm viewed with G BeMe of urgency 
in some of the States Rich have not protrided additional amouftt 
apart from the black budget for the implem.entat1on ·of the program.­
me although the lettiRf .p of ftI!1D indurtrie, is directly related to 
unemp101l'''ftt pGIi~to. ift ",nil area.. The Committee feel that the 
credit needs of artila", ift ru1Wl .,.ea shoal4l ltatJe to be mbstantial-
Iy 1Mt, if ruTal industrialisation programme is to achieve any mea­
sure of success. 

RlPLy~_ 

'IbIs recommendation has been brought to the notice of the State 
Govemments for compliance. 

[1ftfti;t7'y GJ roo4, A.gricultv,te, 'CommunitV Developtaellt " Co-
oper.- (DepU."1 ComtftUtLitll De.,.lopmen.t~ 0. lI. No. at/lJM-
P&B. dtaed 21.12.1_.] 
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Recommendation (Serial No. 78) Para No. 81 

The Committee note from the statement furnished by the Minis., 
try that a uniform policy has not been followed in various States in. 
regard to setting up of Com.mon Facility Centres, rural workshop,: 
with the result that in certain States, viz. Assam, Bihar, Jammu & 
Kashmir and Maharashtra the progress made in this behalf is almost 
negligible. 

The Committee hope that the Committee of officers which is cur-
rently evaluating the working of the Common Facility Centres will' 
take note of the present disparities and suggest suitable remediaZ 
measures. 

REPLY 01' GoVERNMENT 

The recommendation of the Estimates Committee is being brought 
to the notice of the C-ommittee of Officers currently evaluating the 
working of the Common Facility Workshops. 

[Minist'1l of Food, Agriculture, Community Development & Co­
opera.tion (Deptt. of Community Development) O. M. No. 39/1/68-· 

. P&B. dated 27.12.1966.] 

Recommendation (Serial No. 79) Para No. 82 

The Committee are glad to note that arrangements are being' 
made for giving pre-vocational training to the children in mral and 
semi-urban areas. They feel that Government should rimultaneoua-
ly dTaw a plan of creating employment potential through. rural i~ 
dustrialisation tOT the boys coming out of the training cent~e8. 

REPLY OF GoVERNMENT 

be brought to the notice of the State-

[Ministry of Food, AgricultuTe, Commuftity DeueZopment and eo-· 
opeTation (Deptt. of Community Development)O.M. No. 39/1/86-
P&B. dated 27.12.1966]. 

FUkl'HCR INFORMATION CAT,I'£!) FOR BY nm CoMMl1'11tB 

Pleal'e state the present poIition in the matter. 

[LOkSabha Se~etariat OM. No. 4/4/ (1) Bell/65 (Vol. II) dated th~ 
IffriII 1961]. 
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FaRTHER RBPL Y RECEIVED FROM Go'Vl:llKMl!NT 

The recommendation of the Estimates Committee was brought 
to the notice of the State Governments/Union Territories vide our 
letter No. 18 (34) /66-Prg. dated' December 23, 1966. Interim replla; 
have been received from West Bengal, Gujarat, Madras, Rajasthaa, 
Andhra Pradesh, Andaman & Nicobar Islands, Pondicherry, Hima-
chal Pradesh, Manipur '& NEF A. Other States/Union Territories are 
being reminded regularly. 

In this connection it may also be mentioned that the Department 
of Social Welfare is considering of appointing a Committee consist-
ing of the Adviser (Social Planning) in the Planning Commission, 
as Chairman and representatives of the ILO, UNICEF, UNESCO 
and Department of Social Welfare as members to evaluate this prog-
ramme. During the 3rd Plan periOd 63 training centres 1ncludinl 
five Regional Centres for training of trainers have been established. 

[Miniatry of Food, Agriculture, Community Det'elopment & Co­
operation (Deptt. of Community Development) O. M. No. 39/1/86-
P&B. dated 27.12.1966.] 

ReeommentiatiOD (Serial No. 80) Para No. M 

The Committee are unMppy to note that despite the tact that the 
rutal development programme is ~ftding trom yea,. after year nnd 
investment thereon is increasing, the people's COft,tributioft tmda to 
show a decline in ma;ority of the States. They feel that Gooern-
ment h4ve failed to maintain the tempo of people's enthuriasm for 
the impletnent4tion 01 the programme. 

In the opinion of the Committee" the CommunitJI Development 
approach postulates that the Community itself ,hould ejfectit)ety 
build ita strength and CTeate resources from within. Supply of in-
puts should be 80 arranged as to encourage the marshalling m&d uti--
lisatioftof the local resources. The Committee" therefore" suggut 
that meaaures should be taken to develop and utilise the jin.anci&l 
and human f'eBOUrces fM the buildiftg up of the community. 

REPLY OF GoVERNMI!NT 

One of the main reasons for the apparent decline in the quantum 
-of people's contribution towards development programmes is that 

~"" .payment of taxes or oess&8 to Panchayati Raj institutions is not m-
tCluded in the fiaares relating to public contribution. Subseq1lent to 
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1960-61, Panchayati Raj institutions have been established and the-
village people have been contributing to local resource mobilisation, 
by these bodies. Indeed, the increasing cess levied by Panchayati· 
Raj institutions is very considerable in some States. It is, however, 
true that in the initial years of the Community Development, ameni-o 

ties programmes, like construction of the much needed roads, school 
buildings and health centres were given due emphasis and public 
contribution was readily forthcoming for these schemes. In the 
later years, particularly after 1962, amenities programmes have 
slowed down owing to the augmenting of the provision for agricul-
tural development in the C. D. schematic budget. 

The Government fully agree with the recommendation of the 
Bstimates Committee that measures should be taken to develop and. 
utilise the financial and human resources for the building up of the 
community. In fact, the Annual Conference on Community Deve-
lopment and Panchayati Raj held in 1965 under-scored the "dire n'eed 
for maintaining and fostering community action and community 
approach and building up self-reliance in the village communities~ 

as the essential core of Community Development". Efforts ill this 
regard would be continued during the Fourth Plan period. 

[Ministry of Food, Agriculture, Community Development & Co-
operation (Deptt. of Community Development) O~ M .. No. 39/1/66-
P&B. dated 27.12.1966.] 

Recommendation (Serial No. 81) Para No. 100 

The Committee feel that voluntary organisations can play a use­
ful Tole in mobilising human resources for the uplift of the rural' 
societies. These organisations should be aided and encouraged to" 
48SUflle responsibilities for such activities as legitimately faZI within 
their spheres. The Committee hope that Government would define 
the areas of operation of the voluntary organisations within the It-ln-
bit of the national programme. 

REPLY OF GOVERNMENT 

The Government agree with the observations of the Committee 
regarding the role of the voluntary organisations. Whilst Panchayati 
Raj as people's premier representative institu'!ions are increasingly: 
assuming responsibility for overall development of the respective-
areas, associate and voluntary organisations are being encouraged to 
facilitate people's participation on a wider seale and> to provide oppor-
tunities to different sections of the rural community for. creative ex-
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ipression of their aspirations and needs. It is thus ~hat assoc~te or-
.pnisations of youth and women, have been systematically promot-
"ed. As regards other voluntary organisations, financial assistance is 
being given to them for running training programmes. Efforts are 
thus b'eing made to foster the growth of voluntary organisations in 
the rural areas. This is, however, a slow process. 'Areas of opera-
tion' are, no doubt, taking shape; but it will be appreciated that any 
rigid definition may not be feasible till such organisations have taken 
'root. 

[Ministry of Food, Agriculture, Community DevelQpment & Cp-
~opeTation (Deptt. 01 Community Development) O. M. No. 39/1/ __ 
~.P&B. dated 27.12,1966.] 
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CHAPTER III 

RECOMMENDATIONS WHICH THE COMMITTEE 00 NOT 
DESIRE TO PURSUE IN VIEW OF GOVERNMENT'S REPLY 

Recommendation (Serial.No. 27) Para No. M 

The' Committee feel that it would be desirable to lay down. the 
same quantum of public contribution fOT iTrigation schemes taken 
-up under the G.M.F. Sector and those under the Community Develop-
ment Programme. The Committee abo suggest that Government 
may examine, if the minor irrigation works executed under the tWO 

separate schel1tes could be integrated. 

REPLY OF GOVERNMENT 

The erstwhile Mini.try of Community Development had i8sued 
instructions in 1958 re8llrding the quantum of public contribution 
for irrigation schemes to be taken up under the GMF and C. D. Sec-
tors on the same tenns and conditions. The same position existed 
during the 3rd Plan period. 

At block level, funds for minor irrigation are allocated according 
to targets agreed in the block plans. From which source the funds 
are allocated is not distinguishable 'at that lev~l and hence the inte-
.gration takes place. 

[Ministry of Food, Agri~ulture, Community Development & Co-
-operation (Deptt. of Community Development) O. M. No. 39/1/66-
P&B. dated 27.12.1966.] 

~ommendation (Serial No. 42) Para No. 52 

The Committee regret to note front the statement furnished by 
the Ministry that the expected progress has not been made in the 
diTection of prima"y education in the TU.,.41 areas in as much as only 
"78 per cent of the school going children of the age-group 8-11 II". 
estim.ated to attend schools at the en4 of the ThiTd P1an~ and the 
ftumber is smaller still in regard to children of the age-group 11 .. 14. 
The Committee also note that even at the end of the Fourth Plan. 
there is not expected to be hundred per cent coverage in respect of 
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children of the age group 6-11 and primary education has ftOt been 
made free and compulsory in. the cOUntry as required in terms of 
Article 45 of the Constitution. 

The Committee suggest that the feasibility of providing incentives­
to the needy children in the shape, of tree OT subsidised supply Of 
books and uniform with the assistance of public contributions may be 
ezcmined with II trieto to increase the percentage of the school-goin,g 
ohildren in triUaga. 

The Committee also attach great importance to preprimary educa­
fion. through balwadis a.nd n.urseries 1m. the rural areas and toOtl,ld 
.uggest that suita.ble allocations 8hould oe provided few theBe institu­
tiom ,0 that they can function in better conditions and do not have 
to depend primarily on public charities. 

REPLY OF GOVERNMENT 

Article 45 of the Constitution reads as under:-

"The State shall endeavour to provide within ~ period of ten 
years from the commencement of tbis constitution for free-
and compulsrry education for all children until they com-
plete the age of fourteen years!' 

The Central Government and the State Governments have endea-
voured to th~ best of their ability to provide universal education in 
this age group, particularly 6-11_ As a result of these efforts enrol-
ment of children in the age groups 6-11 and 11-14 has progressed a'S 
under:- • 
~-. ---------------------,---------------------------
Y,ar Age-group 6-11 Ag~-grou fJ 

11-14 

............. -. - .......... ,_. --_._-----------------
1950-51 

1956-57 

-

SI2 ·07lakhs 01 

(79·8~o) 

• -

• • 

• -
• -

• 

• 

- 31 - 2 1akb 
(12 - 7~/~) 

· 107-96 
lakhs 

(31·6~.'~) 

Looking at it from a difterent angle, the net additional enrolment 
auring the three Plan~riods bas been as under:-

I PI .. II PIaN III Platt 

6-11 • • • • 161 ·21akhs 

11-14 - - • 40 -9 Jakhs 
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2. For the Fourth Plan, i~ is estimated that with an additional 
-ilrolment of 190 lakhs of chiidren in 6-11 age group and 80 lakhs in 
11-14 age group the percentage of these children in schools at the 
end of the Fourth Plan will be 91.2 per cent ~d 43.4 per cent res-
pectively. It will not be possible to achieve 100 percent enrolment 
at the primary stage before the end of the fifth Plan and at the mid-
cne stage possibly by 1985-86. Even this will depend on the availabili-
ty of requisite resources-human and financial. 

3. The main reasoIl'S why universal education could not be provid-
ed by the date indicated m Art. 45 are:-. 

(i) Shortage of resources. 

(ii) Wastage and stagnation at th'e primary stage. 

(iii) Prejudice against the schooling of girls in certain areas 
particularly in mixed schools. 

(iv) Difficulties of pr?viding schools in t~bal, hilly and inac-
cessible areas with scattered habitation. 

, 

Despite all these odds, th-e progresses achieved is very significant. 
Moreover, with this phenomenal expansion maintenance of qualita-
tive standards has become difttctilt and yet it is necessary to provld'e 
a reasonable standard of education even to fulfil the spirit of Art. 45. 
Theref.!>re, some of the availabl'e resources have to be earmarked for 
improvement of quality also. 

Also the problem is concentrated in six educationally backward 
States of Bihar, M.P., Rajasthan, Jammu & Kashmir, Uttar Pradesh 
and Orissa. These States among th'emselves account for nearly 
M.5 per cent of all non-atten.ding children of the age group 6-11 in 
1966. -

In the Fourth Plan period, it is planned to eliminate wastage 
through greater integration of work in the school, and among the 
parents, especially in classes I &: n and in regard to the care C1f the 
pre-sehool child; through more effective control of admissions in 
Class I so that all children join class about the same time; through 
provision of mid-day meals; through such programmes ~s free text-
books and free clothing to needy children and througll moreeftective 
teaching. 

In so far as supply of free textbooks is concerned, recently an 
Unstarred Question No. '1195 was replied in the Lot Sabha on 2-3-66 
whether the State Governments, have failed to supply free school 
textbooks and are supplying books of low qua1it~., at high priees and 

3165(Aii) LS-7. 
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the steps taken by the Government to remedy the situation. Replies 
received from the State· Governments have been consolidated and 
may be seen at Appendix VIII. 

It is felt that the free supply of clothing is not practicable althouga 
in a limited way this has been taken up by some States in the case 
of deserving and poor girls to encourage them to come to schools in 
large num,b'ers as recommended one of the special programme 
schemes for girls. 

One of the positive reSults of handing over the charge of primary 
education to Panchayats has been that public contribution bas in-
creased. v ; 

4. Pre-school education in the country has so far been left mostly 
to private effort. In the State Sector, Governments gencraljy 
eonfine themselves to assisting training institutions for 
teachers, conducting a few pre-primary schools as models and giving 
assistance to private organisations conducting pre-primary schools. 
A sum of Rs. 2.00 crores has !>e'en allocated for the promotion of pre-
primary education in th'e Fourth Plan. Of this, a sum of Rs. 50 lakhs 
has been provided in the Central Sector of the Plan. This amount 
will be mainly utilised for the following purposes:-

<a) Conducting training courses for teacher-education in the 
field of the primary education. 

(b) Conducting research in the problems of pre-primary ed1l-
cation. 

(c) Producing literature and materials which may serve as 
models for pre-primary schools and training institutIon'S 
in the country. 

-
The n bove work will be carried out through the agency of the 
National Council of Educational Research and Training. The Council 
has already established for this purpose a Child Study Unit in the 
Department of Psychological Foundations. During the Fourth Plan 
the main emph8'Sis in pre-school education will be on (a) setting up 
at least one institute in each State with an attached mode! :A\.irSery 
school or organising training of Perso~el, production of literature 
and experimentation; (b) opening of a limited number of pre-primary 
schools in slum areas; and (e) providing grants-in-aid on a limited 
scale of Munle1palities and Corporations for setting up schools in 
industrial parts of the city where the -population consists large17 of 
workers. 
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The DepatttDent of Social Welfare has made a provision of Rs. 13 
tCl'ores in the Fourth Plan for composite Child and Family Welfare 
Projects which may provide educational facilities for pre-primary 
.children. 

[Ministry of Food, Agriculture, Community Dvetopment & Co-
operation (Deptt. of Community Developm.ent)O. M. No. 39/1/61-
P. & B. dated 27-12-1966.] 

Reconl~endation (Serial "No. 43) Para No. 53 
The Committee are concerned to note that the duration of teacheTs' 

training programme has been reduced to 'bare nine months, although 
it has been realised by Government that there is a deterioration i" 
the quali~ of primary school teacher,. The Committee feel that 
lack of incentive" meagre a.Zaria, it't~gularpayment, absence 01 pro-
per inspection, etc., are the contributory factors fOT the poor standard 
<of teachers in the primary schools. The Committee hope that consis­
tent with the country's financial reSOUrces and the necesaity fOT ex­
pansion of education, every effort will be made to pr01Jide adequate 
training to and to ameliorate the conditions of primary school 
teachers whose job it is to mould and transform young minds in the 
.formative and stUceptib1e .stage. 

REPLy OF GOVZ'ItNMDT 

In-adequacy of one year (or say 9 months) training has 10ng been 
realised. Steps have abIo been taken to introduce 2 year courses 
for Primary School Teachers in -most of the States. In certain States 
'such as Rajasthan and West Bengal however, this has not been pos-
sible for two reasons: the shortage of financial resources of the 
'States and their eagerness to implement the Constitutional directive 
of Art. 45, at an early date. They consider that some sort of tr.ain-
ing is better than the employment of ,only .untrained teachers. 
Steps have, however, been taken to improve the quality of 
teacher-education by providing in the Fourth Plan a sum of Rs. 5 
crores and Rs. 6 crores for incentive payments to primary ~d secon-
dary school teache~ who improve their qualifications. Provision has 
also been made for iDserviee training through short duration course. 
and Correspondence Courses for teachers. Attempts are also being 
made to bring about improvement in the service condition of tea-
-chers. Som'e States have already introduced the Triple ~ftt 
Schemes. Others are considering seriously 'of doing so in the near 
~t~. 9 

[Minist1y of Food, Agricultu,-e .. COtn't7ItunityDeuelopment " Co-
opeTatioft(Deptt.af "Community Dewlopmeat) '"0. M. No. 39/1/ffS-
P & B dated 27-12-1966.] 
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Recommendation (Serial No. 47) Para No. 57 

. .r- the opinion of the Committee folk tlrt in the form bf songi,. 
kttads, plays, puppet shows, etc. h48 immense pombilities (IS (1 m'-
tlium of mass communication. But these 8hould be purposeful wit" 
.ome citric, spiritual, det1elopment41 and moral contents. They 
.1iould be instruclive without 'being too didactic. The Committe.e 
ftI4f1est that 4 coordinated programme of publicity through various 
forma of folk art should be drawn up by Gooemment in consulta­
tion tOith State Governments for implementation during the Fourth 
Plan period. The Committee alia suggest that the assistance of non­
ofIici41 organisations, amateur groups and social welfare ageneiu 
_Mule! be enlisted fM an-tltaging cultural programmes in the nLrtll 
Ne. 

RICPLY OF THE GoVBRNMEN'r 

The value of songs, ballads, plays, puppet shoW'S, etc., if properlY 
presented, is undoubted as media of mass communication. Tire Fielct 
Publicity Organisation has been using these media con~inuously for 
the last several years. It takes the assittance ot non-oftlcial organi-
sations for promoting cultural programmes. Assistance of the In-
formation a,encies of the State Governments is also taken wheD 
necessary and procr~es are organised In coordination with the 
activities of various other agencies. 

The Song and Drama DivisiOn of the Ministry also supports the 
suggestiOll to draw out a coordinated plan. But for the implemen-
tation of the Seheme, Ministry of Community Development and Co-
operation may eonsider the foDoWing:-

• 
<a) I.Jmitations of Script-traditional or otherwise. 

(b) Arranptnent for trainlnl non-prGftlllortal amatettr parties., 
Btell if 2-3 amateur parties per block are trained, the process cEm. 
ItUt and NrthItr parties can be trained in due course. The Mlnfl-
try Of COJlrtDUDlty Development ana COGperation have to provide 
aeceuary a.t.ItaDce and funds for this. 

[Miftiat'll of Food, Agricultu,-e, Community Developmem t1ft~ Co-
opercdion. (~t ~~f C~.~!I. ~~t) Olliee Memo-
ftltadum No. 39flf66-P&B, dated 2'7-12-1966.1 
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~k'1'HER, I1uoBMATION CAJJt~ FOB BY THE COI04l1TI& 
Please mtimate the ~actions of fhe MinistTy 01 Food, Agrieui. 

"'re, Community Deoelopment and Cooperation to t~~ ~ge8tioft of 
,song and Drama Di11ision. 

(Lok Sabha Sectt. O.M. No. 4/4/ECII/65 Vol. II dated 25-5-1967). 
FtnmIER REPLy OF' THE Go~ 

Aside from the funds available under the Community Develop-
ment Block budget for the Social Education programme, the De-
partment of Community Development has no other source from 
which the type of activity in question can·be supported. Eve. 
under the C.D. block budget, the actual releases _ have been consider-
ably short of what they could be according to the schematic pattern, 
on account of the continued stringent financial' conditions. More-
over, in view of the paramount need for stepping up agricultural 
production, uncommitted funds under the Social Education head of 
the Block budget p.ave been diverted, since the emergency occa-
sioned by the Chinese aggression in 1962, towards agricultural pro-
grammes. It is not possible, therefore, for this Department to pro-
vide funds for training amateur parties in Blocks. 

[Ministry of Food, Agricu.ItuTe, Community Developm~nt & Co-
operation (~tt. of Community Development) O.M. No. 39/1/66. 
P&B. dated 27-12-1966.] 

Becommendatiou (Serial No. 49) Para No. 51 

The Committee teel that the existing numbe1" 01 mobile field unit. 
1& jar too inadequate considering their aTeas of operation. The 
Cmnmittee suggest that the nnmbeT of mobile field units should 
be augmented and their activities extended. The mobile field unit • 
.thould particula,.ly Wit less accessible a.nd backward «"eas. 

Rl:PLy OF THB Go'VBllJTMBN'r 

It is accepted, tha~, considering the areas of operation, it is neces-
sary ~ 6tren~n the mobile field publicity units. Proposals ill 
this behalf are under consideration. In border areas, tbe units, 
being limited: jn number, cover only selected places of strategic 1m-
portanc~~ In 'orther areas, the units concentrate primarily on 
national pr()blems such as unity and integration, food production, 
iamily planning, student unrest and indiscipline, emergency, ro~g 
peoples CODclousness of the needs of a secular democracy etc. WIth 
an average of 4 cUstricts to be covered by a ftelc publicity unit in 
areas, as at present, they are fully pre-occupied fn dealing with. ~e 
above problems and also with the special programmes of pubbCIty 
-that various Ministries of Government are interested in and for the 
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" promotion of which field publicity is the apney. In the circwJma 

tances, it will be appreciated that it will not be feasible to stipulate 
that preference should be shown to backward and less accessible 
areas in their day-to-day work. 

[MiniBtTJI of Food, Agriculture, Community DeveLopnumt and Co-
operation (Deptt. of Community Development) O.M. No. 39/1/66-
P&B. dated 27-12-1966]. 

Recommendation (Serial No. 55) Para No. 68 

The Committee feel that Agricultural Refinance Corporation may . 
be approached few considering the q,uestiOn of extending its facilities­
a.nd granting refinance to scheduled banks in respect of advances' 
made for food processing units and industries manUfacturing 
machines and equipment fOT mechanisation of agricultu:ral pro.-
duction. 

RBPL Y OF GoVJ:RN'MBNT 

The Agricultural Refinance Corporation has been set up with 
the object of supplementing the resources available for medium-
term and long-term credit for agricultural production.. The Cor-
poration can provide assistance only in respect of special sch'emes 
of agricultural development which aim directly at increased agri-
cultural production. Consequently, refinance facilities for advances 
made to industries manufacturing machines and 'equipment are 
outside the purview of the Corporation. 

In regard to refinance facilities for food processing units, it is 
pointed out that such units like rice mills, flour mills, oil mills, sugar 
factories etc., are directly connected with short tenn crops, the-
raising of which does not require either medium-term or long-term 
finance. Further financial assistance for setting up such units is 
available from institutions like State Finance Corporation, Industrial 
Finance Corporation etc. As the Agricultural Reftnance Corpora-
tion is not expected to replace assistance made available by other 
financing institutions, it cannot provide assistance for food process-
ing units referred to by the Estimates Committee. 

'nle Corporation, however, will provide reference facilities in 
respect of proeeuiDg units connected with plantation crops whoae 
development requires long tetm hance. provided the units are 
lInbd to an integrated scheme of agrieuItura1 development envisr 
a&IDImcreased production. In the ease of the plantation blctu*~ 
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the Corporation is providing financial assistance for the setting up 
of processing. units, say a tea factory provided: it is linked to a prog-
ramme of development of the particular plantation crop. 

In regard to industrial finance, the Industrial Development 
Bank of India (to whom the functions of the erstwhile Industrial 
Refinance Corporation have been transferred) is the authorised agency 
for refinancing industrial projects which are financed by approved 
financial institutions (including some State Finance Corporations 
State Cooperative Banks and Scheduled Banks). 

[Ministry Of Food, Agriculture, Community Development and Co­
operation (Deptt. of Community Development) O.M. No. 39/1/66-
P&B. dated 27-12-1966]. 

Recommendation (Serial No. 70) Para No. 91 

· The Committee feel that it would be desirable to have uniform 
qualifications fOT Extension Officers (Animal Husbandry) in all the 
States. They also further feel that the Extension Officers posted 
in the areas in which intensive cattle developm,ent programm,es have 
been launched should, as faT as possible, hold a degree in Animal 
Husbandry. The Committee would also like to sugge·st that an in­
dependent evaluation be -made of the progress made so far in the 
field of animal husbandry, particularly with reference to the milk­
yielding capacity oj cows and buffa,loes. 

REPLy OF GoVERNMENT 

1. The Government accept the recommendation of the Estimates 
Committee regarding uniform qualifications for Extension Officers 
(Animal Husbandry) in all the States and that the Extension Offi-
cers POSted in the areas in which Intensive Cattle Development 
Programme has been launched, should as far as possible hold a 
degree in Animal Husbandry. A circular letter requesting the 
States/Union Territories to implement this recommendation is being 
issued by the Department of Agriculture . .. 

2. An independent evaluation of the progress made so far in the 
field of animal husbandry, particularly with reference to milk 
yielding captcity of cows and buffaloes, is not feasible, as the basic 
material for such an evaluation is not available. The livestock 
owners are not keeping any record of milk production except the 
Government livestock farms. The Department of Agriculture bas, 
howeYer, taken steps in the past to evaluate the progress of various 
programluel. AD expel L Committee to review and evaluate the 
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work done under the Key Scheme was ~t ~p in 1~1. ~ C.-
mittee went into the working of the scl)eme in d~~ and made ~. 
ous recommendations for 'effecting improvement in the implemen-
tation of the programme. 

3. The Department of Agriculture, however, has recently started 
an Intensive Cattle Development Scheme, under which Intensive 
Cattle Development Projects are being established in the milk-shed 
areas of milk supply schemes. This scheme has a provision f~ 
taking up Bench Mark Survey in the selected areas. This pr~g-

I ramme also provides for milk recording of the animals in these areal 
at regular intervals which will provide the basic data for evaluating 
the prope •• in future. Anoth~r scheme for setting up of a Statisti-
cal Cell in the Animal Husbandry Departments in the States was 
also launched during the 3rd Plan. Some of the States have already 
set up this Cell. 4th Plan propo-sals also provide for the setting up 
of these Cells. After these Cells are properly established in the 
States, the basic data collected by them from the field will form the 
basis for taking up an independent evaluation of the progress made 
in the field of Animal Husbandry. This will, however, be possible 
after a period of about 7 to 10 years. 

[MiniBtry Of Food, Agriculture, Community Development and Co-
operation (DepU. of Community Development) OM. No. 39/1/f!r 
PleB. dated 27-12-1966]. 

Nr:w Dr.LIa; 

FebnA4ry 14th, 1968. 

Magha 25th, 1889 (Saka) . 

P. VENKATASUBBAIAH, 

ChGinnaa, 
Emmates Committee. 



APPENDIX I 

(Vide reply to recommendation No. 5 in Chapter U) 

EFFECTIVE AND PURPOSEFUL DEMONSTRATIONS 

INTRODUCTION 

The crop yields in most parts of India are very low. It is because 
the majority of our farmers still continue to practise the age-old 
methods of farming. They have not yet adopted the tested practices 
r~ommended by the agriculture departments. 

The extension staff has not been able to influence the farmers 
in adopting the improved practi_ces to the extent desirable. In their 
work they have been depending more upon suggesting the cultiva-
tors what to do and how to do rather than on getting down to work 
with them in their fields and helping them in doing what they 

. , 
teach. It is only after they have seen the value of the new methods 
demonstrated on their own fields, will our fanners be motivated to 
adopt them. 

Another reason why cultivators do not adopt recommended 
practices is that these are suggested without a careful analysis of 
local situations or needs, which differ from village to village and 
from cultivator to cultivator. 

The two most important tasks of ,the district and BloclC stat! of the 
agriculture dePartments are the dissemination of useful and practl-
ea1 information, and the application of that infolmation in the field. 
That this can best be achieVed through demonstrations has beeJa 
recognised in the past. However, demonstrations still continue to 
be the weakest programme in the activities of the departments of 
agriculture. 'Ibis has led to confining the scientific research resuIta, 
with the help of which the agriculture departments are trying 
to increase farm production, largely to departmental leaflets and 
C3lnpaign guider- and to the raising' of ~~ps in some deparbnentaJ 
farms. 

To improve the situation, it is necessary to carefully consider 
~ ~ure of developing a programme of efJective and purpose-
ful de~onstrati()DS, th~ steps necessary t~ ensqre its successful impl~ 
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men·tation and its follow up. An outline suggesting the procedure and 
the steps which are considered necessary to build up and implement 
the demonstration programme are given below. It is not that the 
outline is a new contribution; many of the States have already outlined 
similar procedures which have been considered sound over a number 
of years. However, in some of the States the demonstration program-
me is perhaps not based upon a sound procedure, and even so it is not 
properly followed in the field. 

PROCEDURE 

(i) The items to be included in the demonstration programme 
should first be decided upon. The items will vary according to local 
conditions in the different areas, resources of individual cultivators, 
their needs, etc., and should, therefore, be properly related to the 
prevailing situation. 

(ii) The possible items should be listed during discussions between 
the research specialists, the Joint Director of Agriculture (~ension) 
and the Deputy Directors of Agriculture. This meeting should be 
held a couple of months in advance of the crop season to which the 
items relate. The items should be suitable for practical application. 
Items which are likely to be beyond the means of the majority 
of cultivators will hardly help to make the programme successful. 
Items which are most intimately related to tHe problems of the culti-
vators and which are within their means, and methods which can 
be easily adopted by the cultivators should be given priority. 

(iii) Since 8 bad demonstration is likely to do more hann than 
any good, it is necessary that the field staff is given training in the 
proper conduct of demonstrations. This training can be given. 
through dllmmy demonstrations a month or six weeks before the 
season starts. In giving the training, emphasis must be placed upon 
the need of having a control plot which would represent the local 
practices. Many of the demonstrations being conducted. at present 
fail to include a control plot and, therefore, fail to "demonstrate." 
A demonstration is a practical and convincing way of giving new 
iDfonnation which can be easily interpreted and accepted by the 
cultivator. It is necessary that f!!Very demonstration should show 
a comparison between what the cultivator is doing at present and 
what he is advised to do. 

(Iv) The number of demonstrations that should be established 
by a particular otB.clal whether be is the Deputy Director or the 
District Agriculture omcer or the Agricultural Extension 0JBcer iD 
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the Block, for which he will be directly responsible, should be 
clearly speCified. Since the number of extension staff exclusively 
devoted to field work is insufficient at present, it is suggested that the 
teachers and instructors in the agricultural colleges and extension 
training centres may also be allotted some demonstrations to be con-
ducted in the neighbouring villages. This would be of help to the 
college in developing its teaching programme and directly relating .. 
teaching to the needs and problems of the cultivators. These demon-
trations will also be of a considerable educational value to the teachers-
themselves. 

STEPS TO BE TAKEN 

Selecting the items 

It is very necessary to give careful thought while selecting the 
item which is to be demonstrated, and the farmer on whose field the 
demonstration is to be carried out. The itwam selected should be 
related to the conditions obtaining on the field where the demonstra-
tion is to be conducted. Similarly, the success of the demonstration' 
depends to a great extent upon the cooperation of the farmer who· 
owns the field 

The item selected for demonstration should be one on Which, 
emphasis is being laid in the village production plan, and one which 
needs to be popularised. It may be green manuring, or an improv-
ed seed, or an improved crop rotation, or an implement, or a 
method of application of fertilizer. The particular item should first 
be discussed in a meeting of the Village Agricultural Production 
Committee, and after sufficient interest has been aroused and the 
acceptance of the Committee has been secured, it should be discussed-
in a larger group of farmers so that they become aware Of the idea 
or the programme. This will help in making the demonstration 8-
success. Then the demonstrating farmers should be carefully 
selected, preferably in a group meeting, so that nobody has any 
cause to complain that he had been ignored or that another person 
was being favoured. The farmer selected should be a typical repre-
sentative of the farming community in the area regarding the size of 
his holding and his resource situation. He should be enterprising 
and prepared to take the risk which the new techrjque may seem 
to involve. 

Locating demDnBtT4tionB 

Since the Dumber of demonstrations has to be strictly limited 
in keeping with the resources in terms of extenafon workers, mate-
rial and funds avaflable, it will not be possible- to establish all the 
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.different types of demonstrations in every village of a Block, aDd 
the different demonstrations will have to be judiciously apportiOll-
ed among the different villages. It is possible that either due to 
I()ver-enthusiasm for trying out the new idea, or due to the desire 
tOn the part of the farmers to benefit from the free supply of new 
.seed or fertilizer which goes into the demonstration, too many of 
them may insist on joining the programme and the extensiOil 
'worker may find it awkward to decide whom to refuse. In such d 
event it is desirable to decide upon the demonstrating farmers o. 
the advice of the Panchayat or the Agricultural Production Com-
mittee. j 

Demonstrations aim at extending new practices to farmers. Where 
these new practices have already reached the farmer, there would 
be no justification for demonstrating them.. If farmers in a village 
are convinced about profits resulting from using urea for manurin! 
their pa4dy crop and ar,e anxious to have as much of it as they can 
lay their hands on, it would be a waste of effort to conduct demon-
etrations on urea there. The available resources could better be 
utilized on demonstrating some other practice which is new or wit. 
which the fanners are not yet so familiar. 

Selecting the demontrator-fanner 

In selecting the demonstrator-farmer, an important consideratio. 
should be the location of his holding. The field on which the demon-
stration is to be established should be one which is easily accessible 
so that a large number of cultivators can see the demonstration and 
derive benefit from it. The subject of the demonstration, as already 
emphasised, should be selected with great care and disclJssed with the 
demonstrator-farmer so that he knows what the demonstration II 
abo~t and why it is being condu!!ted. 

Approach to the' demonstration 

It is Dot a correct approaeh to ask the cultivator straightaway to 
try out the new prac:tice to be demonstratecl It is necessary first to 
ask him about his present method of cultivation and his problems. 
A lot of listening may have to be done by the extension worker 
before he tries to ten the cultivator the possible methods of solviDl 
his problems. tntimately, the cultivator may ~ induced t() try the 
suggested practice and the demonstration explained to htm. ThP 
Ileed for having a control plot to coneetly asaess the beDeftt of the 
recommended practice should be impressed. The details of the lay-
..out of the demonstration should be decided in consultation with the 
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reeearch specialists. It is, h~wever, necessary that the demonstration 
ahoUld be as simple as possible and should not include more than 
three plots, one of which will represent the local variety and prac-' 
tices, another will represent an improved variety with local practices 
and the third, the improved variety and improved practices. 

It would be tragic if after the demonstration has been discussed 
with the cultiva·tor and the cooperation 'secured, the extension worker' 
fails to establish the demonstration on account of other engagements 
or failure to arrange the supplies. Therefore, arrangements for the-
supplies required should be completed well ahead of the sowinf! 

"'.) 

time, and the date and time when the demonstration plot is required 
to be ready, fixed with the demonstrating cultivator. The extension 
worker should make it a point to be present while laying out the 
demonstratian plot. 

Involving neighbouring farmers 

. It would be useful to make some of the neigb:bouring cultivators, 
interested in what is being done on the field of the demonstrating 
cultivator. When the differences in the improved and other practices: 
start showing they should be brought to the attention of the demo.n-
strating cultivator and his neighbours. It would be better if the-
demonstrating cultivator himself explains his neighbours what the 
plots represent and what he thinks about the treatments or practices' 
being demonstrated. 

To show the neighbouring cultivators that something significant is 
being done, as well as to give the necessary information to those who 
are desirous of knowing more abOut the demonstration, it would be· 
neeessary to fix a board in front of the demonstration plot giving In 
bold letters the title of the demonstration and the main treatmtmtl· 
or items being demonstrated. 

Two subsequent visits to the demonstration may be made by the 
eultivators, once in the middle of the season and once at harvest. It 
Mould be the duty of the offteial of the agtieUltural department 
entrusted with the demonsttDation to see that neighbdUrlng cultiva~rs 
Yisit the demonstration plots at th~ times. These visits should serve 
as oeeaaions for conducting group dtscussiohs fit whieh the extension 
worker explains the significance of the demonstration. Dlwrtrattng-
with what can be seen on the field and itt the demonstration plots .. , 
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Unfortunately, much of the work of extending new practices is con-
tfined to the meetings held away from the field, mostly in the Pan-
chayat ghar, neglecting the excellent teaching aid provided by the 

<demonstration 'plots. 

'Sustained attention 

Demonstrations should continue to receive full attention evea 
'after the plots have been harvested or data or yield figures have beea 
correctly recorded. Much of the value of a demonstration depends 
'upon the interpretation of the data and on the discussion on this data 
with the cultivators. Because a demonstration is usually established 

'On a very small area, the results secured are of a small magnitude; 
hence, their implications may be lost on many of the farmers. Th,us, 
.an improved method under demonstration may result in an increased 
-yield of say five kilos from the demonstration plot which is 1140 acre 
in size. The figuTe of five kilos may not impress a farmer until its 
implications are discussed. This increase is equivalent to an increase 
of 1,000 kilos on five acres, the area many fanners would be culti-
vating. In terms of cash value this would amount to 300 to 400 rupees, 

'which would mean that from the increase in income the farmer would 
be able to "buy new implements, or a cow, or good clothes for the 
family. In case of fertilizer use, it may be found that an investment 
.of one rupee has resulted in a return of two or three rupees, at the 
tend of the crop season. In other words, within six months the farmer 
may be able to increase his one rupee into two or three, '9lhich is an 
·excellent achievement that even the most successful businessman or 
money-lender can dream of. When expressed in these terlllS, the new 
idea can create the needed impact. Discussions should, therefore, aim 
at bringing out the economics or other benefits from the practice de-
monstrated. This will lead many a cultivator to get interested in the 
practice, and many of them will adopt it. 

Follow-up 

After this, 8 very important part still remains to be played by the 
~grlculture department. This is the follow-up action required to meet 
the increased demand for new seeds or implements or other means 
'Of prodUction demonstrated. This follow-up aetion has to be linked 
up with the ProgreD of the demonstration programme so that the 
Deneftts of the demonstrations are fully exploited 



DEMONSTRATION VERSUS TRIALS 

A large number of demonstrations are being conducted on the use 
,of fertilizers under the Fertilizer Demonstration Scheme and the 
'Simple Fertilizer Trials Scheme. Unfortunately, these demonstrations 
are aimed at providing data required by the Indian Council of Agri-
cultural Research for statistical analysis. They are not for populari. 
sing the Judicious use of fertilizers. Since these demonstrations have 
to conform to certain treatments and layouts discussed and finalised 
by competent committees or groups, it is suggested that while 
they are continued according to the mstructions received, they should 
be fully utilized as means of educating the cultivators by ensuring 
that the plots are properly labelled. The demonstrating cultivators 
and others should be encouraged to see the effects of the treatments 
and discuss them. The data and their implications (including econo.-
mics of fertilizer use) should be properly interpreted to them 

COMPOSITE OR PACKAGE DEMONSTRATIONS 

A very large number of cultivators do not any more need convin-
cing about the use of fertilizers, but they do need to be told how to 
make the most profitable use of fertilizers by combining them with 
improved seed and improved practices. Thus, if a blast resistant 
variety of paddy is used along with green manuring and top-dressing 
with fertilizers, the element of risk from blast can be greatly reduced 
or completely eliminated. Or, the risk of damage from lodging in the 
~ase of wheat can be minimised by using varieties with stronger straw. 
such as C. 273 or N. P. 824. An increase in soil fertility calls for a 
reduced seed-rate (which also helps in reducing the lodging ten-
dency) . 

Therefore, it is necessary that the cultivators are taught how they 
are likely to derive greater benefits from demonstrations which com-
bine more than one recommended practice. Some of the best exam-
ples of a combination of improved practices leading to substantial 
increases in yield are the Japanese method of paddy cultivation and 
the Poona method of jowar cultivation. Similar combi.nation of im-
proved practices leading to greatly profitable yield-increase are pos-
sible in several other crops and must be demonstrated to the culti-
vators by means of multi-factor or composite or package demonstra-
tions" Similarly, it has been demonstrated that unless the hybrid 
seed is used at the recommended seed-rate and 30wn at the recom-
mended spacing (between and within rows), with the recommended 
manurial schedule, the yield may not be sufficiently profitable to 
motivate cultivator to go in for it in preference to the local varieties. 



When used in combination with, the recommended practices, the 
hybrid seed gives a strikin'gly higher yield to gain the acceptance of 
the ~tivators. 

Wherever the cultivator has not yet been exposed to any exten-
lion efforts, he cannot be depended upon to accept at once several 
improved practices in a particular crop. It may, therefore, be neces-
.. ry to take him, step by step, from his traditional practices to im-
proved practices, through simple demonstrations. But such simple-
demonstrations should soon become a thing of the past. Rather, it is 
the composite demonstration which should be emphasised and which 
the cultivators should induced to establish. Such demonstrations 
were conducted on wheat in many of the Delhi villages last year 
with the help of the oftlcers of the Ministry of Food and Agriculture 
and the Delhi Administration. The demonstrations included the 
following factors: 

1. Improved wheat variety N. P. 82;i, versus the cultivators'· 
variety (C. 591, c. 281, N. P. 718 or local). 

2. Treatment of seed with Agrosan GN versus no treatment. 

3. Application of BHC for termite control, versus no application. 

4. Recommended seed-rate of 64 lb. per acre, versUs local seed-
rate of 80-100 lb. 

5. Application of superphosphate and ammonium sulphate at-
sowing time follOWed by another application of ammonium 
sUlphate as top-dressing at the first iiTigation, versus appli-
cation of only ammoniUm sulphate in one dose at sowing 
time, which is the local method. 

8. Spraying With 2-4D for control of weeds, versus no applica-
tion of any weedicide. ('nte cultivators depend upon thick-
sowing of wheat for whatever control of weeds this may 
afford.) 

Each demonstration was established in three plots, each of 115 
&ere, and represented the following treatments: 

A. 'l1le new variety grown according to improved practices 
listed above. 

B. The farmer's chosen variety grown acoording to impro".ed 
practices. 

C. 'nle fa'rIner's chosen variety grown according to local 
method. 



The plots were measured correctly in order to ensure that the area 
under each treatment was the same. The layout of the demonstration 
Was as given in the plan below: 

66' 

A B c 

5 

One demonstration was established in each of the 70 villages of the 
Block. The results could be collected only from 37 villages, the de-
monstrations in the remaining villages having been damaged on 
account of hail storm. The average yields from the three treatments 
were as follows: 

(A) 1,722 lb. per acre 

(B) 1,623 Ib. " " 
(C) 1,490 lb. " " 

The additional cost involved on account of seed treatment, BHC, 
weedicide and fertilizers and their application was Rs. 37.46 per acre. 
The additional yield resulted in a profit of Rs. 29 per acre. This \\teas 

in addition to the saving in the seed due to reduction in the seed-
rate. · 

The impact of the demonstrations on the farmers has been conside-
rable. The new variety, N. P. 823, attracted attenti0D of the fanners 
on a much larger scale than would have been possible without the 
demonstrations and a large quantity of seed of this variety was im-
mediately demanded by the farmers for the next season's sowing. 
The demand was cOmmunicated to the Indian Agricultural Research 
Institute which was able to frame its seed production programme 
accordingly so that the demand a-eated· by the demonstrations could 
be adequately met. The fanners were hapPlo. also beca~ bMdea 
3165 (Ali) LS-8. 
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~ttjD& iD.fQrmatio~ on, a profitable variety and iJDpwv.ed methoQ of 
cultivation, they could count on saving substantiaal quantities of saad 
by using the recommended seed-rate. . 

PLAimING OF DEMONSTRATIONS 

'l'ne above example of a composite or package demonstration.illus-
trates the type of programme which should be developed. It is ap-
parent that this would require a cooperative effort on the part of the 
resear.ch specialists representing4 different fields of agriculture. '!There-
f011e, each season it would be necessary for the top extension officers 
and. top research personnel to meet together in order to prepare a 
suitable demonstration programme. Following points should be 
couidered for convenDlg the meeting. 

1. It is clear that the programme should take into account only 
the results already established. The demonstrations are not 
meant for collecting research data but for popularising re-
commended practices 

2. I1.is appropriate that the Joint Director of Extension, is autho-
rised by executive orders to convene a meeting of the top 
research specialists and extension personnel at the appro-
priate time. 

s. SUch a meeting should be convened at least three months 
before the time sowing operatioDs of each season, for ex-
ample, end of June with regard to rabi sowings in' October, 
for the kbarif, as the sowings vary from May to July, the 
meeting- should take pJaee in 1I'ebrnary or March as may be 
eon-ndent. 

4. It foDows that the appropriate research institutions should 
be continuously processing results of research so that the 
approved. results. are coDSider.ed in the meetings for inclu-
sion in package demonstatienst i.e., demonstrations in 
which a number of production factors are _ 

S~ 'nle results of research will be processed in advance by insti-
tutlonslike (il state research institutions, (il) agricultural 
and vetertnary colleges, (iii) research sectional heads, (iv), 
deer. _ with eentraDy sponsored schemes sueb 
as tboae of the IeAlt and the Con.modlty Committees in 
operation m ~ States, (v) all ofttcers eoDeetDed with the .. 
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.. ae~h programmes in ~ation' in the· State sponsored 
by central: research institutions like the "Indian Agricultu-. 
ral Besear-eh Institute, Central Rice Research Institute, 
Central Potato Research Institute, etc.' Only conclusions 
based, on r.esearch, and which have be'ell' defuUtely estab-
Ushed, should be considered. 

18. Oftlcers to b-e invited to such a meeting should represent the 
interests or subject matter fields mentioned; 

'7. rhere should be a clear s.tatement of the objectives of the 
meeting and what. the meeting proposes to, achieve. 

·8. It is necessary that these technical meetings should go into 
specific details instead of making general suggestions. 

~. The objective should be to design a suitable package demon-
stration based on approved results for the principal crops 
in regions or areas where the same demonstration would 
more or less apply to a large number of villages. The COlD-
mittee should' then endeavour to draw up detailed plans of 
the Demonstration giving attention in great details to the 
'specific steps to be taken. For instance, the, Japanese me-
'thod of cultivation, can be· aD. example for, designing ap-
proved d8DtOnstrations fbr, other crops. It rice is taken 
then the design should include, with· necessary additions 
·or al~rations, the following steps: 

(i) Variety suitable to the area shoul,d be specified. 

~ii) Methods of gettiJtg healthy seeds such as flotation, and 
treatment of seeds against seed-borne diseases, should 
be indicated! 

-(iii) Preparation of seed-rate (raised seed-beds wherever 
D8Cessary), application of manure accordiag: to recom-
mended doses, etc. 

'Civ) Time of sowing: The time of sc:win.g will vary 
according to the variety and the season for which it is 
most suitable. ElQphasis will have to be pIaoed on the 
D88d~ for so timing, the sewing aad tranaplanting as to, 
give the crop the greatest benefit !rom the length of the 
available De88On. For· eaample, early sowing and 
traospl8BtiDg seedlings 30 to 21 dayS old is important 
fOlr ta. fi5t crop IJa the double cropped areas where 
the first crop varieties are of short duration. For long 
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duration varieties the seedlings may be 30 to 35 days: 
old at the time of transplanting. The transplantiDg~ 
should coincide with the onset of the monsoon season, 
except where the crop has to depend entirely on ini-· 
gallon. 

(v) Indication of how the supplies, if they are meant to ~ 
free, would be arranged and who would be responsibl~ 
and by what time the supplies should reach particular 
locations. 

Another example of a composite or package demons-
tration could be the Poona method of jowar cultivation. 
The following steps should receive emphasis and be inclu-
ded in the demonstration instructions: 

(1) Prepartion of good seed-bed; deep cultivation not neeea--
sary; three to four harrowings may be enough. 

(U) Proper manuring, five to ten cart-loads of cattle-
manure per acre in lighter soils, 15 to 20 cart-loads in 
ease of inigated areas. Superphosphate to be applied 
at 120 lb. per acre. 

(ill) Manure should be applied in deep furrows instead or 
spreading it on the surface and then harrowed. Furrows 
to be at the same distances where the lines of Jowar-
would be sown. 

(Iv) Suitable variety to be named for particular areas. 

(v) Sowing to be done by dibbling, 18 inches x 18 inches-
or 24 inches x 24 inches apart, respectively in lighter 
or heavier soils, 8 to 10 seeds being sown in a circle at 
each hill. Care should be taken to see that there is 
enough moisture in the soil. 

(vi) Thinning of the crop by removing the weaker seedlings 
early enough (first thinning 10 to 15 days of sowing 
and second thinning a week after), leaving only 3 to 4 
seedlings per hole. 

(vii) Top-dressing at the rate of 20 lb. N for the dry crop 
and 40 lb. N for the inigated crop, preferably half the-
dose in inorganic form, such as ammonium sulphate.. 
and half as an oll-cake. Time of application should 
be 1/3 of the dose at the time of second thinning met 
the remaining 2/3 after 1-1/2 months. 
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(viii) Two to three intercultivations to be given, speei~ 
after irrigation. 

(ix) Adequate plant protection measures. 
For demonstrating improved methods of wheat culti-

vation, the following items may be specified in the pro-
gramme. 
(i) Summer cultivation. 

~ii) Raising green manure by sowing about 12 lb. of earlr 
mung, or 40 lb. of guar or 60 lb. of sunnhemp. 

(ill) Turning in the green manure crop about the middle 
of August. 

(iv) In the absence of green manuring, it will be necessary 
to apply 6,000 to 8,000 lb. of farmyard manure per 
acre . 

. (v) Proper preparation of seed-bed. 
(vi) Application of 80 lb. superphosphate and 10 to 15 lb. 

N per acre in green manured field In case only farm-
yard manure has been applied then the quantity of N 
may be doubled. Time of application is important. 
FYM is to be applied six to eight weeks before sowing, 
superphosphate at sowing. Apply nitrogen at sowing, 
preferably at first irrigation as top-dressing. 

(vii) Use of BHC five per cent at the rate of eight pounds 
per acre. 

(viii) Seed treatment with 'Agrosan GN' 1-1/2 oz. per 80 lb· 
of seed. 

(ix) Suitable variety, according to results of trials in the 
past. 

(x) Sleed-rate to be 50 to 60 lb. per acre (as per recom-
mendation) . 

(xi) Irrigation-time and frequency should be stated. 
The above three examples are illustrative and are 

given here to emphasise the need for specific details about 
the steps to be taken and practices to be followed being 
included in the instructions to be issued to the field 
workers. 

10. Oftlcers at the field level who will be responsible for selecting 
-the farmers and arranging the demonstrations under their personal 
SUpel vision, should be speclfled. 
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11. If the village level workers and extension officers are not sum ... 
dent, other staff belonging to agricultural colleges, extension train-
.iDg' eeJltNa -aDdreseareh imKitutions !tboUId be mobilised for the-
purpose for a short period. 

12. The period during which the demonstrations -should be COlD--
.pleted may be indicated. . 

13. Arrangements should be made for a sample check by the· 
senior-most officers to ascertain whether the fteld operations are tak--
'bag place strictly in conformity with the instructions laid down. The 
numhttr of demonstrations which must be inspected by the various. 
categories of supervisory oflicers should be specified, so that they 
make it a point to see them and determine how far they are according, 
to the programme, what wealmesses they show, what improvements. 
are needed and how far they aPe serving -the purpose for which they 
are meant. 0 'enable the supervisory officers to do this job effective-· 
ly it would be necessary to prescribe the records to be maintained. 
by the village level workers and the other officials charged with the 
establishment of the demonstrations, and :'tbe inspection nobes must 
tbvarlably be written on the records for the use of the field staff and~ 
supervisory officers. 

14. Periodical inspection by specified offieers ,will have to be en-
sured. Unless this is done, fteld'workers may not be able to develop 
a sustained interest in the work. The inspecting oftleers should help-
them realize that the efforts they are putting in to establish and to 
successfully complete the demonstration are worth while. Unless-
the demonstrations are inspected in the field, or the data and their 
interpretation demanded from the field workers, they may fail to-
attach importance to this programme. The indf1ference of the super-
.. ory oftlcer to the results of the demonstrations and their impact 
on the farmers would be surest way of spelling the failure of the-
programme. 

15. Approximate dates should be decided on which follow-up· 
action should be undertaken for bringing neighbouring farmers to-
the plot and explaining the salient features. 

16. A ppropriate plant protection measures to be recommended 
should be arranged in~ time. 

17. When the package demonstration succeeds, the second s~ 
would b'e to take the farmers entire holding if he is convinced of 
the super101'ity of the methods recommended~ and induce him ~ 
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cover his entire acreage by the new practices with necessary assis-
tance'to pt-~ .nquired ag:doultural ·.aredit.At this.stage he woulfl 
requin! 'asaistaJlce ·to determine the ,cost of ::his total .operations to the 
ex~cted ',mld aDd the income he could bave. But incase the far-
mer decides ~Jlot 10 adopt the demonstarted practice or methOd on his. 
entire 'holding the -causes for this should be ;:ana1ysed. It is possible 
that what was feasible on a :small .scale may appear too difficult for 
adoption on a large~ scale; or the needed supplies or ,means of ,produc-
tion are not available in ·sufficient volume to enable the fanner t()l 
adopt the practice wholesal'e. An analysis of the ,situation would help 
in diBco~~g the weaknesses,·if any, in the item demonstrated or 
in the .supply situation. 

IS. Demonstration is only a means to an end; it is a ·way of eon-
veying new knowledge or imparting new -skill to tbefarmer to help 
him improve his farming. Therefore, the success of the demonstra-
tion programme should be judged not on the basis of tbroughness 
with which the demonstration was conducted, the records maintainecJ 
and the data compiled, but on the basis of the extent of diftusion t){ 
the idea or item demonstrated among the farmers. Unli!Ss demons-
trations enable-the f8t'm~sto take declsionsto change over from 
traditional ways to ibetter and improved methods of farming the 
demonstration programme would have failed in its objective. .And 
once the programme has brought about the desired change among 
the farmers, to continue to demonstrate the particular idea or item 
would be a waste of time and effort. Therefore, the field workers as 
well as the supervisory officers should constantly assess the .program-
me and keep moving forward instead of treating the proper conduct 
of demonstration as the be all and end all of the programme. 

19. While i!Stablishing and -conducting the demonstraii0D8, -the 
field staJf may observe some points which were not obvious during 
the programme planning.stage or which are peculiar to a particular 
set of conditions and which, unexpectedly, help or hinder the 8ueces-
8ful implementation of the programme. These points must be re-
corded and brought to the notice of the higher autho~"'ities so thai the 
information could be appropriately utilized in further extension or 
research efforts. For example, if the demonstration of a new variety 
of wheat, recommended on account of superior yielding capacity and 
rust resistance, brings out the fact that it has a poorer acceptance 
in the market in a particular district, and that this has discouraged 
farmers from adopting it, then the shortcoming in the variety must 
be brought to the notice of the higher authorities who must com-
municate the information to the source of suppl~" of the new variety 
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80 that a better alternative variety could be suggested, or research 
intensified to breed a variety suitable for the district in case no alter-
native variety can be suggested. Since market and consumer pre-
1erences vary from place to place, such information will be useful 
10r planning the extension and research programmes. On the other 
band, a variety may be found to stand dry conditions better than the 
local variety, a fact about which the research station, which had deve-
loped the variety, had remained ignorant because the variety was 
bred under irrigated conditions and was meant for irrigated areas. 
n may so happen that it was demonstrated in some fields where 
irrigation was not available or was very scanty, and its excellence in 
admirably resisting dry conditions was revealed in the demonstration. 
This information would greatly help the research workers to develop 
a testing programme to assess its suitability to other likely areas and 
situations. Similarly a demonstration may reveal that whereas the 
recommended variety, when sown at the normal time is only moder-
ately superior to the local variety, it is very markedly superior in 
very delayed sowing, a fact which had perhaps not been investigated 
in the research programme. Any such points noticed must be record-
ed and conveyed to highr quarters, because SOllie of them are u-
known and may constitute valuable information. 

20. It is d'asirable to constitute an evaluation team for every 
district which should visit a few villages in every Block to assess 
the progress of the demonstration programme and its benefits. The 
team may consist of the Joint Director of Agriculture (Extension) 
or the Deputy Director of Agriculture, the-· Deputy Development 
Commissioner or the Planning Officer, the District Agri~ltura1 Offi-
cer and two or three representatives of the Zila Parishad of the dist-
rict. The team should interview the demonstrating farmers and the 
field workers and assess whether or not the demonstrations have 
been effective and purposeful in extending new and useful know-
l~ge of improved farming among the farmers to such an extent as 
to lead them, in substantial numbers, to change over from traditional 
to newer and more profitable farming practices. 
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APPENDIX IV 
(Vide reply to Recommendation No. 44 in Chapter U) 

MINISTRY OF EDUCATION 
(BSE-3 Section) 

SUB: -Diuersified courses in Mmtipu'1>O'e Schools. 

The Mudliar Commission recon1mended the establishment of 
:Multipurpose schools providing for the teaching of practical subjects 
such as Agriculture, Commerce, Fine Arts, Home Science and 
·'Technical Subjects. For those students who are not able to proceed 
for higher studies these courses are designed to serve as a prepara-
tion for entering vocation. 

Although they are meant to give ad~uate training to the students 
to enable them take up gainful employment, most of the Multipur-
pose and Post Basic Schools have not come up to expectati01".8 be-
. cause they are working under several handicaps, such as dearth of 
qualified teachers, lack of suitable textbooks, insuftlciency of equip-
ment, etc. The nece~ity of providing adequate facilities on these 
schools to enable them to impart education of a high quality need 
hardly be Fmphasised, especially in view of the fact thaIt these 

.schools are designed to be of a terminal character enabling students 
to go out straightaway into different occupations. It was envisaged 
that during the Third Plan, these differences would be removed and 
.the schools would be run on a higher level of efticiency. It was with 
.this end in view that four regional colleges have been set up to train 
teachers for practical subjects. The Ministry of Education had 
.also drawn up a scheme for improving a limited. number of Multi-
purpose schools to enable them to function as model experimental 
schools. Under this scheme, financial assistance at the rate of Rs. 2 
lakhs for each of such schools was offered. Unfortunately the res .. 
ponse of the State Govt. has not been satisfactory becaUSe (a) they 
were required to bear half the cost; and (b) they were not convinced 
-that developing one or two schools in a State war.ud give the re-
quired momentum. for diversified courses at the secondary stage. 
However, 13 proposals of the different State Goverments were 
:approved during the Third Plan. Another programme designed for 
the improvement of MultipurJlose schools was also initiated under 
which assistance was given to the State Government for purchase of 
reference books for these Multipurpose schools. The sum of Rs. 25 
lakhs has been a110ted to the State GovemnJent for developing a 

113 



114 

limited number of agricultural streams in the Multipurpose schools 
and Post Basic Schools. Due to lack of funds, it was Dot possible to. 
extend this assistance to more tIlal). one-Ulird of .agricultural streams .. 

Fourth Plan Proposa.l: 

During the IV Plan the scheme aims at strengthening as many 
Multipurpose courses as posa1ble. 'nle asSistance will be meant. 
for providing miniJnUJll ~a.ry equipment, tools, ~d etc. re-
quireq to brpl, the Multip~ courses to a reasonaple level of" 
8mci4!D.cy. TPe object is not to introduce new practic81 stream but 
~ -8t~gth~n the 'courses already taught. On the basis of the in-
~o.~~Jon supplied ~by tp.e various State Governments, the average-
~~~ture required for strengthening the existing diversified 
courses will be more or less as under:-

Rs. 

(I) Agriculture •..••.. 15,000 
(2) Commerce . . . . . 15,000 
(3) Fine Arts ....... 10,000 

(4) Home Science . . . . . . . 5,000 

(5) Technical Subjects. . · . · . . 50 ,000 
(~ Rural Crafts in Post Basic Schools . . . 5,000 

The detailed information regarding the number and type of 
multipurpose schools in different ~tes is given in Annexure I. In 
addition to this, there are 5'7 Post Basic Schools in 8 States which 
have arrangements for the teaching of Agriculture and other rural 
crafts such as spinning and weaving, wood work, etc. On the basis 
of the average expenditure indicated above, the total expenditure 
for strengthening these courses will be as under: 

No. of Average Total 
COIIrsa expmditure 

-
I l1sriculture • • • 714 15,000 1,07,10 ,000 

2 Commerce • • • 1496 15,000 2,24~0,00c> 

3 Fine Arts • • • 2$3 10,000 28,3°,000 
4 Home Science • • 341 5,000 17,05,000' . 
S T.echnical ~ubjects • ~S 50 ,000 2,43,50 ,000-
6 Rural Crafts • • • 57 5,000 2,8S,000 

Grand Total. 6,22,2o,ooc> 
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Although the requirement for strengthening all the courses workl 

out to be Rs. 6 crores, the indications are that outlay of -about RB. 1 
crore will be available during the Fourth Plan out of which Rs. 25 
lakhs are available during l~fJ7. ~ Strengthening of agricul-
tural course alone will require over Rs. 1 crore. It is therefore pro-
posed ~ CQI1fin e efforts to strengthening Agriculture Stream in Multi-
fjpurpose and Post Basic Schools, in the first instance. If more 
funds are availabJe later on o~her Streams will be taken up. 

The follOwing provisions are suggested for the five ye~rs of the 
joorth plAn.: 

1st year 

2nd year 

3rd year 

4th year 

stb year 

• 

• 

• 

• 

• 

• 

• 

• 

• 

• 

• • • 

• • • 

• • • 

• • • 

• • • 

• • 

• • 
• • 

• • 

• • 

• 

• 
• 

• 

• 

Rs. 

. 2S lakhs 

. 2S lakhs 

• 25 lakhs 

• 25 lakhs 

• Nil 

The scheme will be Centrally Sponsored. and the State will be 
entiUe<i to lQO per cent assistance outsi~ ~ State Plan ceilings. 
The States will be authorised to select schools on priority basis and 
lay down norms of equipment, examine the needs of individual 
schools and allot funds for purchase of equipment, tools, lands, etc. 
within the financial limits laid down under the scheme. All Multi-
purpose schools, Government or non-Government, whether High 
or Higher Secondary, Technical and Vocational High Schools and 
Post Basic Schools will be eligible for assistance. 



APPBNDIXV 
Copy Of letter No. 16-31/62 SEI (B8ft) , dated the 2SncIlaftuary, 

1963, from, Shri A. H. Hem:ra;"m, AsNtcmt EdUC4tion Adtriaer, Mi_­
try of EclucGtion, New Delhi to the Education Seereta.ria of an the 
StateJ/U""ion Territories. 

(Vide reply to Recommendation No. 44 in Chapter Il) 

SUB: -Agricultural education in multipurpose schools-Recom­
mendation of the second Indo-American Team and the 
High Level Committee. 

I am directed to reproduce below the recommendations of the 
above two bodi~ with the request that steps may please be taken to 
give effect to these t:eCODlJIlend .. atio~:-

Second Joint Indo-American Team: 

The agricultural education programme should be strengthened. by 
the establishment of additional m.ultipurpose high schools where 
agriculture is one of the subjects taught. Again the minimum re-
quired qualification for agricultural teachers should be a B. Sc. in 
Agriculture with additional teacher training qualifications. 

To these schools should be attached a farm of adequate size, re-
presenting the pattern of agriculture in the region. 

High Level Committee: 

On a careful consideration of the type of agricultural. education· 
now being imparted in the Multipurpose High Schools the commit-
tee was strongly of the view that these schools did not answer the 
requirements of those who had to go back to land nor did they offer 
adequate preparatory education for entering the agricultural college. 
Both in the matter of agricultural as well as of preparatory educa-
tion for the collegiate stage, the committee recommended that alter-
native channels should be devised. The committee appleciated the 
importance of the recommendations made by the Secondary Edu-
cation Commission, in pursuance of which the multipurpose schools 
had been introduced in the country but felt that the objectives of 
commission had in reality been unfulfilled.. The suggestion of the 
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Second Joint Indo-American Team to strengthen the agricultural 
education programme could only be achieved if th~ schools were 
provided with farms of adequate size and teachers adequately ~ 
ed in agriculture. Since both these pre-requisites were lacking in 
most of the existing schools the committee urged that this matteJt 
sh01JJd be brought to the notice l>f the Education Ministry, so that 
the quality and content of agric91tural educatio~ at the se.condary 
stage could be improved in active association with the Food and 
Agriculture Ministry and the State Agricultural Deparbnents. 

Sd/-A. H. HEMRAJANJ, 
Assistant Education Ad.w. 
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APPENDIX V.O . ' . 
(vide reply to recommendation No. 58 in chapter II) 

No. F.3-6/66-Credit 

GoVERNMENT OF INDIA 

~Y9F FOOD, AGRICULTURE, C. D. & COOPERATION 
(DEPARTMENT OF COOPERATION) 

To 

KRISHI BHAV AN, 
New Delhil 16th March, 1967. 

~5th Phalguna, 1888. 

The Secretary in-charge of Coope~atiop., All State Govern-
ments/Union Territories. 

SU'BJ'ECT: -Scheme of outright grants to primary agricultural credit 
societi~ and Central Cooperative Banks. 

Sir, 
As the State Governments are aware, a scheme of outright grants 

to primary agrJ-cultural credit societies and Central Cooperative 
Banks for providing special bad-debt reserves was in operation dur-
ing the Third Five Year .Plan from 1962-63 to 1965-66. Decisions on 
this scheme were communicated to the State Governments (letter 
~o.6-14/60-UT dated 4-10-1960). The operation of the scheme was 
reviewed by a Working Group constituted by the National Coopera-
tive Development Corporation. The report of the Working Group 
was circulated to State Governments (letter No. 3-6/66-Credit dated 
Working Group were considered by the Confer~nce of State Minis-
ters of CooperatiOn. held in October, 1966. Based on the recommen-
ters of Cooperation held in October, 1966. Based on the recommen-
.dations made at this Conference and in ·the light of the views ex-
pressed by the State Governments, the Government ot India have 
now taken decisions on the continuance of the scheme during the 
·Fourth Plan period. These decisions are indicated in the Annexure-
I. The administrative arrangements necessary ·-for implementing 
the scheme are also indicated in the Annexure-II. State Govern-
ments are now requested to implement the scheme for 1967-68 for 
the duration of the Fourth Five Y e~ Plan. As the State Govern-
ments are aware, suitable provision has been included in the Fourth 
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I']an of the States for implementing this scheme. The Central Gov-
ernment will bear 50 per cent of the expenditure as grant. The 
Ministry may please be informed of the action taken to impl'ement 
the scheme and the administrative arrangements made for the pur-
pose. \ 

Copy forwarded to:-

Yours faithfully, 
Sd/- R. 'TENGU, 

Under Secy. to the Govt. of India .. 

1. Registrar of Cooperative S'ocieties, All State Governments/' 
Union Territories. 

2. Agricultural Production Commissioners, All State Govern-
ments. 

3. Department of Agriculture, New Delhi. 

4. Planning Commission (Agriculture Divn.), New Delhi. 

5. Associated Finance (C. D. & C. Branch). 

6. Reserve Bank of India, Agricultural Credit Department,. 
Bombay. 

7. State Bank of India, Rural Credit Section, Central Office) 
Bombay_ 

8. Secretary, N.e.D.C., New Delhi. 

9. Secretary, NCUl, New Delhi. 

10. All Officers in the Department including Information Officer. 

11. Department of Coordination, Ministry of Finance (Shri 
J. MurU). 

12. Director (Publicity), National Cooperative Union of India, 
72. Jorbagb., New Delhi. 

Sd/- R. VENGU, 
Unde1- Secreta,-y to tlJ,f! Govt. 01 It&.dia. 
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Annexure I 

Sche'me of outright grants to primary agricultural Credit societies and 
Central Cooperative Banks. 

1. Government will make outright grants to primary agricultural 
'credit societies and Central Cooperative Banks for creating special 
bad debt reserves as an incentive to the institutions to liberalise their 
loaning policy and extend credit to marginal and sub-marginal culti-
vators. 

2. The outright grants will be related only to loans issued for 
.agricultural production to the weaker sections. 

3. For the purpose of the scheme, the weaker sections will be 
-defined as those cultivators, whether owners or tenants, whose indi-
vidual maximum credit limit does not exceed Rs. 200. 

4. The sch'eme will be implemented from 1967-68. The contri-
bution during the year 1967-68 will be on the basis of additional 
loans issued to weaker sections during 1966-67 over those advanced 
in 1965-66 and similarly in the next three years of the Fourth Plan 
-period. 

5. Contribution will be made to soci'eties and Central banks at 
the rate of 12 per cent respectively of the additional Joans issued at 
1he society level. 

6. The contribution to societies and central banks should be ere-
-dited by them to "Special bad-debt reserves". It should be drawn 
upon with the permission of the Registrar and according to rules 
framed for this purpose. These reserves will be in addition to the 
normal bad debt reserves created from profits. 

7. A primary soci~ty may withdraw money from the special re-
'serves to cover the entire amount of losses incurred by it on its lend-
ing to the weaker sections after all efforts have been made to recover 
the loans. But the withdrawal by a central bank may be only to the 
extent of 213rd of the losses, the balance being borne by the banlt. 

8. Outright grants should be available to all societies provided 
their audit classification is not D and E. 
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Administrative 4n-angements recommended fOT implementing tn,e. 
Scheme 

1. At the level of the society, the form of the memb'er register--
sOOuld be modified so that all members - belonging to the weaker-
sections, as defined, are classified separately. 

2. At the central bank level, a society-wise register should be-
maintained showing the total lending done by each society to the 
m'embers belonging to weaker sections. 

3. In the States where supervision is the responsibility of central 
banks, the banks' supervisory staff must be responsible for supervis-
ing the implementation of the scheme at the soci'ety level. Where 
supervision is done by the departmental machiner~T, the department 
must be directly responsible for such implementation. In assessing 
the work load for one supervisor or departmental inspector, this 
aspect of work should be taken into account. 

4. The cooperative departmental staff should also make periodical 
test checks both at the society level and at the central bank Ipvel. 
The check at the central bank level should be to determine whether 
the central banks are giving proper consideration to the loan appli-
cation of each society in so far as the reqUirements of weaker section 
members are concerned and to ensure that no discrimination is made-
by any central bank against such members. 



APPENDIX vm 
(vide reply to recommendation No. 42 in chapter III) 

Statement shor.uing the replies received from the state governments regarding 
unstatred Question No. 7795 for 2-3-1966 to be asked in Lok Sabha by 

• Shri Ranen Sen and Shri Dinen Bhattacharya. 

Name of 
the State 

(a) Whether the State Governments have 
failed to supply free school text-books and 
instead are supplying books of low quality 
at high prices; and 

(b) if so, 
steps 
taken by 
Govt. to 
remedy 
the . • • Situation 

---------------------------------------------------------
I -

I Andhra 
Pradesh 

2 Allam 

2 

The State Government is implementing the 
scheme offree distribution of Nationalised 
text-books from the year 1964-65 to poor 
and needy children of the primary schools 
(Classes I to V) in accordance with the 
scheme evolved by the State Government 
as per the instructions of the Government 
of India. 

The scheme is being implemented through 
Panchayat Samithis and Municipalities in 
the State. 

It may be stated that supply of different, 
qualities of text-books of the students i.e., 
one quality to stUdents to w hom books are 
distributed free and another quality to 
students who purchase books does not 
arise in this State as books distributed, 
either as gift or sale are nationalised by 
Government. The quality of text-books 
printed in this State at the Andhra Pradesh 
Text-book Press is uniform and these 
book. are being distributed free. There 
i. no difference in the cost of text-books 
also. 

The State Government have not supplied text-
books free of cost but have in respect of 
the nationalised text-books, imprOVed the 
quality of printing and illustration and 
reduced the price by about So per cent 
on the average. This has been made 
possible by the use of gift papers from the 
text:-books for Elementary Stage of 
Ed"ucation. 

131 

3 

Does not 
• anse. 

Do. 
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----~ - ..... --.----~'* .... ------~-.--.-....-- - ...-.-.---~~~-.-

3 Bihar . The reply is in negative in 80 far as the State Does not 

.. Gujarat 

S Jammu & 
Kashmir 

, Keral. 

7 Madhya 
Pradesh 

S Madra • 

of Bihar is concerned. arise. 

No promise to supply free text-books were 
ever made by the State Government. 

The State Education Department does 
not supply free text-books to the students. 
the State Government have already natio-
nalised the production of text-books as 
the elementary stage (Classes I to VIII) 
and the text-books are produced at no 
loss-no profit basis. 

Free text-book, are distributed to poor and 
needy children in Standards II, III and 
IV. 

The question of free supply of text-books to 
poor stUdents printed on gift paper 
received from Sweden and Australia is 
under consideration of the State-Govern-
ment. 

The State Government have permitted 
local bodies to supply books and slates to 
children studying in elementary ~schoo1s 
under their control free of cost and the 
expenditure incurred by them is reim-
bursed in full by the State Government. 
The nationalised text-books are sold at no 
profit-no~loss basis. The Government pro-
pose to make free supply of text-books 
and writing materials to one-third of the 
elementary school children who are at 
present benefitted by the Mid-day Meal 
Scheme. The gift paper supplied by 
Sweden and Australia is being used for 
printing the Nationalised text-books. It 
is not correct to say that the books are 
of low quality:and the prices are high. 

Do. 

Do. 

D(). 

Do. 

Do . 

9 Maharashtra No. Do. 
10 Mysore • N~. 1><1 • 

I I Nagaland'". Only few books for LP and ME classes have Do. 
so far been produced by the Depanment. 
Books issued freely to stUdents of Tuen-
sang District alone. In other two Dis-
tricts, books are sold at nominal cost. 
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' ....... ..- . --- -------~----------~------------------------~-------
12 Orissa 

13 Punjab • 

14 Rajasthan. 

IS Uttar 
Pradesh 

16 West 
Bengal 

The State Government have reduced the Does not 
price of the text-books to the extent of the arise. 
cost of gift paper used. 

Not applicable to the State of Punjab • 

Free books worth Rs. 6 lakhs net have been 
supplied to poor students in the State. 
The books have been printed on the paper 
received as gift from the foreigll countries 
and the prices are most reasonable. 

In so far as this State is concerned there is no 
complaint about the quality or price of 
text-books supplied free to the studeilts. 

The primary School text-books published by 
the State Government are distributed 
free to 25 percent of students reading in 
primary schools in areas where free and 
compUlsory primary education has been 
introduced. 

The primary school text-books published by 
the State Government are written or com-
plied by experts in the subjects and con-
form to academic standards suitable for the 
classes for which they are written. The 
price of these books is fixed on no-profit-
no-loss basis and is much lower than that 
of similar books pUblished by the ~book 
trade. 

Do. 

Do. 

Do. 

Do. 



APPENDIX IX 

Analylis of the action taken by Government on the recommenda­
tions contained in the 99th Report of the Estimates Com­

mittee (Third Lok Sabha) 

I. Total number of recommendations 

2. Recommendations which have been accepted 
by Government vide recommendations Nos. I, 

2, 3, 4, " 6, 7, 8, 9, 10, I I, 12, 13, 14, I" 16, 
17, 18, 19" 20, 21, 22, 23, 24, 25, 26, 28, 29, 
30, 31, 32" 33, 34, 3~, 36, 37, 38, 39, 40, 41, 
44, 45, 46, 48, 50, 51, 52, ~3, 54, 56, ~7, sS, S9, 
60, 61, 62, 63, 64, 65, 66, 67, 68, 69, 71, 72 , 73, 
74, 75, 76, 77, 78, 79, 80, 81. 

Number 

Percentage ro total 

3. Recommendations which the Committee do 
not desire to pursue in view of Government'. 
reply (vide recommendation Nos. 27, 42, 43, 

81 

91 

47, 49, 55, 70 .) 7 

Number 

Percentage to total 9 

GMGIPND-LSI-3165 (Ai) LS 



SL 
No. 

lI. 

Name of Agent Agency 
No. 

Sat Narain & Sons, 3143, 
Mohd. Ali Bazar, Mori 
Gate, Delhi 

Z2. Atma Ram & Sons, Kash-
mere Gate, Delhi-6. 

J. M. J aina&Brothers, 23· 
Morl Gate, Delhi. 

14· The Central News Agen-
cy, 23/90, Connaught 
Place, New Delhi. 

2,. The English Book Store, 
7-4 CoDDaught Circus, 
New Delhi. 

21\. Lakshmi Book Store, 42, 
Municipal Market, 
Janpatb, New Delhi. 

27· Bahree Brothers, 188, 
Lajpatrai Mlrket, 
Delhi-6. 

28. J-yana Book Depot, 
Chapparwala Kuan, 
Karol Bagh, New 
Delhi. 

29. Oxford Book & Statio-
Del')' Company, Sein-
dia House, Connaught 
Place, New Delhi-I. 

3 

9 

I I 

15 

20 

23 

27 

66 

68 

51 
No. 

30. 

3 I. 

32. 

33· 

34· 

3S· 

Name of Agent ~CJ 
No. 

People's PublishiDf 
House, Rani Ihan81 
Road, New Delhi. 

The United Book Agen- 18 
cy, 48, Amrit Kaur 
Market, Pahar Ganj, 
New Delhi. 

Hind Book House, 83, 
Janpath, New Delhi. 9' 

Bookwe11,4 Sant Naran- ~ 
karl Colony, KiDp-
way Camp, De1hi-9. 

MANIPUR 

Shri N. Chaoba Singh, 
News Asent, Ramlal 

77 

Paul Hiah School 
Annex, ImphaJ. 

AGENTS IN FOREIGN 
COUNTRIES 

The Secretary, Establiah-
ment Department, 
The High Commil-
sion of India, India 
HOUle, Aldwych, 
LONDON, W.C.-2. 
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